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GCENTRAL RDMINISTRATIVE TRIBLNAL ' .
BANGALORE BENCH, SR

Second Floor,

Compercial Complex,
ndiranagar,
Bangalore~38.

Dated? T JAN 1994

APPLICANTS :~S1i.C.R.Rangadhanaish and Others
v/s

 RESPONDENTS:= The Chairman,Railway Board and Others.

1. Sri.K.Subba Rao,Advocate,No.27,Chandrashekar Complex,
Ist Main Road, Ist Floor Gandhlnagar Bangalore-9.

2. Sri.R.Bhaskaran, Advocate No.40/2083, Elamkulam Road,
Kaloor, Koch1-6820l7.

3. Sri.P.Shivan Pillai,Advocate,Grass House,Monestary Road,
Karikkamuri, Kochi-682011l.

4, Sri.Vijaynarayan,3-C ELUORADO,112,Nungambakkam High Road,
Madras-600 034.

5. Chairman,Railway Board,Rail Bhavan,New Delhi.

6o The Secretary,Ministry of Railway,Rail Bhaven,New Delhi.

7 The Beneral Manager,Southern Railways,Park Town,Madras-3. :

8. The Chlef Personnel Officer,Southern Railways, Park Town, i

9. The Divisional Rsgilway Manager, Southern BailWays Mysore.

10, ~ ~The Senior Divisional" Personnel Officer,Southern Railways,
Palghat Kerela. :

11. The Divisional Personnel Officer,Southern Railways,

' Madurai Division,Madurai.

12. = The Divisional Superintendent,Southern Railways, _
Divisional Office,Palghat,Kercala. "

13. The Divisional Railway Manager,Southern Railway,Bangalore. -

14. Sri.K.R.D.Karanth,Advocate, 32,Mangal anagar,Sankey Road Cross,"
Bangalore-5a.

15. Sri.A.N.Venugopala deda,Advocate,No.8/2,Upsta1rs,
R.V.Road,Opp:Bangalore Hospital,Bangalore-4.
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- SUBJECT:- Forwarding of copiés of the Orders passed by
the Central Administrative Tribunal,Bangalore.
=X=X=X=X=
Please find enclosed herewith a copy of the ORDEK
passed by this Tribunal in the above mentioned applications

on 16th Day of December,1993, for further necessary action.

‘Q A DEPUTY REGISTRAR(J)
a JUDICIAL BRANCHES,
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. CENTRAL u‘.INISTRATlvs;TRIB“NAL” |

. ANGALDRE BENCH

0.A, NDS 395 t0\403/91,S7790 416/90 320/92

298792 377792 and 44 to 80193>T

THURSDAY THIS THE 16TH DAY DF'DECEMBER 1993

SHRI JUSTICE V.S NALIMATH
SHRI JUSTICE p K SHYAMSUNDAR
SHQI ETIR RANAKRISHN#R

1.,  Sri C.RiRéngadhamaish,
- 8/0 Sri Rangeish,
aged about 68 yeers,
Retired Guard-A Special,
Chikkabidre,
Chlkkanerayakanahalli Taluk. -

2. Sr1 Kol Sreekantlah
~ §/0 Sri K.V. Subremanyalah
aged about .69 yeers,
Retired Guard-F Specizl,

Ch-70,6th Maln,ﬁardsuathlpuLcm;

Mysorb 9,

3.,  Sri M., Na“?yana Setty,
S/0 Sri K.Muniswamaish,
Retired Guard-A Sp901al

- 2003/2, Rajkemal Street
Mysore - 1

4, . Sri B,J.Nagarajaiah,
S/0 Sri Jayspala Nayznar,
Retired Guard-h Special,
158, Shankaranzsg@r,
J B Kaval, Bangalore-560 022

5. Srl K. Seshadrl, $/0 Sri- Krlshna

8hatta, aged about 69 years,
Retired Guard-R Special,
92, Leskshmipuram, Arsikere.‘

6. Sri M. Channabasavalan,

....'CHﬁIRMAN(J)

eese VICE CHAIRNAN(J)

vese NENBER(A)

© %/0 Sri Madappa,eged- about 69 years

Reds.Led Guard-f Special,
\ ‘PL Naln Road, 6th Cross,

e.?r Bangclore - 21
/t:; \‘9 ‘
Y K.W.S&n\inivasachar,
\

4! Wlenkatatemachar,
‘fiﬁ abdut |§69 years,
gﬁﬁﬁ)du7rd-# Speclal,-
Pghallel Road
,?Exten31on, :
# oun - 577 201

XEX o‘ Applicants ’

Contd,/-
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1M1, '
" Retired Buerd 'A% Special,

12,

13,

14.

’

LR} 2'..0

‘Sri Shivesuamy, S/0 SrilT.'

Burgechalam Pillei, sqed
ebout 69 years, Retired
Driver-k Speciel, 44, II

- Meln, Medes Block, Néw _

Bamkoo Bezar, Mysore-21

Sri_J.N.Pharoah, S/o Srl W.p.
Pharoah, Retired Criver-R
Special, 2355, I Main, II
Cross, K.G.Koppal, Chamarcda~
-puram, Mysore, -

Sri R.JeMehedevan,

8/0 R.Jayarem, '

aged ebout 67 ysars,

Guerd 'hA! Special (Retired)
residing at No,157, IVth Cross,
Nagappa Block, Srizampuram,
Bangalore ~ 560 021 '

/ =
Sri R,Shivelah
end residing et No.1153,

18r4 Ranga', II Main Roead,
S.NiColony, Yeshuanthpur,

‘Bengalore - S60 022,

Sr1 Papanna,

S/o Nathavedu,

aged about 63 years,

Oriver Passenger MR448,
Southern Reiluay,

Bangalpre City(Retired)
No.5/18, Backside of

Muniswara Temple,
Bhuveanesuarinagar, Magadi Road,
Bengalore ~ 23, _

Sri Ghouse Mohidegen

$/o kzeen Mohideen, -
aged ebout 63 years,
Driver Passenger MR 238,

Retired) C/o Noor Mohemat,
0.73/9, Railuay Quarters,

gguthern Railuasy,Bangalore City,4

-‘Yesuant apur, Bangalors - 22,

Sri .0.John Feter,

$/o ‘Doraisuamy,

aged about 58 years,
Briver Goods MR 612,
Southern Railuvay, |
Yeswenthapur (Retired)
No.62, III Cross, I Sfage,

K?LOklipuram, Bangalore ~ 21,

i f‘

Applicants 1 to.9 in R
O.FeNos,395 to 403/91

hpplicantfﬁﬂ.inyﬂ.ﬂ.
No,57/90 ¢ ..

‘Applicant 11 in 0.A,

No.416/90

o+ APPLICANTS -
v+ Conte /=

R .
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Sri Nanickam, S

S/o Laksmeneppe,

..aged about -60 years, :
Driver Passenger MR 414,
Southern Railuay, Arsikere,
(Retired), “No, 286fk ‘8th Crcss,
Bangalore ~ 560 l21. -

Narayana g

§/o. Nya+ﬁavadu,y

aged arbout 72 years,

Shunter MR 278,

Bangalorse City, Southsexn Railuay,
(Retired) No.53 G/o Nauez btores
12th Cross Magadl Roed

' Bangalore_- 23,

Sri Nosésusainéthan,

'S/0 Marisdamy,

aged apout 62 yesrs,

Drivey Passenger MR 475,
Southern Railuay, Yelghankay
(Retired)C/o ’.Z Joseph,

45/R 01d Railuay Ouarters,
Yeswanthepur, Bangalore - 229

“$ri1 Siddalsh, S/o Siddaleh Gousda,
aged 62 ygpars, Diesel hssistant
MR 523, Southern Railuay
Banoplor City, { Retxred§

No.58, I Cross, 3rd Mein Road,
Ramacﬁandrapuram, Bangalorp - 21.

Sri Kedirvelu C R,

S/o C.S.Ramalingam, -

aged about 58 years,

Goods Driver MR 824,

Southern Railway, Harihar,
(Retired), No.32/2, I Naln Road
I Cross, URlipuram,

Bangalore - 21,

Sri Gulam Dastagir,

$/o Md.Ghouse, '

aged about 69-years,

Shunter MR 597, Southern Raiany,
Yeswanthapur (Retiresd) No.3,

_.Star Building, Pharga Mohallay

??ﬁ %gninagsr; Ulo Nadras Road,

»;ﬁeef, aged 67 years,
i 539, Southern Railuay,

Q{Q@gal 543Cantcnmen£(Recired)
0.1.ip ih Cross, L-8, R
iffagar, Indiranegar,
re - 38, :

. <APPLICANTS,

;..Conti;/-




22,

23,

24,

2 S\

26

' se 4 oo

8/o N.,David Pillal,

aged about 66 yeaefs,

Mgsistant Guerd/EMT 1303,

Southern Railuaz, Behgelore
{Retired), C/o Gerpentet Sujremany, .
12th Cross, Magedi Road)

Bangalore = 23 :

Sri Shaelk Fekruddezen Easme¥,
§/c Mohemmed Khasim Sekli,
aged about 63 years,
Railuay Guerd Kath 5232,
Southern Railwey, Arsikere,
(Retired), Manidipet,
Prsikere = 573 103,

" Hassan District,

$rd KiGyKrishnamurthy,

S8/0 KyGundeppa,

age€ ebout 60 years,

Guard .'ﬁ‘ 3’1'. EE 994:,

Southern Reilwey, Arsikere,
(Retired), No.84, Yérrampa Bleck,
Laxtmipur, #rsikers - 573 103,

Sri DEBnthony,
S/o Enreslappa, sged ebout 63

| Zears, hsst, Guerd EE 1317,
)

uthern Raliwny BangaIOra City,
(Retired), No,298, EWS, Sth Mein,
Kengeri $atelllte Touwn,
Bangalore = €04’

Sr1 NuVohinanda Rao,

- . 8/o0 N,Venkosa Raoy

27

2%,

' No.22, 1Cross, Bhasyemnagar,

‘aged about59 years,
Firemen A~ MR 549, :
Southern Railuay, éhimoga Toun,
(Retired),No,12%, 17 Cross,
Behind 3.¥.0ffice, Ashoknagar,
$himoga Town.

Sl MMent, . |
S$/o0 Mottel, aged ebout
Southern Railvay, .
BaiyappanehallizRetiyed),
Ramesuamypslya, MeS.Negar,
Kemmenghalll Mair Road,

. Bangelore = 33

Sri Myifaxman, $/o0 Murugesh,
aged shout 63 88T 8y
Driver Goods MR 410,
Southern Railuay, '

Yesuaﬁthapur‘(Retlrei),
S i AOUT 8Mm: B 1 ] l ). - 2 - ’ .
r I‘a!PPUI‘Bm, anga gre 1 p '..%plec_‘ms
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29, Sr‘ Rnweiah . -
. S8/o Venkataremanappe,.‘"
‘aged about 63 years, -
Driver Passenger MR 721, .
- Southern Reiluay, Shimoga Toun,
Retired, -No,209/44, Reckemna
- Building, Main Road o '
.YesuanthapUr, Bangalore-ZZ.

30, - Sri Syeq Rbbas
. 5/0 Syed Dastaui’
aged gbout 69 yeers,.
‘Southern Railuay, Bargalo:e City,
- (Retired), No,41, I:Cross,
- I1 Maln, &atharayanapura,
(Near Sybramye Naaajid)
.BaNQalora - 26.

31, Sri kkdul Rahim, ‘ I S . I
~ S8/o Md,Bekshi, . ' '
‘agad about 62 yeers,
Shunter MR 349, Southern Ralluay,
Bangeliore Clty (ﬂetlred) ,
© No,22/, 11-A Cross, -
. AzHoshalli Mein Road,
3 . Patherayanhapura -
Bangalore - 2€.

32, Sri K.M.Pavooni,

8/0 K\l .Fatheu,

.aged about 66 vears,

Driver fioodo MR 701,

Southern Railuay, Yesuanthapur,
; | (Retired), No,5%7, 7th Cross,
?r ) o Ke N.Extension,_Vesuanthapur,

. Bangalore - 22, :

!

33, Sri-8, Gahgadharaiah,
S/0 B.S4ddaish,
. aged about 67 years S
Guerd A=Spl, EMT 428,
Southetn Reilvay, Arsikere
(Retired), Nc.Vasentha Nilaya,
near Sedana “alkies, Behind .
. Fump House, Arsikere. '

- Sri G, Ramaabamy,
8/o K.Govingaraju,
~%ggd ebout €4 years,
m,a '\'\ Guard EWT" 75’ : : :
_{rn Railuay, Bangalore rity, - <
N¥ed), Nc,264fhg Ralluny Qtrs’ - A
~-§aythern Reiluey, Bangalora-23.

”_;umaran, 8/o T, ﬁhbu,
* dbout. 59 yeéars, Mail Guerd
%68, S.Reiluay, Bangelore City,
r:‘red) No.1C4, 6th.fiain, :
> ¥ Cross,- Shankarnagar, Yeauanthanur P D._
v (\/Bangalore - 22. ' . ...RPPLICF'NTS

.‘_,  '~%°"“%
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36, fﬁri H Nagaraj, oo aEs
8/ Nuniswamy Naidu,*
aged -akqut 60 years, = -
‘Driver Goods MR 436,
Southern Railuay, Bangalore City,-

(Retired), No,6®, Kothandarsmapurem,

Vaiyalikaval, 12-3 Droae, -
Bangalore - 3., )
37, Sri G,Gopel, "
"~ 8/o Gangen,
- Rged elout 40 .yeare,
Briver Goois MR 599, ’ »
Southern Railuaé Yesuantheuur,
(Retired), C/o G.Chakrevarthy,
No.42/D, Raixuay Qtra,
Baiyappanahalld,
Bangalore - 38,

. 3‘. SI‘i KhUdUS

~ S8/o Hussain‘sa_

- aged ebout 6F yesrs,

Briyer Fassanger MR 112, _ ’
Southern Railuay, Banqalurp City,
(Retireﬂ), No.4€9, 1Gth Croes
Mathikere Main Road
Yesuanthapur, ~argalOIP-??

39;":' Sri Nayanna, .
" 8/o layanna Gouda,

aged ahout 71 years,

“ Shunter MR 254, ‘
Southern Railuay, Bangelore City”
(Retired), No,40, 7th Cross,

, Gayathrinagar, S- -irampurem, .
Bangalore-21, _

40, Sri Gurusiddaia., 3,
S/0 Siddapna, '
aged. about 68 \ears,
Driver Passenger MR- 393,
Southern Ralluay Shimoga Toun,
(Retired), Attn Guddekaval
Hosur Javagal Fost, Arsikere
Taluk, Hassan District,

41, Sri Mohamed thsaln,
S/o Mohaned Budensab,
aged about 6€ yeers,
Shunter MR 6¢1, -
Southern Rail Uav Hariher,
(Retired), Ema“avatbi Poct,
~ Harihar TaJux, Harlhar.

|
!
|
42, Sri T.Buggan, -
' 8/o R.E.Buggai, _
aged about 65 years,
| Driver Passenger MR 37, :
ﬁ(/ ﬁouthern Railuay, Bangalore. City

oo bo.ntdo /"' .
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43,

44.

45,

'ﬂ‘:esidlng at: zNunika appaicarden,"”
‘Ramasuemy Paleyam, -:

Khemnanehalll Main R3ed,
2nd . Crose, Bengalore-33.

-8r1"John-: Ross, S/o° Noah,'

aged sbout 62 years, :
Driver Passenger MR 359,

Southern Railuey, Bahgalore City,

(Retired), No,BEO, HMT lavout,

" behind Choudesuerl Témple,

Nethikele, SenQelore~51

Sri E Hussey, $/o hllliam Hussey,

~eged about 64 yeers,

Driver Passenger, MR 193, -
Southern Reiluey, Baﬁgeloro city,
(Retired), No,5,. 7th Cross,
Subsdarpalye, XeSUanthepur,
Bangelore-22 S

~

Sri- B,Jayaram Sirgh,
S/o Nareyan Singh,
aged akbout 63 years,

Driver Pessenger MR 614,

Southerfi. Redluay, Shlmoge Town,
(Retired), No. 1831 III Cross, .
Rathan Singh Lane, Mandi Mohel]a,

. ﬂysore ‘vq70 021

46,

47.

(
\w L
114

S ‘h 4
\1ﬁ“ Driyér fo

‘ 51‘1 l"'uruthl Pau, '
~ 8/0 Neelakanta Rao,

aged about .64 years,
Driver Passenger MR 422,

" Southern Reilway, Bangalore City,,;

(Retired;’), No,23, "I Main Road,
Gundu Nuneesuara Temple Street,
Matadhahelli, Bangalore—zz

CSri Mohamed Bashe,
'S7/0 Bbdulle Sab,
-aged about 67 yeers

Shunter MR 423, Southern Ralluay,

‘-Herihar,kfRetired), Mo, 351,
* II Cross, Gendhinager,

Harlhar.

Sri,Kistan, S/o Gov1ndan, -
aged ebout 59 years, .

4-@z;nter MR

Sggrn Railwey, Bangalore City,
tiWxd), No,6/2, Sunderam Reddy.

mv_ad Bangalore - 23,

'frappa, $/o Muthappa,
Boit 72- years, '

ods, Southero Ralluey,
'E‘thapur, (Retirsd)

Ny, Backside of Manohera Miile,

vt

D YT

o

¢¢+ APPLICANTS
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C/o Chaterine M,

51.

52.

53’

54{

i55,~

56,

Ghanajyothi High School,
No.61/1, IV-N Block,
Rajajinagar,

Bangelore ~ 10,

Sri Rengeleah,

S/o0 Rangasuamy, :

aged about 68 years, 0

Driver Passenger MR 16C, ‘
Southern Railuay, Bangzlore Jity, |
(Retired), No,27, Chic Beeuer

Road Cross, Shivejineqgas;:
Bangalore-51,

Sri Ethirajan, $/o R.Chemunddi,
aged about-65 years,

Southern Railuway, Mysors

(Retired), Driver Passenger,
MR 378, No.1389, III Crcss,
Kaki Road, Mandl Moherla,
Mysore~21,

Sri R.Xevier, S/o S.ftnthony,
aged about G2 ye=rs,

Driver Passenger 'R 633,
Southern Railuay, Arsikers,
(Retired),Nc,52/2/, Behind
St,Marrys Church, Arsike:e«iﬂﬁ.

Sri Linga, $/c Kerbassappe,
aged about 67 years, .
Shunter MR 253, '
Southern Rellvay, Harihav,

(Retired),C/o Kurvethi Linge, .
‘Rmrgvathi Post, Harihar.

'Sri Revanappa, :

S/o Siddeppa, aged about E3 yeers,
Fireman First ML 1129, '

Southern Railway, rarihaz,

(Retired), C/o Revanapps,
Challageri, Mallikarjuna Extension,
Amravathi Post, Hariha-,

Sri k.,Ethieraj, ) i

S/o Rbbalah Sunder Ra?,

aged about 73 years,

Driver Mail MR 5, ,
Southern Raianx, Bangalore City,
(Retired), C/o £.Sridher,

No.343, Ralluay Gtrs, (MG)
Bangalore - 23, S

Smt.Kamale Bal Plroji Rac Kaule,
B/0 late PilrojilReosrhicnen,

ageil about +5lyears,
Dpivée:Padsenger IR 433,

‘Southern Railuay, Arsikere,
- No.223, [1d Rms Roed, Arsikere.

.+« ARPPLICANTS"
+s Contd./-
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57;'~5mt R - himabi

W,/ Late T, Fazalur Rahaman, ::' L

aged ebout 45 years;-:
Shuntar MR 592,

Southern Railuay, Yesuanthepur, “® *. "

‘No.11, 4th Cross, Behind Yeramma’
Kalyan Mantap, Mohankumar Nagar,
Yesuenthapur, Bangalcre-ZZ. :

53, ;Smt Sharadamma,
© "W/o lete S,Ganeshan,.-

aged abcut §2 years,'u'tﬂtﬁr MRE% 0,

"~Southern Rdilway, Yssworthapur,
~ Nos5, I Cross, Mohaﬁ/ume“ntuar,
Yesuanthapur, BangaJoLe-ZZ.

59, Smt, Sufie Khatun,
. W¥/o lete Anuwer,
aged about 53 years,
Digsel Asst. MR
Southern Railuay, Bewgalorqirwu)

C/o M Aramel, No.1072/8, KN EXuH.,

5th Cross, Yesuavthoer,A_
Bangelo“e~22 -

g0, Smt, Kenakamma.

/o late A,Subramany,

aged ebout 4¥ years,

BieaslRsst, MR 521,

Southern Reiluay, Bangalore ity,
No.B4%/C, 1 floor, MG Rly,Cclcny,
Bangalore~23.

612 -Sri Shanthakumar, ,
. 8/o late Knanderaju,
~aged about 25 years,
Briver Passenger, MR 358,
. Southern Railuay, Frsikere,
" Bmbedkar .nagar, Holonarsipur,
Hasan Dist. '

62. Smt .Devamma,
M?o late B. M Venkatesh,
eged about 47 years, .
Piesel fAsst, MR.1266,

Southern Railuay, BanqéiOTF ’ity,

No.91/8B, Railuay Qtrs.,
2.2 LRunnlng Room,

Iy flluay, No, 13
& Tth Cnmss/*ﬁth Block, o 4
AN gﬁgéggfn &r, Bancalore - 10.

-~
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64,

65,

66,

67

68.

69.

8,

.

. Mysore Rcad, Bengalore-Z€.

" 8/0 late F.4. Henderson,
' Pempanagari Yesuantpapur,
2,

,Bangalore-

-Driver Passenger MR 80,

aged~about 64 years,

: 9;‘1d ‘o ¢

Smt.Helen T
W/o late é.F{Tristrem,-
aged about 50 years, .

Site No,17, Petel Hanumaieh's Flat,

Jelahalli Post, Bangelore-13.

Sri D,Ramemurthy, .o Rpplicants in 51.No.12
S/0 Doraisvamy, Lo to 66 in O.A. No 320/92

aged about 60 years,

Briver Goods MR- 735,
Yesuanthapur, No. 375, 7¢n Cioss,
I1I Mein Road, Gokul S*age-~I,
Mattikere Leyout,& Poe*,

- Bangalore~54,

Sri Abdul Rehim Knhan,
eged about €0 yesrs,
Briver Goeds MR 514,
No.43, Kavika Layount,

&
Sri Sethu Reo,S
S/0 lete S.N. §1ikantalah,
aged akout €3 years, .
Driver Goods fIR 783,
S$,Railuay, Bengalcre
(Retired§ No.1362, Sth Main.Rosad,
IInd Stage, E- BJFCP
Rajajinagar, Bangalore ~-560 010,

Sri R.F. Henderson,

aged sbout 60 years, "
Briver Goods MR 603 S Raiany,
Bangalore (Retired), No.31

Sri Bheemaieh,
S/o Chennaiah,
aged ebout 68 years,

S.Railuay, Mysore Bivision,
Retiredg k.R.Colony, near
Neu Railuay Eolcry, .
Shlmoga Touwn,

Sri ShiVa, S/o Venkataswony,

Shunter MR 307, S nalany _
Mysore Division, (Retifed)
No,172, R.R.Colony, nesr
New Ralany Colony,
Shimoga Town - 57Y 201,

Sri Mohamad kbbas, -

S/o Khalander Khasim,

aged about 62 ycars, - - o

Driver Meil, MR 426, ‘ «es APPLICANTS.
. ',;CODtd./—




s RaiIUa Arsikere oivis*un;H:;i o
(Retired No.294, Kumerap . ..~ . -~ ..

\ Nilayem,"- éassan Raad,wr_; -Sﬁ-;j}tn;v;i'Vv'f«-" -

ﬁ Lo _.;3. &rsikere o ! : '

73 Sri Suhramany L ' B I
5/0 Uthahdi," eged abou+ 59 years _
0 : Driver Passenger S.Retlluey, . e
{ o -frsikere: Div181on(R=tired) : e
R \E/o Enthcny, 45/R, R311Uay Querfers, ) ' '
L . ﬁrsikere.~ ,

i . \
HES . .

fil T4, Sri R Purushothem, -

| 5/0 8,Ramechandra Neidu, -
| -aged about 63 years, ,

' DBriver Passenger MR 715, A
- 8,Railvay, ﬁraikore Bivision, .

: (Retired €/o R.Shasker, - L . :
s . No.128/8, "wuoco colony, . : S
T T BﬁadrEVethi - 577 331, ‘

;

75. Sri D»Feter ! ' . T
S/o0 V. Anthony, T o
agei ‘about 64 years, o
"Driver: Nail MR.139, ' ' >
S.,Railua rsikere Dlvision,
(Retired I Cross, Hessan Road,
Upper Line, ﬂrsikere..

v

|

|

| ,

& 6, Sri Kanakara;,

. A S/o V.knthony, - Najor, .
[ Driver Pessenger MR 106, . -
i S§.Railvay, Arsikere Divis;on,
| Retired¥6/o R.Anthony,

| Crane Briver, No ‘4, Railuay Quarters,
| - Arsikere,

1

77, Sri Bheemsen, - . -
- 8/0 H.Mahedev, '

i aged alWout 62 -years,

’ Driver Passenger nl.,JQ -
IR Rrsikere Div"stun,
 Muthilamme Temple Road,
N, Road, Near Water Tank,
ﬁm:cr, Doddaballapur.

,ijS years, R B _
jlver, ‘P‘/412 o'sesAPPLICANTS.
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i :001200',

Mo, J.JS, RtfimaraMMa Temple Street,
‘ Coftonpet Bangalﬂfa-SS.

S ri N. Channappa,

S/o Neresimhelsh,

aged. ebout 66 yeasrs,

Briver Goods MR 571,

S ﬁaiIUe Arsikere Divisnon

' '(?etired AdBhaill v4iiacge,

80,

81,

82,

83,

84,

\ %

qfront of Reiluay Staticr,

Sulekree Post, Arsrkero HEP R

-¢b1 K, SuhramaniY°m"

S/o Kettasmari, .

aged shout 59 years,
Shunter MR 801,

S,Railus Frélkere Djvicien,
(Retiredg III Cro-s,

.. Upperliné, Hassan Road,
"&rsikere-573 103,

Sri Jani, 5/0 A.Khader,

aged about 62 yeers, '
Driver Mail MR 102 3.Ra L]u’EV -
Rrsikere Drvlaion\“ptﬁred),

Thollur P.0O., Thiruthalll,

ﬂrsikere; '

Sri Me Velayudam,
S/o Muthan,
aged ebout 61 years,

“Shunter MR 507, S.Reiluzym

a°

No,2/2, Sriramapuram, III Cross,

Brsikere Division (Retired),

-

Hassan Road, Arsikere,

Sri G, Ipdre Singh
S/o B.Gopal Singh,
aged about 66 years,

Briver Meil MR.101, S Railuoy,

Frsikere Division,
No,194/R, Railuay Quarters,
Ersikereo

Sri N,Krishnaiah, S/o k. Mdﬁlya,

"gged about 66 years,

Briver Passenger MR 408,
Southern Railuay, Fr81kerp Div1=iow.
(Retired), C/o N.K.Manchar
No.49/k, Railuey Qua ters,
Arsikere, , _

Sri Kempa, S/o Muniyappa,

aged . about 63 years

Shunter MR 248, ?ailua

Birur Div131on, (Retireds

Bellary Camp, Ne;r Plaque—kmma Tenple,
Birur, ,

.,.APPLICFNTS
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BE.

87,

88,

' krsikere.

Sr1 Kanchi, S/o 'aradainu, a
mged about 64 years, - .’
Driver Passenger MR 108, -
S.Reilvay, hrsikere Dlvision,
(Retired "No,221, 9th Cross,
Right Sime Hassan Road
fkrsikere,

Sri P, Nerayanasuamy,

S/o Ponnusuamy, aged ebutt 0f yes
Driver Passenger MR 439,
-§,Railuay, Herihsr DlV‘é*uf
(Retired Hessan Read, aun Line,

‘S§r1 C Smeminathan, S/e

Chirtepps),
..aged about 58 years,

-Shunter MR 804, S5;Reiluay,

Rrsikere Division (Fe 'ier‘

~Hassan Road, Dour line,

.89,

90,

91,

92,

é?r
{
e~

zap‘

Tk
\

""NM

”Arsikero.

Sri Rame, §/o Bellary Natayaneppa,
eged ebout 66 years,

Driver Pessenger, Mi 148,
B8,Reiluay, ChWckjejur Divisicnh,
(Retjred), Bellary Camp,

Near” "laguz fmme Temple, Birur,

Sri FéZeJ Ali Baig,

-8/0 Mirzen Beig;
" eged ebout 66 years,

Driver Passenger MRt 382,
$4Railuay, Shimoga Bivision,
Retired¥ Tank Mohalla, ’

JSth Cross, Shimoga Town - 577 201

Sri ‘Bheema Naik,

- 8/0 Hanuma Nalk,
" aged about 68 years,

Driver Passanger [k 363,

u)

‘S,Railuay, Rrsikere Division,

(Retired C/o Rtd, P.Basavanne Gouda,
Badavana ﬁveragere P.Cs,

Bavanagere-3.

v, Babu, S/o Venketappa,
aged ebout 51 years,
Shunter MR 630, S,Railusay,

| gaﬂﬂ?%“mame Division,(?cti ed),
d\ut78ﬂcﬁv daswamy, Ex.Municigal
fﬁggsrdép

KeM«Road, Kadir,
huckéhgb"lur Districk. '

) €
S r;»i% Lou f; Iilé
i X

than, S/o Thangavelu,.
aboht 67 years,

655 enoer MR 252,
S, Ra Bangalo“e City
Tkﬁi ‘No,103/3, Ist Lross,
ap anahalli, Bangalore—S.

»e .'APPLICAN“.S‘
...Contd /-
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f - Sri K,Subramany,

| 94, S/o Kumerasuemy,

’ ' aged esbout 62 years,

J Shunter MR 779, ‘

! S,Railuay, Bangalore City, ‘
(Retiredg, No.23/5, 12th Cross,

i Megadi Roed, Bangelore-23.

|
|
I
]
i
|

.- Sri 3.3aniel, 8/c Joseph,
95, . eged about 62 yeers,

*:§hunter MR 577, S.Railucy,
Bangalcre City (Retirad),
No.5/1, fE! Strect, *0fh frrss,
Magadi Road, Bangalore-Z3,

' Sri Amdul Khaleel,
9g, /o Shalk Rahim,
‘ aged about 68 years,
Driver Pessenger MR 216,
S.Railuay, Bangalnis City,
(Retired), No,19, 1CGthi'Cross newd,
Magadi Road, Bangalote-2J.

~ Sri M,Venuoopel, §/o Mari,
g7, eaged ebout 63 vears,
Driver Passenger MR B15,
S.Railuay., Bangelorec City,
(Retired), Ne.12/fi, I Nain Toad,
3rd Cross, Henumanthapuram,
Srirampuram, bangalore-21.

. Sri Sheik Ameer,

98, S/o Md,Salar,
aged Bmbout 66 years,
Driver Passenger MR 470,
S,Railuay, Bangalore City,
(Retired), No.786, 6th Crcss,
Rnnepelya, Bangelore - 30,

e b LTt e

. Ganga Hanuma, S/o Gangathudu,
99, aged about 66 years,
Briver Mail MR 31,-
S,Railwey, Bangalore City,
(Retired), No,4/4, III Cross,
Dayananganagar, Srirampuram,
Bangalore-22,

Sri Basheer Ahmed, _

: S5/0 Azeem Mohideen, )
100. eged sbout 67 years,
| Shunter MR 221, S,Reiluey,
Bangelore City, (Retirad)
No.3, SBM LColony,
Brindavananegar, 5th Cross, . -
Mathikere P.0., Bangalora-b54, oee RPPLICANTS,

«Contde/-



108,

10‘8.‘

/1 04.

108§,

"J’Szi L Nanjaiah
8/0 Lingeieh,

aged about 62 ears;'

‘Driver Goode #R 698, : ‘
S.Reiluay, ﬁﬁesuanthapur Division,

(Retired) m €/o M.Arumeai,
No,1075/8, KN, Extension
Yesuenthapur, Bgnga+ore-§

Srd knﬁasapba, &/o Kriannappa,

-eced ahout 66 yeers,

Driver RY, MR 377,

Retired), t/o P. nnanda

th Cross,

Z +Railuay, Yesuenthepu filulsicn,

.Export 6th Main, Indistoiel
Sub-Urb Peenya, Bengalcrc—%h, ‘

Sri R.D.Rnto, S/o0 BeDehnto,

aged sbuut 64 years,
Driver Passenger MR 2‘ .
S, Ralan¥ Bangeloru Tity,
(Retired), No.1098, Fipalin
11T Cross, Yesuanthepu.,
Bangalore-LZ

re

r-

{

Sri Syed Hameed
S/o Gulam Jilani,
aged sbcut 65 yocers,
Shunter MR 759, S.RailMey,
esuwanthpur DlVlSiOD
gRegiredg
p.to Railuay Station, ’

eswanthapur, Bangalure=2<.

Sri A.Yesudas,.S/o ﬁ.ﬂrokyasuamy;

aged ebout 65 years

- Driver PassenQEr,,Mﬁ 510,

S.Reilvay, Bangelore City,

Retired), No.267, 4th Square,

urphy Toun/Hoysulanagar,

Ulsoor P.0., Bangslore-56C 008,

Sri M,Veersa ?aghavan,

'5/0 Munisuvamy, aged about 66 years; .

Driver Passenger MR 50z,
S.Railuay, Bengalore City,

(Rettred No.1%, Brindevennagar,
Extension, Near ID feect Roao,
Tabhiikere Pole, Bangclore-il,

Rubramaniyam,

sk¥nni, eged abuout €5 years,

“Hessenger MR 304,
Bangalore City,

C/o P.l.Storas,A

n

_a

33;? C/o Nataraj, No.~ 9/5,
y /Muarters, Yesuanthapur,

.s\ RPPLI!\NTS
%;sﬁontd /-



108,

193,

1%

16

114,

1,

- Southern Railuay enoelnre
Ik,

-

iR

L) 16 [ %}

Sri N Nageraj,
&/o Le.Murugesh,

‘aged about 62 years,
Driver Passenger MR 428,
'5,Reiluey, Bangelore Eity,

(Retired), No.33/2, New No,111/2,
9th Mein Roed Sriramapuram,
Bangalore-21.

Sri M. Munisuemy; S/o0 Murugaeh,
aged akcut 62 vaars,
Driver Passenger NR €,

-
S
C.

=

el .

(Retired), No,9 I Naln,

- I Cross, Hanumantnepurum

Sriramapurem, Beng:JoLa-°1

Sri A.Rrulnethen,
/o R.hrokyasuanmv,

-aged about 65 years

(2

Driver Passenager NR 215,
S,.Railvay, Bangalrrp Cs ity,
'(Retzred C/o James,
No.139/H, "Railuay Ouertérs,

K Yesuahthanur, Bahnelore~2Z,

; Srl T.h. Krishnamurthy,

S/O Touo;‘y"&‘ﬁ‘ds Y F?l’.al
‘aged about 63 yeers,

"Shunter MR 642, S Ralluév,

YeSUanthapur(netired)

6th flat, 4th Cross,
Mohenkumernager, Yesuanthupur Falay
Methikere, Bangalare,

Sri H.Honnaieh,

§/0. Merigouda,

aged about 61 yeers,

Briver-Goods MR 610,

5.Reiluay, Yesunnthepu;
Retired¥No IT fiain Roed,

Srd Cross, B K Nager,

Yasuanthapur, Bangalore-ZZ

Sri N ﬁrumai,
S/ﬁ,Mannarsuamy,

aged about 62 years,
Priver Passenger MR 682,
S,Reiluvay, Bengaloxo uju),
{Retired No.4075/8,

KeNe Extensicn. 5th Croé E8,

Yeswenthpur, Bangalorz-22,

Sri N.Doreisuamy,
$/o V.Narasimhulu Naidu,
asged about 75 years,

“Shunter MR 213, $,%ailuay,

Bangalore . Conton@ent(ﬂeti“eo),
No.52-H/R, Lakshminarayanzpura,
Srirampuram, Bangalore-21,

«es RPPLICANTS,

«.Contd, /-




116.

118,

11e,

- 8ri Mathew, S/o Krishnan,

"' 17 .C

'._51‘ i K.’Hanumaiah ’

8/0 Thimmareyeppa,
eged about 66 years, : ' L s
Oriver, Mail MR 33, ' L S -
S.Reiluey, Bangelove Cdiy,-~r-=", | : .
(Retired{,_No.!ZSE/FL.N;*olony,
Rekklibdnacllain Road, Yeswanthapur,
Bangalore - 22, o

aged about 63 veers,
Oriver Goods MR 668,
S.Reiluay, Yeswanthspur,
(Retired), No,11, II Mein,
III Cross, B.K¢Navaer,

Yeswanthapur, Bangelorc-22,

- Sri A,Perumal,

$/o0 S,Arumugam,
aged sbout -64 yeers,
Shunter MR 44?’ ‘
S.Railuay, Yesusnthapur,
(Retired), No.6S/G,

Reilway Quaricrs, Yesuanthasper,

- Bangalore-22,

Sri Shanmugem, ‘ _

$/o J.Subramanye Mudaiiar,

aged about 63 years,

Oriver Passenger, MR 772, '
Bangaliore City, S.Railuay,
(Retired), No,586/1, 5th Main,
Basavanagar, Vibuthipuram £xtension,

- Bengalore ~ 37,

kbdul Gaffoor, -
§/0 Ballery Akbdul Khader,

~aged about 62 years,

Oriver Passenger, MR 387,
S,Railvay, Shimoge Touwn,

No.105, 6th Cross, - Applicants in Sl.Nos

Basevanagudi, Shimoga Town - 577 2071, ssptzc?19'in‘0.A.No.
S : 38/92, ’

Sri B.R.Thyegarajen, 298/

S/o hknentharaju Pillay,

aged about 73 years, .

Driver Mail, S,Railua

: Yé , B
¢ Bangalore City, C/o S. filasan,Residing at

No.29, Dld No,55, CKC Sercen,
Lelbagh Cross Road,

Bangglore -~ 560 027.

70 ysars .

‘ Shitfter N‘?§ﬁ3, S.Railuays,

Baﬁ@éﬂbre Ci¥y, C/o Phillip Moses, -
No 1878,  Raifuay Quarters, ‘

i

' ktﬁﬁfﬁﬁﬁﬁﬁ%jdgﬁitraﬁurge Disivict. «+s RPPLICANTS,
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122,

123,

124,

125,

126.

121.

128,

129,

";,1ﬂ8 ;v

Rangaisah,

" S/o Thirumellaiah
- aged gbout 89 years,»
- Shunter, S,Railuvay,

Shimoga Touwn,

'Hosehalli, Amruthur,

Hobli, Holsgunda Post,

Kunigel Taluk, Tumkur "District,

K.Raju, S/0 Kuppan,

aged abotit 51 yeers,

First Fireman ML 1141,
S.Railusy, Bangelorz Ciry -
C/o Station Master,
Nayandahalll Railuay St=tinn,
Bangelore-390

L.koFleury, 3/0 J.L.Fleury,
aged about 6& years,

Mail Driver MR 583,
S.Reiluay, Hariher,

No.16, Ramaiah Leynit,
St.Thomes Town Post,

- Khammanahsilli, Bengalors-84.

Nega, S/o Siddeppa,
aged sbout 68 years,
Shunter MR 252, S R¢L1Uay.

' Chicjajuv, Aorehora Colony,
. Chicjajur-577 523

Veradaraj, S/o Kuppusuemy,
aged about 62 ysears,
Briver Passenger MR 495,
S.Railway, Bangalore City,
No.24/16, 12th Cross,

*Magadi noad Bangalore-23,

Smt Papamma,
g ‘Bbout 51 yeers,
W?o ‘late S.Nage,

Briver Passenger MR 133

8, Ralan{ Arsikere,
- Behind St.M

arrys Church,

 Rrsikere-573 103,

KeR Seetharamaiah,

'8/0 K.Ramasuamy Shastr{,

' aged about 73 years,

Shunter MR 587,~3.nelluay T
Mysore, No,921, Ksoka Eas{erossczs,
Hallethkerei, Mysore, _

K.Srinivasalu, S$/o0 V.Kzishnasuomy,
aged about 62 %ears
Driver Goods MR 747, S.Reilvay,
‘Byepenahalli, No.B8, Ist Street,
Markham Road, Cross,

| Ashoknagar, Bangalors-tu. ... APPLICANTS

Q,Contd./O




. Smt,Noreen Fletcher,
,f’ﬁ?ad about 62 years,

BRI

o late V, Fletcher,
Mail Driver, S.Railuey,
Bangelore City, No.8,
Deaukar Road, 9th Mein,
Mathikere, Bangelore-560 0S4,

.Smt;Lékshmamma,

aged ebaout 42 yasers,
W?o}late'K;Siddaiah, -
Oriver Gonds, S.Railuay,
Harihar, C/o S.,Revanna,
Pointsman Subramerya Roud,

Rellway Station, Nettana Posi,
Puthur Taluk, South Kararu.

‘Smt.Shenthamne,

aged ebout 43 years,
W/o late Thippasuamy,

" First Fireman ML %247,

S,Reiluay, Chicjsjur,

- Jenathe Colony, Hoserazgcra,

Chicjejur-577 523,
Smt.S.R.Susila Bai,

' aged about 54 years
0/ ,

o late S§,Rema Rao,

. Diesel Acsistant MR 723,

‘ SQRailuayL»Nysore.
Mandi Mohalle, Mysore.

S.Railuway, Yeswanthapur,

C/o S.iavi, Ne.73/3,
Rellway Quarters, Yeswanthapur,
Barigelore-22,

Smt,8haradamma,
aged about 53 years,
g’? /;Iate F\‘.Rema’m,

Dyiver Goods MR 456,

=3

No.2065, kbar Road,

Smt;Kanthémma, :
eqged about 51 .years,
o

o late Rajamaniﬁkam,

~Driver Goods MR, S.Railuay,

ere, No,5012,
Neik, Quarter,
sgfi7jfoed, Arsikere,

%

= o

o Rangaiah,
K8 years,

ssdnger MR 107,

» Bhicjejur,

A, Singanahalid Fost,

» Tumkur District, " aes

ol

EEA]

APPLICANTS
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138,

13%

140,

141,

142q

143,

- h,Shivaeppa RRao,

"~ 8/o H.hnentha Reao,

- 'aged asbout 63 years,
Driver Passenger MR 47€,
§,.Reiluay, Frsikere.
No.456, Bunng Mentap,

h

18! Layout, Shiverathri Esucrenagar,
Mysore, ' -
Smt.Debbie Rezoric,

aged ebout 44 veers,

u3o late P.Rezorio,

Driver Passenger "} 461,
S,Railuay, Bangaslore City,
No.932/3, Opp.Kiren Builoing,
2nd Mein, 5th Crosg,
K.N.,Extensicn, Yesuanthepur,
-Bangalore-22,

“8Smt.B.S.Susheelamme,
uged about 50 years,
M?q late Y.Shenkar,
Driver Goods MR 432,
$.Railuay, hrsikere, .
C/o V.S.Laxmi Remana, No 32/T,
Railuay Quartcrs, Arsikere,

Smt.S,Seresvathamma,

aged ebout 58 years,

U?o late A.R.Srinivasa Rav,
Driver Goods M 773,

S.Railway, Yeswanthapur, '
Bangelpre. No.794/R, Sth Cross,
K,N,Extension, Triveni Road,
Yesugpthapur, -Bangalore-22.

§mt 8.Hansabal,

ﬁéeé about 5% years,

/o late G.R.Srinivasamurthy,
Goods Driver MR 750,
S.Railuay, Rrsikere, No,72/J,°
New Railway Quarters,
Yeswanthapur, Bangalore-22,

smt;posaVithri, :
aged about 52 years,
U?o late P.M.Panduranga,
Driver Goods MR 712,
S,Railuay, Yesuanthapur,
Bangalore-22, .

Smt.Mestan Bi,
aged about 60 veerts,
M?o lete Mohamed Sheriff,
Driver Passenger MR 419,
S.Reiluay, Shimoga Touwpn, ‘
Near Anjaneya Temple, Hasgan Road, : - '
. RArsikere, : . os APPLICANTS

'.;.Contd;/;




‘”fggamfhgﬁf-

I-f:ﬁéd.'HSri Prased Kiran, o

- 'gged "about 24 yesrs,
S?o late Govindasuany,v '
Shunter MR 386, S.Railvay,
Rrsikerse, C/o griniVasan,
Railuay Ticket Collector,
Neer Reilwey Under Bridge,.
Hessen Road, Arsikere,

145, Smt.Rachel B'Monte
ed .about 53 years,

U?o late . h.R.D Mentse,

- Oriver Mail MR 2%
S.Railuay Bangalc“u,

' No.220,. VST Raad, ‘
Opp.Banasuedi Rai;uay %t¢.101,
Bangalore~84, :

145, Smt, NishaJen,
ed about 58 yzurs,

N?o late Syed bﬂu ﬂteez,
kssistent bUard S Ruilvay, -
Bangelore City, -
C/o Syed Chouse Pasha,
No.304/1, Reiiuay Quarterc,

- MG Bolcny ' Bangslcre-27,

147, - Smt,Asiysjen,
ed sbout 60 years,
U?o late Tagpee;an&
Passernjer Defver MR
S.Railuey, Mysore, Nec,
R.V.LeyOJi >esnadr1pvrnn,
8éngalote~20

-
l

’

148, Smt.hnnamary, '

- ed ebout 43 years,
U?o late k.,Chandran,
Shunter MR 369, S.Railuay,
Bangalore’ Cantonmant, _ .
Muthemma Garden (Chinnappe Gerde:},
Nunireddypalya, Bengalore, :

149,  Smt. Jyothilakshmi,
: od about 50 years,
U?o late Chinnavenkats Remenapba,
Resistant MR 567,
, Rrsikere, ﬂlo Jayappe,’
stman, I Cross,
Hessan Roed,

ssﬂﬁq
fpebiréd

¢ é Railuay,
Hosamone 4th Croqs,

. is APPLICANTS

.



152,

153,

e s

. 4 ,,;' ‘.0'.. 22 o o
KyMadurai, +- :

S/o Kalu Moudaliyar,
sged ebout &% years,

Geods Driver, MR 680, .
$.Rgiluay, Shimoge Touwn,..:.

RehLolony, Near Railugx5§£at1bn}

Shimoge Toun<577 201,

HuS.Sethye Natayana)y -
§/0 H.Srintvasalah,--
aged aboiit 63 yeors), <

-Shunter ;MR 797,

Bangalotre City, S,Reiluay,
No.17, Remakrishnalah Street,
Seshadripdram, :
Bangalore-560 020,

Kousalya Bai,
aged 52 years,
M?o_late K.Keroji Rao,

Driver ‘Goods MR 63,

154,

155,

156.

S.Railway, Mysore,
No SQ/R, loco-Colnny,
Reilugy Ruarters,
Yadayagiri Poet,
Mysore=2

R.Pram{le Bai,

aged about 50 years,

U?o late J,Sathyanarayana,
Shunter MR 748,

Bangalate City, S,Railuay,
No.3; Beeredeveru Gudi,
Ranaginghpet, 4th Cross,
Bangalore City, -

-~ &

Khahfﬁnﬁiﬁa, :
aaed abaut 43 yeers,

W/o late Yusuff Sheriff,

Shunter MR 835, S,Reiluay,
Bangelore Centonment, No.99,
C/o Sajjad Sheriff,
Jadidasnagar, 3rd Crdss,
D.J«Halld, Bangalore-~45,

BpNaNagaraja Rao,

§/0 BuNeMoorthy Rao,

First Fireman ML 1525,
S.Railuey, Mysore, Ko,112,
Kanekagiri, Municipal Farm Read,

- Vidyeranyapuram,

Nysore—570 nos,

ﬁ%okya Mary,

aged about 60 years,
/o late M.Chinnaswamy,
Oriver Passenger MR 82,
S.Reiluay, krsikere

oas RPPLICANTS
o..COntdi/* .




LR, seIVaran‘em ST LT e T e 1
8]0 V. e.Appaiah Mudeliar, ST T e T T g
S e Tl T e o

b

. aged akout’ 63 years, 7.
'vi,“Oriver Passanger MR 489 ;.W T _ Co e T T T
, - §,Railuay, Bengelore City, T ' B R
I . . “No,63, Pillenna Garden,. T e e T e R
' , 11T Stege, Railuay LRYuUT, L : . T
'*fBangalore—SGO U4o.‘__ . S BT SPU PRI

159.jff.hrokya_ sg8, o RS
'S$/o0 M.Francis (;a»e)
aged sbout 24 yeers,
Driver Passanger MR 234,
S.Railvay, Hariher, I.-Cross,
01d Arlepur, Guthaor rost,
Herihar - 577 603.

160, M, Sundara, ' -
ed about 55 years _ ' P

W?o late G E%hixaju;u hniuL, ‘
‘Driver Passonger AR 90

~ "S,Raiivey, Bangzlcre City,
,No.ZOQO‘RBH £olony, Whitefield Road,
: Nadhevapu“" Post

Ban gelore-SﬁO 04 13

4 fgﬁi?;» 32 -
: S ed about 54 years,
ﬁu?o late D, Arumugem,
First Fireman, S,Reiluay,
Bangelore City, No,U/41,
Selvanagar,. Okalipuranm,
Srirempuram P.0s, Bangalore-21.

i ‘ 162, - Shanthamma,
| . : ed ebout 60 yesrs,
: _ « ?ohggte Sunder Cabji, -
Driver Boode MR 705,
: " S,Railuay, Harihar,
- No .79, €1d Arlapur,
Harihar-

'wfanthoniamma
ged - about 25 years,

ne sl

‘te B 3and1950,
‘t{ MR 905, S qaﬁlUB),
sNgeNe, Merien Villa
t.l"_larry's‘ Church,

/s Ydte C. knthony,

'_ﬂg*'er MR 537, S¢Ral Luav4

‘r31kereﬁ Behlnd Stiterry™s
T

C 'Church, sikere, g‘ ) XK RPPLICANTS.
‘/ _ ' A .e Contd./
e - -




. A , A e R L i

' 165.-rsallath Nary,_
~aged about 58 years,
,U o late. Arokya Suamy,
Shunter MR 219,
S,Railuay, Harihar « AR
C/o Thomes, TXR's Uffice,
S.nalluey, Birur. -

3
ki
-
by
o
o
.5'

o

7

L Y

166, P Uhanalaxmi :
ed about 49 yeazs,
U?o late P,Munisuvamy,
Driver Gonds MR 683, K
- S,Reilvay, Hariher, : ' LA
8/0 late Sunder Galiaii. - . '
No.79, 01d Arlapur, ' C
Harihar.

16%. Kemakshiamma,

‘ aged ahout 58 yzars,
u?o late Chokkalingaw,
Shunter MR 227
Yeswanthapur, &o 48 ,
Selvanager, Behind Bavi Talkics,
Sriramparan, Bangalcre-~21,

S.Railusay,

168, C Fletcher, _
S/o0 A.Fletcher,
aged about 62 years,
Driver Passengan MR 391,
S$.Railvay, Mysore,
‘No.58/59, Kennedy Nest,
Pushpagi;i, Mysore, -

169, Razia Khanum,

: ed about 28 years,
D?o late hbdul Hameed,
Shunter MR, S, Railuay
Rrsikere, &/o Md. Abbas,
Gopal Singh Querters,
B.HyRoad, Arsikere,

170." Mazbool Jan,
ed:about 43 years
N?o late Ahmed Balg, '

- Shunter R 521, S$,Railuay, 4
Bangalore City, C/o Afroze Beig,
‘No.99, 3rd Cross Road,

Iadidas Nagar, D.J. Halll,
Bangalore-45,

171, Ko V.Surapps,

370 Venkatanarayenzppa,
aged about 72 years,
Passenger Guard EMB 887,
S5.Rafluay, Hassan, No.8iZ,
9th Main, 4th Block,

o , Jevanegst, Bangalere~1%. .ov  PPPLICANTS
| . : ...Contd./~:




‘ﬂ.R SrlniVasan,j

*;5/0 ‘Rameswamy,

. .aged. about 64 years,
Driver Goods MR 755,
§.Railuay, Bangalore City,
No.62, III Cross, -
Ks N.Extension Yasuahthepur,v
Bangalore - 2§ '

173, S.R.Sgrasvathi,
: ed- about’ 50 years, :
v Nao late S.Rajagrfala 1a0.
' Driver Goods MR 737,
Yesuwanthapur, S,Rsiliay,
No,28, Rnajana Nilaya,
TI Nain ‘Road, H.K.Nagar, 4
Yesuanthapur, Banganoru-Z). o

174. Farida Banu,
: agad about 35 years, -
W/o late Syed Nisser,
Dizgel hAssistant ML 1442,
S.Railvey, Arsikere, Mo, 20E7,
Recke Wast Croes-20, L
Mysore.

175, ClN, Sareeranga,
S8/oc C.Narasimhachar,

' aged abtout 53 yeers
Assistant Guarc ENMT 726,
S.,Railway, PBrasikere.
No.46/2, 16 RS Road,
Arsikere.

176. E.Chandra Bai,
aged sbout 54 years,
U?o late Y.Ekambarem,
Driver Goods MR 379,
S.Railvay, Yeswanthepur,
No.4371, 3rd Cross,

. 13th Nain, Subramanyanacger,

Bangalore-21,

177, Philomine,
ad about 58 yesrs,
vw?o late T, Erokyasuawy,_
_Driver Mail MR 18,
““-uiluay, Bangalore City,
B Hanumanthappe Rned

'ﬂk OK %an ja,
d)abiut 56 year -
'\ Jiatb K. Krishn° Iyenga;
W Sl PaSSenﬁér Guard EM3 371,
AN 4xG§§‘Railuay, Bangalore Ci*y,
B 562, Milk Centre,
% Vidyaranyapuram, NySﬂDB—JID oos.

' ',.'Contdfle"

e+s RPPLICANTS.



180,

181,

182,

183,

.3nﬁaildeyt Mysore (SKLR),

& 2 6 . 0.9

B.Jayamme,

aged about 57 years.,
w?o late N,Besavarsaj,
Driver Passenger MR 73,
S,Railuay, Arsikere,

C/o 8.Vasanthakumar,
‘No.6/C, Railuay duarters,

Neer Children's Park,
Bangerpet.

Zailunniza,

aged about 60 yeere, =
.H?o Syed Yaseem (1lnte),
Driver Goods MR 430,
S,Railvay, Mysore, No.2099,

'5th Cross, Mousa Diver Khanz Foan,

Mandi Mchalla, Mysoze.

R.Rahimem Knan,

8/0 Imen¥*Khan,

aged akout 69 years,

Shunter MR 300,

S.Railuay, Harihar, .

No,452, T Cross, Gandhinegar,
Hal:ihar. .

Prapullekshi,

aged about 81 years,

%?o late Christopher Andreus,
Driver Goods, MR 570, X

No.94/8, Loso Colony, -
Reilvay Quarters, Yalawvagirl Fost,
Mysore~20,

Gayatri Shanmugem,

aged ebout 38 years,

U?o late S,Shanmugam, .
Oriver Passenger Mt 205,
S.Railvay, Mysore,
No.91, VRE Reilvaey Quarters,
Mysore-20, ‘

N.Narayanasuwamy,’

S/o -Narasappa,

aged about 62 years

Shunter MR 440, S,Railuvay,
Yeswanthapur, No.5/6/47,.
Laxmipurem, Near Railway Station,
Hindupur,

Nnmohixuddin Khan,

S5/o M,Abdul Nabikhan,

aged about 63 years,

Guard Passenger EMT 461,
S,Railvay, Mysore, No,2244,
Sawday Roed, Laskhkar Mohalla,
Meene Bazaar, Mysore, v

APPLICANTS
. .Contd.-,/—




N

186,

187,

188,

; 139,

190,

191,

192.

Victor, .

5 — Applitants .in S1.No,120 te’
S/o Joseeh, " - MR6 ere epplicants in,
aged ahout 67 years, 0.8.177/92 in.
Shunter MR 315, : oMo {1/ ICs :
8.Railway, Bangalore City, -

c/o F.C.Nathan, No.2, .

Mukthe Garden, :

Spur Tank Road, Chetpet,

Madras - 600 031,

KeKeBajarathnem, .
S/oK.k, Raghaven, .
retired Briver 'B! Grede,
Steff No,P,5521,
“Rajaneesh™m Shoranur.

K.Velu, S/o Unnerd,

.Retired Guarc '8! GLrads,

S.No,6314, Devekl Sadanam,

- Nedungathoor, Shoraru = ‘.

K.KeSavan,'S/b &Qﬁihy, i B
Retired Guerd L .
s:l .. NO.GOGG '

. ShanthijShaVaﬁ,

Veloor. .

P,Paremaswaran Nair,

S/o0 Krishnan Neir,

Retired Guerd “b" Special Grace,
S.N0,5077, Pedinchare Chonel House,
Shoranur-1. -

VeCeSankunni Neir,

S/o Achuthen Nair,

Retired Guard "A"

Specisl Gmare, S,No,6172,
Rzikkara Houss, Kevelappara,
Shoranur, '

P,Sundaresan,

S/o0 Kunhikoran,

Retired Driver ®8"

S.No,P 6439,

Vanajas, 4/73,

Spposite Providence High School,
Gaendhi Roed, Calicut. - '

applicants in 51.Nu.
4187 to 193 are
applicants in 0.k.44/93.

e e.0 MPLICANTS‘
e chontdo/"'



'R.Ramer. Nair, .

I8
14

et i e e - e
ST s e TR e
R e T

S/o K,Nerayanen Neir,
Retired Driver 13t Staff,
Na P 2314, s

! Rgviyankandefh Housse,

Retired Guerd Special

Chuduvalathosr, Shcranur -‘1._

E.KRamankutty Neir,
5/e Kanran Nair, . ‘
Grede,
5.No,5026, Mundenath Heuse,
Cheruthuruthy Fost, -

Trichur District.

196,

"R Krishna Naidu,
5/0 Ramekunhan Nsidy,
Retired Driver ‘2,

S.Ne.b 6445,

197,

198,

199,

200,

201.

Nallissergparambil'Housa,.
Mudellar Street, ‘
Shoranur - 1,

L.Manikam Mudaly,

5/o0 C,Lakshmanan fucely,
Retired Oriver 'C*
5,No.P 4026, Manickanivas,
M.G.Read, Shoranur-3J.

T+VeSreeman Pillei,

S/a T.V.Ropen Pillei,
Retired Oriver 'A' Grade,
S'. Nn-.~P 1794,

Sunil Vihar, Ganeshgiri,
Shoranur-1. o

E,Parameswaran,

S/s P.N.Sghrasanama lyer,
Retired 'A' Special Graece Gusrd,
5.\ ,1495, Devi Nivas,
Nedungetur, Shoranur-1,

P

o
1A

e ey 2T

T.Sankunny Naira'S/i M, Pchuthen Neir, _ o

Retired Guard 'A', S,Ne.6459,
Padmalayam House, Paruthipra
Sheranur. : -

C.Balekrishnan,

S/o T.Sankaran Nair,

Retired Driver 'B',

Steff No, P 5702,

‘Krishna Vihar, Vellatheel Yagser,
P.0.Chexuthuruthy,

Trichur District,

hpplicants in Sl.No.
194 to 201 are
applisants in D.A.45/93,

... PAPPLICANTS
sve '.‘C'Unt.'./“'_‘



203,

204,

285,

206,

207.

2046,

TRA/ N
b Ng

i ‘n_ ‘29:" e e

K.Gavirdan Kutty Néif;

S/a C.K.Achuthen Neir, '

Retired Driver, Staft No.F.2833,

RAR Special Graede, Vadakkekonnanath
House, Chuduvalsthur, Shorenur - 679 121.

P.Ramankutty Nair,

S8/o Z.K.Shaenkarsen Neir,
Retired Guard “R"

Special Grade, Staff No.
E 14671, Pullconni House.,
Chuduvaiathuy Shorahur-' .

P.Narayena Pillai,

S/o P.Krishnan, Retired
Briver WCY%, Staff Na,P 3504,
Poovathingal House,
Kizhskathil, Panntnipra,
Shoranur-1. '

S.Raman Nair, S/m Krisrnan heit,
Retired Criver “CW, o
Staff Ne,P 7065:, Sramtical nuse,
Chennthurezthi Past,

Trichur Distrizt.

V.Nsrayanan Ezhuthachan,

§/o0 Dglelu Ezhushachen,

Retired, Lece Shunter,

S.Ney P 8147, Devesamperambii House,
Mannenur Post, vie inavelapalea.

'K.Chellan, $/o0 T,Karuppan,

Retired Driver ®C%, S.NesV3,
Muthukurssi, Kunnath Houss,
Genashgiri Pest, Shoranur,

K.P.Gopalan,‘S/o K.Narayanan Nambisar,
Retired Guard "B®%m S.No. 7525,
“leela Sadan™,

Reilwey Booking Ofiice Rczd,,
Shoranur. ‘ )

709 ﬁzuM.Kasavan, S/e- Perugan,

I.F.Man '8!,
j 10026,
athil House,.

{1, Sankaranarayanar,

“\govindan Nair K.,

od Driver “A"™ Speciel,
% 2911, 'Rama Nivas',
vd,_manjakad, ‘

t e

LN "Contd./"

"APPLICANTS.




211.

212,

213.

214,

21 5'

216.

217.

218,

219,

220,

ee 30 4o

K.kchuthan Nair,

8/o Achuthan Neir,

Retired Loce Shunter,

S ,No., B 6054, Kadambet House,
Mundemukem Rmsom,

Post Ganashgiri,

Shoranur-3,

C.Manimuthu, $/o0 Chambakse
Mudalisr, Retired Driver “&",

8§, Nn,P 7492, Nambanthodi rcuse,

No.179, Mudaliar Street,
Shoranur=1i,

K.P.Govindankutty,

Since deceased bv Legal Repiesentative,
Smt.Sulochana Amma, HeNn,5/43%,

Namban Thodi, Mudeliar 3treet,
Shoranur-1,

.E,Balasubramanis Menon,

$/o Madhava Rao, Retired, |

Driver "B" Grade, S.Ko, V' 6,

“"Geetha Nivas", Ponnemengalam House,
Shoranur.

K,3ankaran, $/o Msdhavan K.,

Retired, Oriver "A%, S.No,F,4305,
Kayansthuthcdi Houss, Kallippadam P.O.
Shoranur - 2.

V.K.Velukutty, $/0 Kelu Neir K.,
Retired Driver "#*, 5,No,9730,
Karthika, Kanaleppara,

Shoranur.,

M.Velu, $/0 Velu,

Retired Driver "B" Grade,

Staff No, P 7936,
Naikankunnsthu Veedu,
Kovalppara P.0.

P.P.Velukkutty, S/o Shanku,

Retired Driver 8", A

%, No, P 7192, Padincharvettil House,
Karakkad, P.0.Kavelappare.

P.T.Ouseph, S/n Thomen, Retired.,
Guard %8" Grade, S.No, 9431,
Yayyappilly House, Vappalassery P.0.,
Angameli, Ernakulam.

P.Krishnan, $/o Imbichyadi,
Retired, Driver "&" Grade,
%$,Ne, P 5730, Krishneghar,
Nedungathur, Shoranur-679 127,

S1.Nos, 20% te
216 are applicants
in O.h.46/93.

.+ RPPLICANTS
...Contd./-

.




222,

223, .

224,

225,

©227.

228,

‘ . e 3'1 R
M.Chendukunhen, AR
S/o M. Imbichikutty
Retired-, Driver it jn
Special Grade, S.Nm,F 2857,
Pilassery House, P.0.Vengeri,
Via Calicut. o

M.P.Kesavan Nair,
S/o|P.K.Chandu Nair, Retired.,
Fireman "B%, S5.No.,9461, A
Chemmanassery Padinhara Heoues,
Kottnol P.0,, Calicut,

P.K,Remapanicker,

S/o |Chamy Panicker,
Retired,, Egeed “A"™ Grads,
S.Ne.B8284, Navaratnas,
P.OlKunniampuram,
Uttépalam-d.

K.Balakrishna Menon,
5/ |P,Madhave Menan,

‘Retired Driver 'A!

Spe¢ial Grade, Staff No,P 2437,
Kerandathil Heuse, derancdathil
Trichur - 1.

M.PiChinnan Mennn,
S5/e| P.Sankunny YMerern,

"Retired Guard T'A!

Spotial Grade, S.No,9333,
Rlongst lshas, P«0.Pulaked,
Via,Chelekara, Trichur.

M.P,Gopala Pishaereti, .
S/e|C.PRaghave Pisharoti,
Retired Guard Special Greade,
'Pop:nima'ﬂanjakkad, ‘
Shpranur-679 121.

C.Chandrasekharan,

S/O M.K.Menﬂn, .

Retired, Special Grade Guerd,
S.Ne,7618, "“Gokul®™,

Rshak Nagar, Kamboni Rced,
ﬁyy%nthale, Trichur~3,

V.M Abdul Kedir;
S/a V.MiMohemed Heii,

t
-.ane,

Retired, Guard TA! Special urace,

- $,Ne 9826, 20/163’ “T)igupai.‘hiat’
~Pesthol, Trichur.

aﬂ‘ﬂ;'gaskaran, S/o0 0.5.Paran,
et 4By Goods Guard, S,0n,C
Nureth Houss, P.0.

thery, Via, Trichur,

§§Cpih- gojjoo7.

iy
N s g e o

1930,

$1.Ne.217 to 223 are
anplicants in 0.R.47/93,

S1,No0.224 to 229 are
applicants in 0.K.48/93,

.+» MAPPLICANTS
() C.ntd.. -



230,

231.

232,

233,

234,

235,

236,

237,

238,

239,

XY 32 .;A.":‘

P.Nareyanan,

5/0 Sankaren, Retired,
Special CGrede Guerd,

S Ne .EE 86, "Ushas",
Rayaroth Paramb, P. 0. Parel,
Tellicherry-670 671,

"V .£.Sankaran Nair,

8/0 T.Nareyanan Neir,

‘Retired ., Guard ‘A Speb al,

5.Nb,12746, Ashirvad, Pervel,
P.0.Koothuparamhe,
Pin-670 643,

C.H.Balen Nambiar,

S/o Kthikrlshnan Adicd? P,,
Retired Guard, Tl
S,No,.997, dsha Bbavan.

P.0.Knttayampoil, Vie. .elliaherry.

.M,Padmanabhan Nair,

S/o R.VU.Krishna Merou, Retired,,
Driver fA! Special, S.he. P 5754,
BDavi Nivas, Kottcra*thpdra,

P.O. Azhikode, Cepnanora.

- K.K.Susheela, W/e Late

U+C.Pnandan. Retired., Drniver ‘GL',
S #Wv,2635, ®Anand® Viher, Ylavil,
Kannbr - 670 008.

Mo Narayani h/o Late K.P.larayenan
Nair, Retired. Guarc 'Z',
S, Noj 1903 Madathil House,

P D)Chirakkal Cennanore- 670 011

X Kunhambo-, S/n Appu, Retired,,
Shunter '8!, S.Ne.P.5331,
Packkadam House,

P.0.Trikkripur, Kazharged,

K.M.Vanajakshy, W/o Late C.H.Gepalan,
{

Retired fuard 'A!' Special,
S.N039498, Chettiyam Ueettil
Near Ralany B-Cabin, Badagaro.

A.K.John, $/e R&J.Kurian,
Retired., Guard 'R!,
S.Ne,9€83, ArlyathL Parainb:
House, Pallam 0.,
Kottayem - 7.

R.Merappan, 5/e Rama Goundar,
Retired Dg#iver, 'C' °
Staff No. P.2718, ED-118 O,

iReiluay Csleny P.0.,

Erode - 638 002,

$1.Nu,230 te 238 are
applicants in Ok, 49/93

ees RPPLICANTS,
s ._Contd. /“

e




240,

' 241,

242.
243,

244,

245,

1 246,

9.

247,

oo 33 %4
Ke C hallappan,
S/o $.Chinnsppe Geunder,
Retired Driver A Specisal,
S.Ne, F 2946, Door IT o4,
Parvathi Krishnan Strest,

Kollem Palayam,
Erede - 24

P.Karuppannan, S/o Pnngi; uourber.
Retired,, Driver 'A',
S.ho, P 3583,

‘Korakattu Uala81l

Door fo.5229/A 14 PaavUrl ?.:.,

M.Kandasamny, S/8 Marapre Ccundes,
Retired Oriver 'C'; S.No.P 20!9.
9348”0' BYN" Roed trede—ﬁ38 UDL.

Nuthusamy, S/o0 Palani Gounder,
Retlred Driver'C', S.ds,P 37CE,
Raghavanda Nagsr, Ersde-?.

A.Ramasamy;’ S/o Aye- Gdubuuns~‘A
Retired. BRamter‘®8', S,No,2336,
Pudhupalayam, Joor 246,
Nlampaleyam P. 0., Erode-8.

S‘Kandasamy, $/o Sengadan,
Retired, Driver 'C',
Staff No.P 4103, Ragevana1dar

Negar, Door No. PAB 18, Cavery R.S.,

Erode-?.

cC. Kumarasamy, S/o Chellappa Gounder,
Retired,, Firteman 'B', S,No.P 7885,
Deor No. "ppI 283, Pudupalayam,

Allampala'am Post, Erode-8,

fT 3 Peerakhan, S/o T.J«Jamallutheen,
‘Re* ired 3 ‘Driver ‘6°,

S.No, V.38, D.No.94, Ralluey Colony
Pest, Erode. ,

Uelappa Gounder, K,

- S/o Kolanda Gounder,

> )
“Keruppan‘an,

f, \ & Z“q7ﬁ?0 PaPeni‘Goundan

Retiredgnyhunter ‘B'

?|~ '\\\ff:g;wé.@ .4084, Door No.197,
i o _uduﬁgiayam Akkarkam,

Vv

“RYampalayam P.0., Zrodo-g, T eee

APPLICANTS,

. -ncofltdo/- ‘




250,

251,

') 34 ‘dc

" A,Nallasamy,

S8/o A2 Gounder,
Re:izzd., Driver 'BY,

- S.No, PT3 10237,
- D,No.280, Puthupalayam,

Rlampalayam P.0.,

- Erode-0.

'N,Kaliannan,

S/o Ngllacownder

‘Retired. Diesel A°slstant

S.No. P 4014, Sestri Nagar,

- D.No.55, Near Warer Tani,

: Erode>638'002.

252, |

253, .
:’S/u Palani GBounder,

254,

255,

256i

K.Ramasamy,

S/o Kalisnna Goundan,
Retired, Shunter ‘B!,
S.No.P 3958, D.No 8%,
tdappalli R.u. Pest,
Cavery, Erede-7.

P.Sengeda Gounder,

Retired,, Shunter B,

S.No, P 4429, D,Ne,58,
Qdapall: Vi¢l&ge
Pappapalayam, . Cavery R.S.,
Erude Te

P Nuthusamy,

S/o Pgizni Gourcer,

Retjired, Shunter 'B',

S Np.P. 502 udhupa_gycn,
D.No, 263 Agraharam,

Alampalayam P. U., Erode-8.

V.Sengodan,

S/o Velappa Gounder,

Retired, Shunter's!,

S. Na.5133 D. Nc.Z/GD,

Uttapalli, Plllayer Kail Street.
Cavery, Ercde-?.

Ko Chinnappan,
S/e Komara Samy Geunder,
Retired,, Driver 'C?Y,

~ 8,Na,P 3531, Avakathu,

257,

Cavery P, D., Colony Roed,
Eroae="7,.

P,Venkkatachlam,

- S8/s Peruma Gounder

Retired,, Shunter igt
S.Ne. P 4097, < 1/11 h
Karu+huveli Thottam,
Odappalli, Cavery R.S.

_Ernde-7.

... RPPLICANTS.
a_i CDntd. /“
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258,

259,

260.

261,

N.Velappan, -

S5/o Nalla Geunder,
Retired., Shunter '8!,
S.No. P 2647,

D,Ne,1/20, Cdapalli,

Cavery R.5., Erode-7,

TchGCVindan,

'S/o P.Kunhembu,
Retired Guard Special
Grede, Staff No.,11189,
Prasenne Wives, P.0.,
Chirekksal, "’

Cannanore - 670 011,

K.Sreedhsran,
5/0 B.Achuthan,
S.Nn, P,3180

'Thensi House‘ o
Opp. Reiluay Station,
Chirekksl P.0.,
Cannanore,

M.Balskrishnan,
S/0 NamBikutty,
Retired., Guard 'A',
- S.No, 15870, -
Menfkketh House,
. Good Shed Read,

- Tellicherry,

262,

263,

264,

P.K«Raman Nair,

S/0 P.Kurnhambu Nair :
Retired,, Driver tal Special '
Grade, S.Né, P 6446,
Kavinchealil, P.0., ~

Azhikode, C¥nnanore-670 009,

ViMcKarthinni.Amma,

W/o Late K.P.Janasrdhanan Nair
. Retired., Special Grade Guard,

S.No,9650, Ashok Bhavan,

Thamarakuzhi, Malapjurem,

Pin-676 505,

K.Govindsan,

S$/o K.Aruvan, Retired.,
Driver 'A', Preethe Bhavan,
o »:dathOda’ P‘0.n18V51}‘

Rnnan, S/o Raman,
3 s\Guard, S.Ns,i1554, .
Veétil House,
%-or_ll Ward, .
fat’ pin‘670 562. . sse

. ¢

1"Si;Nu.239.tb 258 are
applicants in 0.k.50/93,

APPLICANTS.
'R Contdc/.




'27:!«;

266,

267,

268,

269,

s 36 ue

N,Vasu, S/o Rem!othy{ v
Retired,, Shunter 'B',
S.No. P 5024,
Kottiyath House,
P.0.Muzhappilanged, :
Pin- 670 663, Cennancre.

P.K.Kannan Neir, ‘
S/a Rppu: Nair, Retired.,
Shunter '6', S.Nec,.P.77%4,
Vepkulathu Veyil,

Near Aklilyath Templse,
P.0.Rzhikéde,
Cannanore-670 009.

P.#.Rohini, W/o Late K.Chendt, S1.No.259 to 268 are
Retired Shunter "8%, '
S.ta. P 7173,

Chambakachaiil House,

rv0.Muzhapilanged,
Cannenore District.

- ‘!CchChandan,

S/o BAmbadi, Retired Shuntex'D',
S,Ne P.8223, Kanavi House,
Ekkchi, P.0.Peliode,

.. Via,, Trikkaripur, Kazharged,

A . Retiredo .

270,

f..Nasrayeni, W/c Late k.Krishnen,
hunter, S.No.P 7420,

Machirpurem Houss,

P.0.Cheruvathur, Kezargod,

- P.MHymavathy,
271.

'M[u~Latechu.kes¢hafdmarbi:r,

Retired 7ri.-» A Special, Guard,

SiNo.Ja%8, &resudlehyqs,
Tiytar ddr I e gh, Schoel,

"1 %nd syl Cannanore.

T.P.Leelavathy Amma,
W/o Late P.V.Kesavan Nambiar,

. Retired, Driver A Special,

S.Me.4654, Kesava Nivas,
Near Elayapeor Temple,
P.0.Mundayed, Cannancra.

‘V.<.Balskrishnan,

$/o V.Demoderan, Retized.,

DOriver 'A' Speciei,
sc NO.*p 4361 ’3 ‘N . . - :
- I ’ Lo
B/9, Reshmi, 8 N b e0e s 'APPLICANTS.

P.0.Thottada, Cennznore-7. ses
‘ QOQCOntdo/"'

applicants in 0.R.51/93,

»,




| P.M.Sreenivasan, -

274, S/o P.Govindan, Retired.,
Guard Special Grade,
$.No.12054, 'Smrithi', :
Post Vengeri, Mathoth Paramba,
Calicut. . .

g
L _

i

i

9

et
3 EE@‘
B 3

P.Krishnan,

. 275, S/o K.Perumal Naidu,
Retired., Driver 'A' Speci:zi,
5.No.P 4360, 3/275, a
Opp. Spares Leand,
Vadakkanchery,
Trichur-680 528.

i A ,.Bhaskaran, S/o 8;pu
276, Retired,, Driver 'C’ _
S.No. P 4301, ' |
Byyanatu Parambu House,
Ayyappankavu Road,
KOChi—1 8. °

7~ Ke.Choyikutty Kannoli,
277. S/o Kanden, Retired.,
- . Driver 'C', 3.Nc, P 9430,
Kannoli House, Kacheri Amsom,
Desom, P.0.Calicut-673 011,

. C.Madhavi, W/e Laté

278, CeKiKrishnaen, Retired.,
DI‘iVGI‘ ‘C" sol..,o.pgl 3737’
Krishna Nivas, Roolayil Faremba,
P.0.Kallayi, Calicut-673 UG3.

www&%%W%%%%ﬁ%%$%@%W%%%wmwwﬁwﬁwm%@ﬁ%&@;5,

C T.Kesavan Neir, - - Slgﬁb.ZSQ.tO 279 are
273. S/o0 N.,Govindan Nair, o appficants in 0.R.52/93.

i

Retired,, Guard ‘'8!, .
S.Ne.4956, Santha Sadan,
Chuduvelathur, .
Sheranur-67% 121,

.~ M.Elies Aron Raj,
280, S/8 S.Mariadess,
Retired A Special Driver, -
- S,No, P 3702, ED 196 E,
Railuay Colony P.O.,
Erpde - 638 002.

AR AN

"

J

ety

we. APPLICANTS.
coccontdc/' ) .
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282,

283,

288,

285,

265,

287,

288,

289,

. Erode-z

a s 38 L2 J

M.Kasimir Leuis,

$/0 K.Maria Louis,

Retired., Guard A Special,
S.No,72119, Annadurai Streat
Nadar: Heﬁ'y T,

 Erodec63t° oo2.

K. Nuthusamy, S5/e Kelandai

Gounder, Retlred., Guard ‘B',
S.No.12011 1Z Ramamooriny
Street, Kollampalayem,
Erode-63§ 002,

K.Sundaresan,

S/o N.Kalyanasundara Mudalliar,
Driver A Grede, S.Ne, I 2617,
Na .48, Lenin Street.- '
Erbde Ralluay CelonyPest,

r

K.R.Lakshmanan,

S/o M.Rengasamy K-ra'
Retired., Driver °A! 7Lacial,
Staff Nn.P 4467,

Morth Eda Strzet.

Bheema Nagar,
Tiruchirappeally,

- Pin-620 801,

K.Subramaniam,

s/o S, Krishnasamy, Retired..

Driver 'A' Speciasl Grade,

.S.No,-P 1788, 43, Lenin Street,

Railuay Cnlony Post,
Erode-638 002.

R.Sethuraman,
S/O Rat"linam, Retlredc ’

Driver 'R! Special,

S.No. P 2888

"Ilamathi Illam

4106, Bharathi Palayam,
Mowlappalayem P.0.,
Er-de-Z

Mo Chinneppan,

5/' C mO'kk&n, REtired-,
Dtdaset Shunter,

S.No, P 7785, 7/8
Railuay Colcny,

Erode-2,

MeMarappan,

S/. M.Mathan, Retired,

Driver 'A! Speciel,

S.Nv. ¥ 3779, 107,

Kemalagam, Barathy Palayam -

Street, Mulepalayam ’JU.

Ercde-2 coe

APPLICANTS

) .C‘ﬂ&]t.do/-
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291,

293,

: 294,

295,

™

fiﬁ;samuel,As/q?Cné

- Erude-2,

v‘B.LingappafﬁiS/o S.nyavb-, .

Re .t,"ired., -‘Dr-i\?e: A '. e AN

‘Spé¢ia1, SJNin43225f "-'ﬂ

403-C; Railuay Calony,

Retired,, Special © .
Driver, S,No.P. 1714, 19,. °
Kethukaran Street, S

. Ko)lempalayem, Erode~2,

o T .‘SJ.Srihi\')é'san, s
242, -

S/c R.Sweminathan, -~
Retired, Driver 'A! Special
S.Ne.P 4339, 3457, |
Railway Querters, ‘Raiiwvey Coiony,
Erode-638 002. R

{E.Namasivayam, S/e MeN.Salzrandam.
Retired., Driver 'A' Speciuai,

S.Ny, P b511, L =18,
Housing Unit, Periar Mager, -
Erode-633 001., Temilna€u, -

KeM.Munires, SYkLK;Nunuauamy,.

Retired., Diesel Assistant,
‘S.Ne.PTJ 10212, - <

Manickkavasagar Sireeti,
Sestri Nager, -
Railwav Celnony P.0O,,

L.Anthoni Suamy, -
S$/e Lourdu Swamy Pillai
S.Ne. B 1419, 41/A
Railuay Coleny,
Er0d8-63l”'02g

M.Buepathy, §/w M.P.Mooka
Gounder,; Retired, Driver

'8! Grade, S.Ne. P 93478, .
17/F €1d Railuay Colony,.

-Erede-2,

“V.Balaraman, /s Venkkatasuamy

Naidu, Retired, Driver !8'
Grade, S.fle. F 9420, "

n,ﬁgg;iology;.Ergﬁe—Z.' .. -
:Ra wamy, 5/o0 Perymal Naidd,

@river 'B! Grade,

"

G, N0.17[B ’ ] .
vaya? Street, érndngA _

S e
7
———

U8 L SeRaal,) Sl Swami Nathen,  S1,Nc.280 te 299 are

&b
p% ‘\

Retired, Driver 'B' Grede, = applicants ip 0.k.53/93,

\\S\.‘.Naé;F , 3;51 3, Docr 414/D, |
. R@ilugy Coleny F.0,, o - N <
V'“"m -I‘Od8-2 * - ' . ' “- L o ce ) APPL ICA NTS .

:wdAGQﬁtd'/;.



301.

302,
303,

303 ;

306,

307,

308,

oo 40 o,

P.Pangunni Menon,
S/o T+CeKoNair :
Retired Guerd Iy Snecial,
S.Ne. 15200, “Feurnami®
Nangapna Nagar; P.O.
Olavekkot, Pin-678 002,

M. Krlshnan Nair,

S/e Kunchu Nair, Retired..
Dri/er, A SpeciaL,

S Ne. 6444, SI' Sh’lam,
P.U.Olavakket.

V.Sreedharan Naii,

§/oc F.R.Krishna Pillai,
Retired, Guard A Sperla1;
S.NL.15202, Thuruthel,
Aymanam P.0., Kecttayap.

P.A.Rajan, S/o P.u.}\ppu :
Retired Guaerd A 3peocisi,
5,No.16144, Housz Ne,«57/508,
“Reshmi“ Near P. A.LOJony,
Cochin-1 ﬂ

C.Kutty Nurayenen,

S/a V.C. Nersyeanan Nair,
Retired, Guard A Spscial,
S, No. 7GZb Chembra douse,
Shoranur - 679 121,

aas,” P Knshy, S/o P.K.Koshy,

Retired Guerd, S.Nc, “9?‘3q
Vazhakaleyil,
Chengannur, Ein—689 122,

Kel o Kurlan,

8/o K.P,Lonappen
Retired Guerd R épec1al
$.M, 15216, “"Chandiri",
High: School Road,

- P¢O0iFarappur, vla. TrlChUL

Pin«%ﬁg 552,

N Ramakrlshnan Nambidi
3/. Chit-an ’hattathi*:pad
Retired., Guard IA'
S.Np.%4044, "Karthika »

Ramaﬂé&Napuram, Trichur--€80 631,

VN Sarhjani,
M/o Late:'ARengen, Ret¢red.
BDriver A épecial
S.No.F 4367, Sree Rangam,
Pump: Engine Road,
rlaaaﬁkmt-GIB 02,

Gngadikal Fe0a

ves RPPLICANTS
ve .Cohtd./-
N
[




N\

R

KR e

$12;

f;;v.madhavan

. Driver A Sp801al,
- S/No, P 2193,

Kullen

9°d9: Palghit - 678 Oﬁi?ﬁ*

S/o Valuchami' Retired

- Lallath: Pouse,

"&J.Nos. 100 to 311

WK Me Kunhimohammed 'apollb?nts in O.Ah,

-8/¢ K.Moideen “bya
.Retired, Guekd. C",
S.Noi 6633, Cherbdath Huuse,
'Kuttamassery, ﬁluaye~r83 10z,

R, Narayanan,”s/; B.Redarenm,
Retirsu Drivetr Gbods ' :
S.Me,PTJ 10505, 120,
Jeevanartham Street

: Poonthurai Ried _-‘a”e-a

' 355;

312,

318,

316,

c. Kamarasamy, 5/0 Chinnappa._
Goundar, Retirad,, Driver
'B' S NO. P 4206 Dc'\-OoSO’

Sholap PrUVan,~uuthanr9 Purem,
Er.d0°zm

S

T. S.Remamoorthy

SIQ'I,K Sondaragalu
Retired., Driver nat Spec1al
S.Ne.P 3540, 15, Sundaram‘
Street Erode-Z

LR ﬁbdul Jaffar,:

S/o Abdul Kader Retived.,
Driver, Geods, §.No v 44,
235 Kalyanasundaram Street,
Erede- 638 go2, '

-8 «hngamuthu,

5/0 V.Sitha Naicker

-Retlred., Driver 'B‘

S hl. B 13¢5, D,No, 411 0,

S/Q Uellﬁjrm,

briver tA!

Wo, P 3542, Telephone Nagar,
I p 0.’ EI‘OdB. :

- ss Contd./=

- w="-Kgthupszamba,” Edgthara a K Q*’ﬂf f‘~ : ﬁd' : .
= Palghat, P*n—57a 5*1 4 s

are
54/93

ose PPPLICANTS




(R} ('2 e

| K.Chinnanaiyen,

318. S/o knuman, Retired.,
Shunter 'B{,
S.No.F 7458, 76, L.G.G.S.
Colony, V.0.C. Street,

" ¥ollampalayam, Ersde,

M.Krishnan, S/o Munusamy,

319. Retired., éhUnter,
S.Ne,10072, PTI, v.Nz, 4150
Railuey Colony, Ereodz.

' R,Thiagarajan,

320. S/s Ramaswamy, Retired,,
Guard 'A' S5,N2,14332,
Thangapattalaikarsr Lale,
Popnthurei Rozd,

Ersde.,
499, A.Chioneiyen, $1.Nw,312 to 321 are
S/a Arumugam, Retived., enplicarts in G.k.No.55/93

Driver 'A' S.,No., ? 71l6
Ne.331 A, Railway Cclerv,
Ercde,

~ P,Subramanian, S/c ®.Pelsni,
322, Retired Gusrd 'A‘,
Staff No,7448, 112.
Vinayger Ksil Sireef,
Sgstri Nagar, Erede-€38 002,

R S.Kannimufhu,
323, 5/, Subba Thevar, Retirad. .
Guerd '"A'. S,No.16066, .
. Sundsrammal Illam, 11/8 - f
. KILI, Nanjappa Laynut, “
Sulur, Coimbatere-641 402, A

R.Anganna Pillai, g
S/e Rangaswamy Pillai, .
Retired. Guard, ‘
S.No. 15271, 20 Whertn Chinre
Mariamman Koil Street,’
Karungalpalayam, Erode-3,
Perryar District,

394,

qpg VoMard, S/s Venkstesar,

e Retired Guard, S,No,12563,
No,1II, "Thera Illam®,
Kurikaranpealayam,
Mulapalayam Pest,

Erode-2, Periyer District.

V.lakshmanan, 3/¢ S. VYadiveiuv,

Retired Guard. 3.Nw,13%56.

Bharathipalayam Street,

‘Kurikeran pelayam, ‘

Mulapalayam Fost, Erade-2, )

Y~ Periyar District. .o+ PPPLICANTS.
. ) ...Contd."/‘

525,




'
- - . - L. - e
O L R e P L ML Wi S ST

Ve K Shunmughasundaram,
227 S/n k.S, Ka“uppanasamy,
T+ Retired. «y 9pecial grede Cuard,
S.Nn.3/T 35, 194 E,
Railuway Colony, Near Railuay
Snlony Past Office, Erode,

V.KeUnni Nalr,
. S/u K.Raman Nair,
.Retired., A531sta.t Cuard
- S.No.1902, Contchery er:eﬁ
- Exode.

328,

_ R.Lakshmanan, $/¢ Famaszwv,
229 Retired 'A! §pecia1 Guara,
* 5,Ne,7218, D.No,1$3,
Sestri Nugar, Sadayampcleayen )
- Road, Erede. - Z, ' .

V.Suamyeppah,

330, S/o0 G.Visuvasam, Retired,,
Guard, S.Ne, 12107, ’
5 Karuppanasuwamy Koil I1i Streew,
Surampatti Road, trode-638 CUY,
Periyar District,”

. ~ R.Veeraraghsvan,
331, S/o V,Rema Jyer, Retired
, Guard, 5,Nc.1523%, ¥c.9,
Tayumanava“ Street, ’
‘Pundurei Resd, Erode—oSB 002,

K.Ramalingam, ‘ §!'.Nu.322 to 332 ars

332, S/o V.Kandasamy, Retired,, o licents in 0.k 56/93.
- "Oriver 'A', S, N;, PTJ 10052 applicants in L.l /

Door Ne.16, East PQttakarr,-
Street, Erade-636 002

. GiR,Samuel Rej,
333, * S/0 G. N.Anandham Pillai,
Retired. Driver 'A! SPECldl
-SiNe. P 2836, 23 A,
Panchayat Unlon Street,
Manthepe, Podarur,
801mbatsre-23

Ali, '
Batcha, Petired.,

! Special,

26, 168 Main Reac, -
’ Tamilnedu.

AU, S/o Naniagpe.

Goquérléﬁetlred., Driver 'AY,

8»3.}\1«5‘.% 875, 95/11 Arthi iliam,

ANQeYlaibre. Road Pedanur-23, :

' TV 7il Nadu., T ' vees APPLICANTS.

I R ocontda/"
I .
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3,Veluswemy Pillei,
336 S/ 0.A, bankaralinQam Pillai,
®+  Retired Driver !'8Y &, Nn.6437.
D, Ne-, 360, Seluapuram,
'North Perur Main Read, "
Coimbatere- 641 p26.

K. Rangasuamy,
337 S/o Kuppusuwamy Naldu.

‘  Retired,, Drlver, 3
Sp801aﬁ, S.Ne,P 9464,
D.Ne.24, Main Road,
Podanur—23 Tamil Neou,

- K,Ahamed Shericf,

338, S/. A.Kader Batchn, Reiired,,
D-iver !'A! Speclel, '
S.Ng.P 4341, Main Reed,
P;danur-23 Tamil Nedu,

... Nanjeppa Naifu, © §1.Na.333 to 339 are
339.  §/="Venkettaswamy Naidu, . arplicents in g.g 57/83,
- Retired Driver 'BY, rpllcan /
S, Ne,, T 2438, Badan 2i Kovil » -

_Street, Pgdanur-ZE,
Témil’Naduﬂ

Ke Polaniaoka., .

. S/q "Kuruppanna Gounder,
* 34n, Retired., Bndwar-'Al,
" S.N. ?_4333,_N..!Aa
Vilangattur, Kedachanallur,
Erede - 10, 4

M.Palaniappan, : - =
S/a Marappa Geundei, -
" Retired,, I. Flreman tgt,
S¢Na., P 4382, - :
Vellaikattur,
Kaedachanallur P.0.,
Thiruchengedu Taluk.

341,

. M,Chellappan, :
342 S/c Marappe Gounder,
*“* Retired, Shunter, 4
s, Nu.9454, ‘Alampalayan, -
Palllpalayam, Erede- 6.‘

A, Palanlappan, ' : :
S/l ‘Rthathappa GQUﬂder o : v
. Retired,, Badawmter,
S, Ne,,.P:7465, V..JG4 i,
Velankatsor, ™ : .
, andaCthallUl Erode-10, v APPLICANTS.

esesContd, /-

L
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P Gurusamy, : .
/o Palaniapps Gounder,i\
Retired, Drivewx W',
S,No, M 7160, Nn‘ﬁﬁh,

- LJG.G.S. Colony
Krllampalayam, Erade-Z.,

344,

. R. Kumarasamy, .
245 S/o Ramasamy Gounder, _
* Retired,, Shunter Léco,
S.No.P 6315,
Govindancealayam,
Alampalayam P.N.
via., Erode.

. GySamuel Durai Samy,

46 $/n Gnanadurei,

* Retired., Driver T,

S$pl., S.No, P 3107, 32

Upsteir 4th Crusc Reas,
Paramasivapuram,. ! Laloudi-521 €1,

V.Sengodan,
547, S/n Velapps Gounder,

* Retired., Shunter/luco
S,No, F 3510, aHKar‘ur,-
D.Me,54. Pulapalayam .0,
Kadachanur (Village).

Ca Nachlmuthu, :
348 5/0 Chellacops Gouprdern,
* Retired,, Shunter,

S.No.P 4384, Pnclapa1aV~m Fast;

Kedachenallur, Pallpalaysm,

Erode-6. ,
" . T.S.Alimoideen, S1.No,340 to 349.are
348, S/0 T.J.Shirfuddin applicants in O.R.58/83.

Retired., Driver "A',
Spl. S.No. P 3260,
- 47, . T.J.Shirfuddin Street,
.Sastr1 Nagar,
Near Railuay Colony, o
'Erode—Z ‘ _ | )

VeN.Ramankutty Nair,

S/o V.Narayanan Nair,

"f%¢1red., Driver 'Lt

\c RS, N8y, P 2340, Fushpalaya,
NG/ 558, Colluge Roac,

{‘E Pln 678 CO1.

AN Ldevan,

SiBs /o Vui "Narayana Iyer, -
3% w9 ‘*R’g“ﬂre ti, Guard '.'-\y Spila, .
.No./1047? Ne.%/780,
egx~»’%%ﬂyé/ 51ngle Streei,;s - .

#Kalpathy P,0.,7 7 N
—Kalpathy, Palgfat - : C
+ 6784003 | g .

1

r——

APPLICANTS
Contd /
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152,

353,

754,

355,

356,

357,

358,

359,

360,

\ ;.. 46 ..

C.Chathu, S/o Appqa{
'Retlrad., Oriver

wo. F 5287,
Kurungad houee,
Marutha Toed, Pelghat.

F. Krishnsn, '
S/n RA.Arumughan, Retired.,
Driver 'B', S.No. P 9449,
Chungath House, Kavilpad
P.0., Panhat—l7 Y

F.Sukureren Neir,

,S/o P.Sankare u910t,
Retired,, Psst, Gegzd,
S,No.15394, Pslakkott Houss,

~ Thenur via. Parli,

- Pafghat-678 616.

P.Govindan,
. 8/0 P.Serkera Mensn,
Retired,, Guard B,
S.No 2024, 5r¢Va¢%am,
H.No.M,6/33, indire 4zoas,
AKallepully, Palghst-5,

R, harayanan,
s/a V .Raman, Retired.,
Driver 'A', S.Ne, P 5847,
Chendriks Nllayam,

- Korathodi,

. Kadukvankunnan,

" Palghat-678 005,

N.Velukutty,

$/6 Narayanasuamy‘
Retired,, Driver '8',
S,Ne,PTJ 10113,
Fmbalaparambu,

Near Madrassa,
Kavilpad, Palghat-17,

T.Velayudhan,

S/o Theethy, Retired., -
Guard!C', S.Ne., 16223,

Bevi Sadan, Pottakulam,

Kav1lpad P.O., Palghat.

.V Ulsuenavhan,
S/o Kubhnea, Retired.,
~ Loco ‘Shunter,
S.Mo, P 5184,
Vellankad K¢v1lped
palghdt—17o

V.Vasu, S/o Uelaybdhan,
Retired., Driver ‘A',
S.Ne, P 3164, Chandrasoudham,

Tannissery. Palghat.
v o

cee AbgLICANTs.

s ee s C.ntdo/;

e - v




361,

362,

363,

164,

365,

366.

N GANT

e . 47-..
V,Medhavan,
87- Velayudhan,
Retired., Driver 'B',
S.Nu., P 9858, Rahendra
Sadanam, Melepuream,
"lavekkct, Pin 679 002,
Palghat.

T.V.Veleayudhan, }

S/o P,Veeran, Recired,,
Guerd 'B', S Na. 6895,
Thurakad House, P.O0.
PerungnttukurLSSL.
Falghat.

V.Siveraran Nair;

S/o K.Kesavan Nair,
Retired,, Guard 'Af,
S.No.5852, 72/R,
Instrumentatlﬁn Town ship
P.0. Kanjkode kest,
Pelghat.

S,VUeeraraghavan, 3
5/e 7, Singaram, Retired.,
Guerd fR', & Na.1&522,

H Ne. H-2, Housing Unit,
Karamadai Road,
Mettupalayen,

Pin-641 301, Tamil Madu,

M,Narayanan Nair,

5/. Thavitta Tyer

Retired,, Diesel hs;t.
- §,No, P 9444

Mquakkara Hnuse,

Fuduppaniyaram P.J.,

Palghat<678 733,

KeKeSuvmaemania Iyer,
"S/e K.S.Kuihns Iyer,
Retired,, Guerd
S.Nn, 1.49 N..3/126,
L.N.Puram Vlllage
palgh at.

B, Balakrishnan,

pukuttan
Retlre' Dri ver,‘
(sQ P 436

;%;hﬂéngal HOISE, N°lepuram,
Ulavakkou,

L7 -2,
v melghet-:

... ARPLICANTS.

* s -"Cont‘. /-



369,

371,

373,

374,

375.

3764

.o 48

R.Paramasiva Menon,
S/u M.N.Raman Menon
Retlred., Driver 'Af Spl.,
S.Nu, F 4684,

' Sh vesilem Madathll Housc,
Veppakkare P.0., "
NeeTani, Palghet-4,

P,Thenkaraj,

:/c 3, Pannan, Qeulred.,
Drlve“'ﬂ' Spl.,

S.Ne, P 2760, 76 N,
Behinc Ram Theatre
?,0.Suramangalam,
Salem - 636 005,

Tt +Ramakrishnan,

S/o Appu, Retired.,
Guerd!A' Spl.,

S.No. 6806,
Ramanchenatih Hnuse,
19/360, West Yakkera,
Palghat - 67€ 001.

C.Gopalakrishtnan Nair,

5/. V.Madhavar Nair,

Retired, Driver 'A' Spi,

S:No.-P 6443,

Cherukara Arishnea Nivas,
P.J.Kannadi, Pelghat,

Pin - €78 721,

S.Ssurirajen,

$/0 T.K. Sundarare?alu,
Reti-ed,, Driver

Specisl, S,No. P 2327,
233, Vlnayakark011 atreet
Naedarmedu, Ernde-638 002.

K.Pandurangan,

8/0 M¢Kasthuri Naidu,
Retired,, Driver 'A' S5pl,
S.No.P 2902, 17/4,
Ammamandapam Road,
Srirangam-620 006

VeG.,Veerasamy,

S/n Cov1ndasamy Pil]ai V.,
Retired, Driver 'A!,

S.Ne. P 1841, 48/2,
Subbaiah Street
Sangliaﬁdapuram,
Tiruchi-620 001,

V.Sithan,
s/o Vaiaderi, Retirea.,

" Driver 'A', S.Nec.® 7775,
D.Nc.24, Jeevanda Street,
Poondurai Resd, Lrnde-2,

| 2

&1;Nc;350 to 372 are
anplicants in O.Ak.55/93,

v.. APPLICANTS
oo-C@ntdQ/"




PO ‘49j;.’f:i.\

o P DPalani samy, ,
'577° "3/0 R. AngamuthJ, S
.Ret“ret., Driver 'R?,
S.No. PTJ 10027,,'
Vallalar Street,
Municipel Colony Raad
Erode 4, _

A Prokiaeamy, '
378. ;S/o J.Arulanancam,
: }Retlred., Guard *AY,
$.No, 6253, 12,
Kamarajar étreet
Nadar Nedu, ' o o L
‘Vinayakar Koil, Erodc-4.‘ - S

: M.lengesamy,
370 S/a C,Munizn, Retirad,,
e prijer 'AT , Spl. :
. S«Ne, PTI 13449 21,
Golden Street,
thangavil allas Munisawy Foad, - o _ . o
Dharnsnur;~636 702, ‘ S L

' .K.Nunusarv Naadu,
. 380, S/s C. Krishnasamy Naidu, -
‘ Retired., Driver. 'C!
! AFG. 'B', S.Ne, F 6102,
| ’ D 5, Kaliyanna Gounder Tncttam,
v _ ' “erundurai Raad Ercde,

.~ P,Daniel Jnyara )
3e1. S/a Paul’ Plllay, Retlred.,
4 Brivar 'B' S.Nn, I 6441,

" No.400 B Rallua/ Col-ny.
> Ecode,
1' o R, Nanlckam,-

382, 5/0 M.Argamuthu Naicker,
: ‘Retired,; Driver 'A' Spl,
: S.No. P 2901, 22/28,
1 Chinna Mariamman Koil Street
R Karungal Falayam, Ersde-8,

1 ..~ R.Pongisnnen, -~ = . €3.Ne 373 to 383 are .
383, 3/0 Ramasamy Gsunder, : ' applicants in 0.“.60/93

. Retlred., Shunter, .

- ~adp. P 7444, D, N-.3/69;

,,//XNW7R4VB$“i Nagar, Cave y 1.5.7.0.,

7' 7 TE d‘d68.3 007, -

¥.gthusqmy, Re’ l;ed.;

fCT. S, Ne P 2151,

3 N~Va8 4/3 e,

rathi. Nagar, o

3 F i ﬂmmapalayam,,Salem,, T yee APPLICANTS
. ) : ) ' 7 '...Contd./




385,

3E6.

387.
388,

389,

390,

391,

392,

393,

'Y

«o 50 <o

G.Kannien,
S/e Cacindersjelu Naidu,

" Retired.,, Criver 'A!

Spl., S.Ne, P 3042,
NG.420 K, Reiluay Culany,
Erode-2,.

R,Rengasamy, ,

S/3 Remasamy, Retired,
Criver 'C!,

S.Ne. PTI 10238,
Kelingarayan P-layem,
Fudur Bheveni Paost,
vie Erode-638 301,

K.Gevindan,

S/o Kandha Gouncer, Recirad,,
Driver 'B', S.Ne. © 8480,
Ne,102 C Type Railuay Julory,
Erode=-%.

G.Narayanasamy,

s/e Goipdarajaly haidu,
Retired., Shunting Drivasr,
S.Nu,PTJ 19563, 38%.

Nader Medu, Prondural Nozr,
Erade-2,

K. Varedharejan,

5/e Karuppan, Retirec.,
suard 'A' S.Nm,2127,
Thirumurugan Street,
Yastri Nagar, Scede.

V,Arjunen,

S/e Venkatachalam, Retired.,

Guard 'R' S,Ne,12438, ’

38, Mamasivayem Stree’l,
Kellempalayam, Erode-2.

[ Muniswamy, S/o0 Muthu,
Retired,, Oriver Speciel,
S.No, P 9389, M/52,
E.V.R.Periyar Nagar,
Erede, ‘

N,Muthusamy,

S/p Rallappe Gounder,
Re:ired, Oriver 'Bf,
S,No,B085, 1/113
Cdappalli, Ceuvery R.S.

"Erode,

P.Viswanathan,

S/e S.Palanivelu, Retirad.,
Guard 'A', Spl.

S.No.7620, 324 tu!,

01d Reiluey Cslouny,
Railuay Coleny Fost,
Ercde-2,

€

... RPPLICANTS.,
...Contg,/~




| oo 51 44
R.Venkataswamy, '

394, 5/0 R.Remakrishna Neidu,

Retired., Driver 'A’
Spl. S.No, P 28%2

126, D Railuay Coiony,
Erode-2,.

M.Chinnappan, :
S/r Muthusamy Gounder,
Retired,, Shunter,
soN.o‘ P 6965, .
Odappalii, I Yerd 37,
Cauvery R(5., Erncn.7,

385,

K.Chennimaleai,
396 S/% Kuppannan, Retirsd,,
*  Shunter '8', . ne, b, 3494,
Nethaji Street, i ‘
Ké1lemzalayam, Erodz~17,

K«S.Abdul Sathar,

S/n A.Khgder Sharieff,
Retired., Driver 'Af,
S.No. b 2207, 74,
Ambedkar Streat,
Sastri Nagar, Einde-2,

397,

fieChinne Govindan,
'S/eMuthusamy, Reiired,
Guard 'A! Spl.,

S.No.67%2, B 43, .
Heusing Unit, Sampath Nagar,
Erode-11,

398.

H.Kannen, S/c R.A.Hammantha Gounder,
Retired,, Driver 'A',

S.No, B 1318, 26 B,

Kheder Mahideen Sahib Street,
Ercode-2.

308,

N.Ramesamy, 8/v Nzlia Gounder
400, Retired,, §hunter, : B
*  S.No. ® 4230, No,1/56,
Puduppalayar, Kattur,
- Rlampalayam Post, .

| _ReKeSubramaniam,

4c1, _S/®R,Kannish Naidu

etened., Driver 'B° Spi,

/ v, R0 509, Ne,%€8,
/ alayglRera gtreat,

3 e '\ N“

a A C

ﬁ%’cgﬁpﬁ spa Gounder,

\Qﬁf‘m ¥ %zﬁma.),y x‘-iVBx." 'P‘ ,

AN \\ S.N..,s/l‘l fy . N50273 '
Saferwr ‘Bgad, Sukkan Thottem
~. Exbdes |

VA e——g :

»+s APPLICANTS,
e ¢C.ptdc/"' .

. %&_M RIPRIPELIURVISEN P
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403,

404,

405,

406,

4U7u

408,

409,

410,

411,

D B i aana L

40 52 e

P.Palaniappan, :

S/o Pongia Gounder,

Retired., Shunter,

S.No.4019, 85, Govindampalayam,
AlampalaYem P, O, Erode.

K. Nellathambi,
s/s V. Kumarasamy, Retired,,
Guard, S.No.15721,

1/2 Egst Street AlamnaJA)an,
Ercde~P.

P.S.Krishnan,

5/0 Subramania I er,
Retired,, Guard

'S, No. 11723, 4/500
Chethapuram P.0., :
Kalpathy, Palghat-678 GOi.

R.Raghavan, $/s C.hppra,
Retired.,, Oriver *C°
8.No.4105, Alangade House,
Dlavakket, Palghat~67% C02

§5 dney 'D! Mells,

/ He V Do |18Ll.,
Retired,, Driver *37,
$:Ne. PTJ 10381,
Carov1n -~ Rebinsnn Raad,
Palghat-678 014,

V.Arumughan,

S/. Ryyapoan, Fetired,,
Driver 'B', S,Ne,2136,
Prasanthi, *sree Sathya Sai
Nagar, Kallekulannara P.0.,
Palghat-678 GO9,

R.balaniappan,
S/o Rangaswamy, Retired Guard
'C! S.Ne,1791,

 Shaini Nivas House Ne.36/664/1
Alengeds, Olavakkot,

Palghet-678 002.

-P.Krishnankutty,

s/o Cheriathu, Retired,,
Guard 'C', S.Nc.6093,
PaoinJakkara Housse,

P.0, Akalur, ‘vie.,lakkidi

K«V.Ramanathan,

S/s K.V.Visuanatha Iyer,
Retired,, Guard 'A'm
S.Ne,13562, 2/137,

New Kalpathv P.0.,
Kalpathv, Palghat—ﬁ?e 0C3.

' $1,No.384 to 404 are
applicants in 0.k.61/93

... APPLICANT § .~
ce .COﬂtd./- )
) .




. M.,Krishnan, ‘
- 8/c Mayand Retlred.,
412, DrlverYA' gpl.,
S.,No, T 1871,
'Sai Nivas! Thekkeperambu
Puduppeniyanam P.0O., :
Palghat- 78 733,

. T«P.Balakrishnan Nalr,
413, S/n C,Sekharan Nair,
Retlred Guard ‘A’
S, No.105 5, M0u+k9t House,
Vankuriss1 P.0., vias-
Markarai, Palghat-67C672,

KeMoKunchu,

,3/0 Manicken, Retired,,

414, Tar ot

Driver '8!,
S.he., P 446,

_ Kalllngal House
Paruthipulld P, D.,
Palghat-678 573.

_ P.Reghavarkutty,

415, S/o V.Padmanabhen Nsir,
Retired,, Driver A’ upJ
S.No, P 6977,
Sarayi Pudusqery P.0,.,
Palghat 678 007,

|
i VeK,Pomerr isbnan,
| 416. /o K,Sankaran Neir
Retired,, Briver ‘B‘
{ S,Ne P 7791 Arupuzha
| Cheruvaﬁhur House, Perli P,0.
-; Pelghat~678 612,

KeP.Krishnan,

S/o Sankaran Neir, Retired,
4117, ? ’

Guard 'B', S,No.6766,

Venkateswara I1) am,

P.0.Pampadi, Via, TirUV1larala,

}Trlchur District-690 897,

K.Vasu, S/o Kunjunny,

1 418, Ratired,, Godscdhunter 'BT,
54 S,Ne, P 5301, Uenkalathodi
i ' Melepuram, Dlavakkot P.0.,
¥ Palgha+ 673 002,

S/o Raman,
iver 'BY,

<
i % ath House , :
g%%gannl)P .5 NS, S.Enog. : _
. ega,)r gha.—678 008 X ‘APPLICANTS.
u\mﬁa 7 | . .«Contd. /-
/ . .




420,

421,

422

423,
424

425,

427.

42e,

K.Balakrishnan Neir,
S/ T.Govindan Nair, Driyer
'8', S.No.P 7469,

- Thekkumcherod P,0,,

Vadakkum Mangalem,
vie. Nttappelanm, Palghat Dist.,

P..K.Ramechandran, S/o Kannar,
Retired,, Guard !A!

S.No. 7192, Alangod Housa,
Olavakkot, Palghat-678 067 .

KeBalan, S/o Kannen,
Retired,, Guard 'A°
S.N#.6121, Sri Narayanji
Nilayem, Alangod, ’
Olavakkot P.0., Palghat -
678 00z,

C.Keishnan, $/o Chupre,
Retired Asst, Guard, -
S.No,6333, Kalathilflouse
Rlangodsé, Olavakkot P.0.,
Palghat-678 002, :

R.Krishnan, 2.No,6767,
ksst, Guard,, Ramelan,
Krishna Nivas, Alangod,
Olavakkot P.0,, Palghat,

C.3.Coelho, S/o F,Coelho,
Retirsd,, Guard 'A! SpI,-
S.N¢.14493, Chinnammal Street,
Noorabad, Fodanur-644 023,

Coimbatore Dist.

K«Bhanashu,

§/0 KM.K.Gangaiya, Retired
Oriver 'A' S,No.P 6804,
147/R Anthonipuram P.O.
Suramangalam-635 005

Salem,

KeMayan, S/o Kandu. S1,No,405 to 427 are
Retiged:, éuarS(B); _ ‘ applicants in 0.k.62/93,
S«No.1218, Kozhangottil House,

Rthirked, P.0.Gandhiscva Saden,

Perur, Palghat., '

R.Laxmanan, S/c E.C.Rengeasainy
Naidu, Retired., Shunter
Piesel, S,No.9514,

No.S, "Keeraikara Strest,

Ercde-1, cve RPPLICANTS
v

««Contd, /=
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.. N,Sengodan,
429, S/o Nenjeppe Gounder,
Retired. Shunter,
Loco, S.No, F 5250,
East Thottipalayam,
Door No.431, Kadachanur Ulllage
Pallipalayam-c

~ V,Perumel I,

430, S/o0 Venkastasamy Naidu,

* Retired, Goods DPriver,
S,N¢, V 12, D,No,91 C,
Leighbe7a?r Suramang31°”
Main Road, § alem-5,

V. Kumarasemy, s/o Velappe
431, Gounder, Retired, Stuntart3t,

S.No. P 4433, No.119,

Alampalayamvpost Frode-G.

S,Velappan, S/o Sengcda
432, Gourder, Retired, Shy nrav/
. Locc, S. No. P4292, 77311,
Puliamarathu House,
Gevirdanpalaysm,
hlampalayam P.C., trode-3,

P.Kolandai Gounder,

433, 5/0 Palani Fo:nd" Retired
Fireman 8, 5,.No.P 53 62,
Elgmiaﬁiynﬁgnﬁbidﬁtiegtw,
Nedarmedu, ctrode-Z.

¥.5engoda Gounder,

434, S/o Marimuthu Gounder,
Retired., Firemen A,
S.No.P 5041, Alempa ayam,

: Pudupalayam, Pariakadu,
- Pallipelasyam, Erode-6.

S.Veradharajs Mudaliar,
435, S/o Sundar Mudaliar,
.Retired,, Bssistant/Diesel,
$.No. PTJ 10158, 104/0 =
' Railuay Colony, "Erode- -2,

K Sengoda Gounder,
436, Sﬁeu&éguppanee Gounder,
y,, Driver 'CtY, :
~8 No.u10 C TyDV.‘
3 ny, Erode~2.-

st, Guard,
5, Rajajl s St cet,

E‘ 5alsué Y o
&ﬁé J%i iYed,,)
~maw@h/

Erode-

NI

e

i 5 g R e IRt e T SR S N e e B R o

S/o Ramasamy Maidu,.

R

«se APPLICANTS
....Cnntd./‘

[

gt g, vy 5 R



438,
439,

440,

3 Nedungotur, Sherapur-1,

481,
.
443, .
; 4540;
44505

446,

T, Velukutty, S/o T

' Retired., Dr1v°r'8'

© S.Ne,P 5778, ThU\vakkettil
Houss, Neourgo*tﬂor

Shoranur-1, FPalghet Cistrict,

.0. 56 LR

P.N.Balakrishnen Nair,

s/o Ramen Pilla., Retired.,
Guerd, %5.No.6966,

Nangalath rouse,
Nedungottor, Shoranur,
Pin~679 121,

K.Narayanan,

'3/0 Ko UnnamanRl Retired,,
0.

Driver'A!
Karamanna House,
Vadanamkurussi, P.0.,
Vadenam Kurussi, via..
Shoranur=-1.

M.Chinnan, S/o Raman,
Retired.,fﬂsst. Guard,
S.Na, 7040, Nanichi‘hod; House,

4925,

~ KeV.Gopinethen, S/o Kumaran,

Retired.,, hsst, Guard,

S5.No.15447, Kallozhi Vattathcédi

House, Pecuthipra, Shorarir -
679 121,

R.Balaraman,

3/0 K.Rejamennar Naidu,
Retired,, Driver 'At SpBClal,
S$.No,.P 4660 Sastri Nagar,
Railuay Folony Pe O.,

Erode,

Ve hchuthan, :

S/o Venketareman, Retired,,
Oriver 'A', S, No.8221,
Reiluay Cnlony, Erode.

C.T. Heuett, S/o .N.Heuett
Retired,, Driver 'Af Spec‘al
S.No, P 2942 278-H-Type,
Railvay Colony, Ernde-

, 636 00z,

M Chellappen,

S/o Muthusamy Gounder,
Retired, Driver's!’
S,No,.P b774 3,
Thiruchengandu Road
Pallipalayam, Erode.

+Neraysnarn, .

S$1,No,428 to 442 are : E
applicants in 0.k.63/93i

w.. APPLICANTS.
. ..Contd, /-

¢
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6 s D/D.Rozeria
5/0 P.D,Rozario
441, Retired., Drivq; 'A'
Specisl, S.No.P 3029,
30 A, Sastri Neger,’
Erode.

., K.Marimuthu,
448 S/o Keruppanna Gounder,
*  Ratired, Driver '2!',
S,No, P 5333 Na, 36
Kobipalo,am,
Pnnadurai Street, Erodp

K.Palaniappan,
T s/o Karuppannan, Retlrpu., 
- RAssistant Guerd, S,No.7€55;
9 Sadayan PalayamARoadﬁ
Sasthri Nagar, Erode,

. V,Ramasamy,
450 $/o Velappa Géurder,
* Retired., Loco Shunter,
S.No.4919, Palllpalaydm,
Alampalayam,P.O., E-ode,

P.Kandacamy,
451, $/o Paramasiva Gounder,
Retirsu,, Shuntzr,
S.No,P 9405, Nc,422,
klampalayem, Palllpa]avam.'
- Erode,

.. C.Palaniappan,
452, 5/0 Chinnathembi, Retlred.,
' ' Shunter, S,No, 4379
East Thollipalayam,
S.P.B.Mill Colony,
Ercde.

.+ M.Dakshinamoorthy,

453, S/o Manickam, Reticed,,
Driver 'B!, §.40. P 9511,
Kumaramanqalam p.0.,
Thuthiputtu, Pin.-635 811,
Ambur (N.A. h.Dist).

: N.Balakrishhan,
454, §/o M.Narasimhan, Retirec.,
Guard *A', S,No,12E19,
4/1 TNHB Flat,
Swej Nagar, South PVEPUb
Niyur, Madras-600 041

2Chel fatpan,
9/o PyGoﬁ'ian. Retired,,.
fdipecial Ghard, S.N0.145673,

% zaurg'jﬁ Denis Street
§&¥K\_ ihggéﬁzi Négar, Rallua' Colony B,0.

.+. RPPLICANTS
Jcocontd./~
¢ .
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- P.8.8Sanjeeva Rao,
456, 8/o0 P.N,Sarvothme Rae,
'~ Retireds, Guard 'h' Speciel,
$,No, 12522, 8,30,
Housing Unit, Periyar Nagar,
Erode-~638 001,

. N.S.F‘bdl_ll Jab_bar,
457, Since deceased by Legal Representetive,
- Smt.Heerajan, 67,
. Kovelam Street, Teschers Crluny.
. ERODE - 11,

, R.Narasimhar,
458, /o N.,Rengasamy Neidu, '
' Retired,, Driver k' Spuriel,
‘ 8,No, P 6978, Shastri Negar,
. Kamaraj Street, Erode,

R.Thangavelu, :

459, $/o P.Rengasamy, Retired,,
Guard 'A', S,No,1291&,
498, Rgrahara atrset.
Erode-638 GO1,

K,Palanisppan,
460, S/c Kendappa Gounder,
Retired,, Driver 'S',
.~ 8.No. PTJ 10070, Dr.No.10/RS,
| KRPD Road, Kerunkaran Medu,
Pallipalayam, Erode--628 Glo.

. kJJames, $/0 J.Rrokiesusicy Pillsi,
46%. Retired., Driver '&' Spl..
. S,Nc, P 2815, B/13, ldeeve Norerw,
Rangam Palayam Post,
Erode-638 009,

. R.Karuppannan,

462, S/o kppeji Gounder, Retired.,
- Shunter, S.No, P 5121,
Odappslli, Pallipelayam,
Erode-6, . '

N,Sengodan, $/o Nalla Gounder, ~ $1.Nos.443 to 463 are
463, Retired,, Shunter, S.No. P 5235, applicants in 0.R.64/93
* %+ East Tholliys Palayam;, ' S ;

Kedachanallur Post, L v
Erode-6. eoe APPLICANTS_

V _ I | _; .oCOntd [] /"




. 464,

465.

466.

467, .

? 468,

469,

Srhom .C o Krishnen,

K.KsKrishna Iyer,
S,/ K,Krishne Iyer

Rbtired., Guard/A 5pl,

$,No.13745, Chembel Village
POy Ketteyl, Palakkad,
Pin 6768 £72,. '

M.Veemban, , _ _
8/o M.Nekelan, Retired,,
Laco Shunter, S.Ns,F 5323,
Mullathody House, o
Karianoode,P.0. Kotteyl,

'Palakkad Distriet,

C,Gangadharan Nair,

S/o K.Kunhen Nembier,
Retired., Assistant Guard,
&,No,1864, Lakshmi Nivos,
P.0.Puthiperiyarem,
Pelghat, Pin-€78 733.

G,Paraesuraman,
5/c P.Gopal Pillal,
Retired,, Driver '8',

S.No,P 3067, “Sarasdgathl Nevas™,

Reyappen Street, P.J.
Thathemaengalam, Felghat-
678 102,

C.Naraysnan,

s/o &,Chendu, Retired.,
Driver ‘A', S.No.P 7479,
1 eela Nivas', P.0.

- Buduppariyaram,

Palghat-678 7334

K,Raghavan, ‘

/o M.Krishnan,

Retired.,, Driver 'A!

Spl( ScND. p 2400,
Mullarithodi House,
Karimgode, P.0. -
(Kottayi, Palghat-67% 572).

?.K.51Vasankarén,‘ .
RetiTEdo’

f@,.No.14108,

APPLICANTS
~ v..Contd./-
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. T.R.Unnikrishnen Nembier,
472, S/o Reman Nembier, Retired.,
Guerd 'B'm S.Ne,9791,
Abhilash, Ravipuram ,

Kechi-16.

K.V.Saraswathi Amma,

473, W/o Late K.Balakrishria Menon,
- Retired,, Driver,

S.No,P 3512, Kallazhi Houee,
Pudussery, Cheruthuruthy.

~ A,Kunhikrisknan Nalir S:'N9°464 to 474 - exe
474, S/o P.K.Sankaran Nai;, ~ arplicents 1n 0.k.65/93. b
"~ Retired,, 'A' Gracde cuesg, i
. §,Ne.,9685, Krishna Vihier F.0., ' :
Paruthipulli, Palghat.

475, MA.Marimuthu,
S/s M.Prgasmuthu Naickey,
Retired, 'A' Spl.,
$.No., P 3574, 109,
Dhanalakshmi Illain,
Kumsran Street,
Kavungal Pelayam, Erede-J.

476‘0 M.Natesan,

" 8/o Muthusemy Gounder
Retired., Driver 'Af épl.,
S.Ne. P 4369, P.L. 1612,
I1,C.Police Querters,
Dhanuandhiri Negsr,
Pondicherry.

!

477. G.Kebbdul Sathst,
S/o G.Khader Badsha Sahib,
Retired Guard 'A' Spl.
S.Ns, 11786, 17 Syed
Jalel Khan étreet, Fort,
Salem, Pin 636 001.

478, R,Ramasamy,
| S/sChinnakesaven, Retired.,
Driver '®! S.No. 3/M 1297,
176, Mendsps Veethi,
Erode=1,

479, M.Ibrehim Khan,

S/o E, Mohamed Khan,

Retiread,, Driver 'A",

S.Ne, P 3028, L 243,

Shamshad Manzii, Perear Negar,

g Erede-1, . ... RPPLICANTS ;
ws. Contd,/~ :
¢ :

| _
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481, -

‘ -L Marudappan, I "L
S/O L PShmanan, Retiredo,
‘Diesel. Shunter SiNoi V.85,
93, Third V. K.étreet,

vKollampalayam, Erode-z. - 'Q:‘

G, Dav1d §/0 D Gabriel,
Retired
S,No. P 2269 223, ,
Sastﬁrl kagar, Sadayen
Palayam Road Erode- l.v
482, C bubrcnanlan,

" slo B Chinneppen,
‘Retired,, Guerd 'A', _
Spl,, S. No. 12327, Plot 31.

16th Averue, Band Nager,

"nmbathur, Nadra°—60b ﬂa?.
483, C, Arokiasany, '

" 8Jo P.Chinneppan, Petirsd.,
Drivar 'A' S,Ne. P 2705,
D.No,77, New Street,
Erode-1 N\

484, K,Faleniappan,

S/e Kandeppa Counder,
Retired., Driver
S.Nn. P 7882, |
Alave Gouncer Kadu,
Manianur, Salem~10.

C.Rengasamy,

5/0 R.Chinnasamy \3*4-,
Retlred., Drlver ‘A Spl,
S.Na, P 2837,
Ghousethottam, Udumalpet
Pin-642 126.

485,

486. S.Abdul Kereem,

5/0 Shaik Jamaludeen,
Retired,, Driver 'B' Spl.
S.No, P 2825 "30 Burrah -
Sahlle Street Mount Road,

Madras-2, - .

R N.Govindarajelu,

487, '
SmeRw&@rayanasamY Naidu,
A

/ (’ Pim-612 x
,§§£ R R%%aran‘qké

‘\54{& RW@HL'Bth} ”A/ Anthonysam
" Retired, Bfiver '8,
: S\anapgsmos D, No.5,

4W§Hhr1 fagar,

> Pillayar Koil
\/, S%reet Erode.

Griver 'A! grade, .

“ﬁ5553?3 Oriver 'A' Spl..
Ng AB J, 51 North Strect,
V /uha@ubu igg Kumbekonam, _

51,N0.475 to 487 are v
appllcants in 0.k.66/93,

+.. APPLICANTS.
o Cgntd, /=



439,

490.

491,

492,

493,

494,

495«

496.

[ ) 62 L ]

Kannemal,

W/ ' 3%e K,Singoden
Retlred., Driver 1At Spl.
5,No, P 6826,

Maligai Netesan Stores,
Nadar Medu, Poonthurai Road,
Erode.

A.ueyalakshmi

W, 0 Late P, Pngdmuthu,
Retired., Driver 'R!
S.No.P 2304, Ne,27,
Pilliyar Koil Street,
Sanglisndapuram,
Tiruchifappalli.

G Ahllandcm,

U/o Late T. Gov1ndan, Retired.,
Driver 'A' Spl,, S.Mo.F 4€55,
No,74, Vandikaranthottam,
Kol]ampalayam, Evrooe~2.

R.Jaya, W/o Late V.
Rama+1n?am, Retired.,
Driver 'h' Spi.

- 8.Ne. F 3789, o 254

Ty Type, Ralluay Colony,

_Erode.

.Dhanalakshmi

W/0o Lete S. K Siygprakeser
Retired,, Driver tRY,
Spl. S.No.P 2895,

ED 352 B, Reilway Colony F.C.,
Erode .

Q

Parveaethi Sakthlvel

"W/o Late M. Sakthlvel Retlred.,

Diesel Assistant,
S.No, J/M 648, 422 H
Railuay Colony, Erode,

Nallammal,

/0o Late C.Tholasiappen,
Retired,, Driver 'C',
S,No., P 6579, 29,
Kumaran Street,
Kollampalayam, Erode,

K.Lakshmi,
/e Late K.,Raja, Retired.,
Driver 'C!', S.No. Y 223,

"212 F Rgilway Ceclony, .. _ ’ '
“/ Ercde, o<+ APPLICANTS.

.s oACO ntd .i/"

ot ol RS
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497, Sampoornam,
W/o Late P~ Arumugham,
Retired,, Driver 'A!
" Sply Sa@b a/m s1s,
-ED-194 0O, Ralluey Colony,
Erode.

498, S, GeEJa Bai,
. U/o Late M, 6anesan,
Driver 'A' Spl.,
. S«No, P 2894, D Na .16,
Lenin Street Churczh Nen
"Reilway Colony P.L., :
Erode,

499, Pappa, | 41.M0,468 to 499 are.

W/s Late K.Kvishnan
‘Retired,, Priver '"’,
S,No., P 7945,
. Nooppanar Street. -
01d Suremangalem,
Salem-635 0085,

500, P.MJArokiasamy, -
S/o R.Muthu, Retired.,
Driver '4! gp
S,No, P 1718, No 752,
Sth Mein, 8th Fross,
M.C.Layout, Vijayanecsr,
Bangalnre-40.

501, N.Merappa Dasary,
: 3/0 Narsyene Dasary
:‘Detlred., Driver 'B‘
. S¢No,P 8083, V3/48,
Perza Vadagampatti
Vie., Danishpet R, é
Omaiur T.K., Salem Distrlct.

502, Pushpavalldl,

W/o Late V.R, VEJUQPMV Retired_'

"Diesel ﬁssistant
S,No, J3/M 1242, B.No. 64,
Vavooce Street
Kollampalayem, "Erode- 2.

503.. M, Kannlan,
ik KeS.Madhalaimuihu,
eed., Driver 'B?,
: qo, D.No,15 F/3
N8 man Colony.

652, Tiruppur,

'/;61, Retired,
suard M4 Spl., S.No. 18212
/gpféE;D - Colony,

%*x_e4maﬁi@

=636 016.

appLicants in D.“-67/930

e APFLICANTS
caéCOﬁ%do/‘



505, .

507, P

o

509, |

512,

513L

%

es 64 .
A Krishneswamy Naidu,

ﬁS/e N,Arumanathe Neidu,

Re+ired., 3pl, Grede Guerd,
S.No. 14318, Kandampathy Pout,
Salem~636 005,

.K.Sulechans,
U/a KeM.Paramesusran,
Retired., Driver 'C?,
S.No,P 4800 ED 397 B

;»Ralluay Colony P.0.,
.-Erode-2,.

Pek.Raman, '
S/e A. Paththorans lysr,
Retired,, Guard '8B', .
S,Ne.15243, Dhsnalaksnm lem,
Upstairs, Near Tempip
Subramania Nagar, Salem-35,

K+5.George,

S/o K, Slmpoon, Retired,,
Passenger Guard,
S.No,13413, Piot No.4az,
Hdouse Ne,157 A,

Thiruvakavendeanur,

Sglem--636 0CS,

R,Venkatesuaram,

S/o N,Ramemirthem, Retired,

Guard 'A', S.No, 15853,
5/437, Aimadhkar Negaz,
Jagir Ammapalayam P.O.,
Salem-°5,

C.Fongia Gounder,

570 Chinneppe Gownder,
Retired,, Lecc Shunter,
S.Na. P 4374, Peris Mottur,
Jagir’ Ammapalayam P.0.,
Salem-2,

KeS.Somasundaram,

S/o K.K.Subha Rathinem Iyer,
Retired Cuard 'A' Spl,
S.Ne,6711, No,75,

Uinayakar Koil Srd Street,
Moolapaleyem, Erode-2,

Julis, V/o Late S.Baggyssamy,
Retired, Driver ‘A’ Spl..
S.l'e.P 3261, 3/1 South Ukkedem,

Coimbatore,

K.Kandasamz S/0 Karuppernar,
Retired.,, Pssistant Guard,
S.No.,161€3, Odalkinethunuthur,
RamadGVam p .0., Ramadevan \Viiilage,
via,Kandanpalaysm, Namakkal Taluk,
Salem District,

B L R R TR R T s T R it

eeseq PPPLICANTS
see .C.Ontdi ,/"'
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514, s Kosalai Chandra, v “

h/o 7.9 Suamlnathan (late,,

Retired,, Guard ‘A’ Spl.,

S.No, 7619 ED 353 &,

Railuay Eolony P 0.,
Erode-~2.

515. 7. Alamelu, ,
U/o Late M,Falaniapfpan,
Retired., Driver 'A!
Spl. S. No P 2893, B 18,
Jeeva Neger, Renoampe-a\er
Erode J,

. 516, C.V, Narayanan, '
" 8o C.V. Krishnan, Retired.,

Guerd 'A' S,No.3283,

Mythri, South'Sazar,

Payyanpur,

. hi.No.500 to 517 are
517, Snt. R.K.Parvathi, v Uépangp+s i1 0.8.68/93

W/o Late K.S. Ran?asa \

Retlred., Guard Hp1

S.No. ER 1924, Elayo Streat,
H _ Subramanlo Nager, Salem.

518. V. Regupathy, S
: S/c 8.Vsjiravel, Retlred.,
Driver 2 Spl., .14,
Kennan Negsr, V.0. C. Naoar
Post, Thenjavur-613 007,

519, R.Mghabookkhan,
‘ S/0 A,Rahimankhan, Retire<.,
Driver 'A&! Spl.,
S.No.P 3053, No.82,
Rangenagur, Suramangalam,
Salem-5, B

1 520, M.Chinnu, S/o M. Mechery,
j Retired., Driver 'A!,
5{ ' S.No, P 2815, D. NO.-u,
.6th Dherma Nagar,
vSuramangalam, Salem-5,

e
(93]

N
—

.

A.Abdul Wahab,

#' @wwéhm.kbdul Rzeez, -
. Driver 'A! Spl.,
; // M, No.101,

T,

tajar Road,
'1% Salew,
Pin-636 GUS.

/ .

¥,
3; “l Khize 5Moh1dben, Retired.,,
}S\\Qﬁw @ It S.No.P 2715, _
~32=Nehtu Street, 01d

Sursmangalam, Selem-6%6 NS '....APPLICAWTS
: » .-fontd /




523, |

524,

“es 65 o

M.Ramesamy, o
§/o Munusamy, Retired.,
Shunter(Loco), S«N&.PTJ 10196,

D.No.122, Peryar Street. Old

Suramangalem, Salem-3.

K.Palani, S/0 Kolandai,

" Retiredy, Leco Shunter,

525,

528.

529,

530

531.

S.No,P 5256, 5/89 :
Anna Nagar, Jagir Rmmapaleyam,
P.0., Salem-636 302, '

K.Govindasany, _

S/0 Kendasamy Nsicker,
Retired,, Loco Shkunrter,
tgt, S,No.P 9477,
D,Ne.21, Dharmanagar
3rd Street, Seslem-5.

K.Ramakrishnan, 5/c P.Kuppai,
Retired., Driver 'A' Spi.,
S.No,P 2764, 4/85,

Lekshumi Illam, Jagir
Emmapalayem P.0., Salem-7.

M.Bnnemalai, $/0 R Muthu,
Retired., Driver ‘A%
S.No, P 5192, R, No,h/4,
Periyag Street, 01d’
Suremangelam, §a1em-5.

Periannan 9.,

S/o Srceranyan, Retired.,
First Fireman, 9.No.P 74%%,
15, Marilemman Strcét,
Solam Pallem, Salem-5,

P,Subramani, _
S/o Peleni Gounder, Retired.,

Py

Lotg;Shunter 'B!, '

- 8;No\, P 7455, Millar Street,

Solampallam, Szlem-5.

M.Arumugem, S/e Marappa Gounder,
Retired,, §hunter 'gt,

S.No. P 8078, A/65 Keel Sireet,
Ariyagoundaer Patti, ’
Suremangalem P.0., Salen-5.

M.Chellakannu,

S/o0 Munusamy, Retired.,
Loco Shunter 'BY,

S.No,P 7946, B 39, back of
the Ram Theatrs,
Suramangalam,

Salem=5,

... APPLICAKTS
vy ,Contd,/-




533,

534,

535,

5386,

537,

538.

R

‘P Jaganathan,

5/0 R.D.Ponniya, Retired

‘_ Driver 'A', S.Na,5551;

D,No.50, Muniappan Strcst,
Kluhipalayam P.0.,-
Salem-5, - :

A.Perumal,
5/o B.Hanumaw‘ Retlred
Loco Shunter 'B',

S.Neé, P 8079, 131 R,

RaiLUay Colony, 0173
SalEm-S

R. Ammebi

8/0 K Raman, Retjrzd.,

Driver 'A' Spl,

S.No. PT3 10087, D.No, 81

R Masque Street,

- 01d ' Suramangalam, SalPr

Pin 636 COS,

V.Kandaswamy,

S/o Vellsiya Gounder,
Retived,, hsstt, erra
S.,M0.7246, Thirumagal Strae«,
D.No,133, Bcdinaickan Pattl,
Selem—S. ‘

Yesods,
/& Lace T.S.Srinives ar,
Retired,, Driver 'A' Spl,

S,No, %846. 10 Nehru StLeet.

61d 5uramangalam, Saicm-3,

Janaki uhallammal
W/o Late A hrjunan, Retired.,

. Driver 'B', S5,No,P 3080,

4/248 R, Bharathi Nagar,

-Jagir Ammgpalayam P.0.,

P.V.Pachamuthu,
8/0 P.Velusemy, Rctired.
Guard 'A' Spl., S, No.1223,

386, Sakthy Vinayagar Koil

Streét, Pesonthurai Road,
Er;de—Z.

esihsHeGilhnoly,

o S.Gilhoely, Retired
\ '9!' Spl-,

‘fengasary Retlred‘,
#ar §p1,. 4,

27 iv1pakkam, Ambsthoor,
Nadras-—SS.

NO. JDSI-,
//w 8/2, IInd Cross Street,

3i ,Nm,518 to 537 ere
applicants in 0.k
No,.69/93.,

... &PPLICANTS
e .Contd. /"'
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-1 ReThirumalel, :
541 Renresented by Lokanayaki
* as Guardian, ,
S/0 R.Rengasamy Naidu
: Retired.,, Driver 'A! épl.
. S.Ne, P 2864, 2 A North
Vellalai Street,
Pandamangalam, Worivar,
Tiruchy-620 003,

~ M,Anthony, S
542, 9/a L.Nathalaimuthuji

® ' Retired., Driver 'A',

© Spl, 5.No.3030, Nu 518,

Netaji Road, Marapaiam,

Erode-2,
) | Savarinayagan &, &1,M0,5%8 to 543 are applicants
c43. S/o Arokiam, Recired., in 0.A.Nu,70/93,

Rssistant Guard,
| 9.Nn, 7122, Uest
- Marianathapuram,
Dindigel-6. ’

V,Achuthan Nair,
S/nnp.Narayenan Nair,

544, Retired Guerd 'A‘ Special,
8.No,7628, 5/1584 'Anugrah',
Rsokapuram, Calimet-673 (o1,

T.Kunhirzman,
. S/s Narayenan Nambiar,
545, | Retired., Guard 'B',
 5,Ne.6302, ‘Kuttiyil House,
. P.0.Meledi-673 522,

.. .1 M,Visuanathan,
546, 9/o0 K.Belakrishnan Nair,
~ Retired,, Guard 'A! §pil,
S,No,15164, H.No.1/4599,
"Rswathi" tast Nadakavu,
Calicut-6,

: T.P,Padmanabhan Nair,

547, ! S/0 T.V.Appu Nair, Retired .,
Guard fA', S,No0.1937,
Usha Mandir, P.0.Mankavu,
Calicut<673 007,

- K,Krishpankutty Nair,
548, | 9/o0 Unnichathan Nair,
Retired,, Guard '8!,
S,Ne,.1502, Vadakkeyil Houzs,
PeOe M.I.E Kunniemangalam, o .
Calicut, «eo APPLICANTS
| ...Contd./-




V.Raghevan Nair,
549 S,t Gzvinden Nair,

. Retired,, Brakesman,
S,Nc,3024, Ragheve Nives,
Chiremengelam, P.0.Neduvs,
Perappenangedi, Mslstsr,

U.K.Bheskaran, -
S/O UoK.‘JelU, Re CirEdc ’
S50, Guerd 'A' Spl,, S.No.76Z7,
Urpekendy House, F.C.Tanur
-676 302. '

KeCoGavindern Nair,

551, S/e .C,Raman Neir, Retir:c,,
Driver '8', §,Ne, 8¢,
Edaveth House,
P.0.Thalekulathur,

Calicut - 672 317.

K.Chendukutty,

S/o X.Chexku, Retired,,

Rest,Guarc, é.N-r161ﬁ,

Koyimekandy Heuse,

P OoElét']Ur' CEJ.iLU’T.-
572 AUL.

552,

: . T.Subraranian,
553 S/o P.Mumden, ketired,,
* Guard 'A' S, Ns, GP ‘688,
Menicwam houce,
Nesr Wgter Tenk,
P.C.Puthiyera, “alic.t-
673 (04,

-

, KeK¢Parameswaran Nair,
554, $/o P. K. Esuaraen Na’r,
, Retirea,, Brekesman,
S,Nn,.1466G, Kulengsce,
P.O.Lakkidi, pelgha':.

K. Achuthan, ' ) S1,No.544 to 555 are

| S/c N.Koudan Neir, applicents in 0.hA.71/93,
555:  Retired., Guerd '3, o /

S.Nc. V 144, Srezvelsan,
- ,,,_;:;a;g\kera p.D., pe;ghat -
T RIETR N 678 613.

e
Faa ) e

\.81 ,

ﬂﬁggf L b/ \\C.Solemcn, Recired.,
i‘“{ = ( ; ,_l ‘ ‘S‘ ND‘ p 6819 .
;t“)( “ ‘\'QN..S?,}ES'KQCQP\.B:"

W\ T Sypempathl Nell fced |
AN g?odgiséé 009, ’ | ... APPLICANTS,
‘Oﬁ'\ /}j}—\é,./#:, ‘/,/‘/ +s.Contd, /‘
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557,

558,

559,

560, .

561.

562.

S63,.

564,

P 70 e

“ K. ﬁtheppan,

S/o Kelieppe Gounder,
Retired ghunter 's!,
S.No.P 9453, D,No,110
Arupnu Meles neer,
pelpass Roed,
Poondurai Road,
E;ode-?.

".M,Zulekhabi,

U/e Late S.K. Sysd Apanso,
Retired,, Uriver 'BY,
S,No.PT3 10125, 1,288,

Teriyer Nager, Houaino Unid,
Erode-636 001.

S, Rrunacnalem,

S/o A Subis P:llei
Retired,, Guarc Al
Spl. S. No 8945, 0, Nu..7
New Street Lan°

Tr lchirepelly, F.u.-ﬁ 0 00z,

Ne P Vedivelu,
S/« ®annuseny, Retlised.,
Driver fB', S.Nc,V/%7

Nrtchipeleyam, L.Puthur(9.0}

trede-638 002,

C.Masupethy,
s/o T ,Chinnesamy Desiker,
Retired., Guard 'hA!,

S.No. 12152 73, Kosameds Streﬂt

TirUVannemelai eUe, :
Tiruvennemelei, N.A.District,
Pin-606 601.

MeHs Abdulrahimen,

S/~ Mahammed Hussein,
Retired,, Oriver 'A!,
S,No,F 2294, Nannarku;um,
Neer Indlan Overseas Benk,
Tiruchireppelly-620 020,

Ke Natchimuthu,

S/o Keruppen, Retired.,
Fssistent Guard,

S.No, 7118, Qeriasamy House,

: Palanepuram, Five Rgod,

Karur, Tiruchy Dist,

M.V.Faulrej,

S/o M.Vedhenayejem,
Guerd 'B', (Retired),
S.Np,.138S 6 Arul Il‘am,
117, Cauvery Negsr,

Kulitelei, Tiruchy-339104.v
V

e
Lo

v..Contd./-

(4
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565,

566.

567,

568, :

568 .

570,

571.

‘ e 71 .
KoM .Devanathar,
§/o P,Meenakshisundaram,
Retired., Guard 'A! Spl.,
S.No.10438, No.222,
Lenin Street, Railuey Cclony
P.0., Erode-2,

u.JDhn

S/o A, §ueminathe Pillad,

Retired,, Guard 9Spl.,

S.No,14326, No.25,

Sth Cross, Parama31»an1:;m

Lelgudd, Tricny District
pin—621 675,

V,Srinivasan,

5/0 R.Venkataraemz Iyer.
Retired Guarc 'A' Spl.
S.No,9456, No,.18,
Or.Ambedkar °oad
Bhuvanesuari Nag?r,
Ceimbatore,

ViMarimuthu,

S/o Venkattacnslam T.,
Retired‘, Driver 'R,

S.Ne,P ©465, Kaiiikadu,
Omealur Pc:t, Salem District.

E.Periesamy, $/o Ellappan,
Retired,. Asst. Guard,
S.No, 7545, Rvinashi,
Coimbatore District.

K.Ragothama Rad,

s/o KeKuppu Rao, Retired.,
Guerd 'A', S,No,10694,

Plet No, 80 Flat Nc. 93

Kalysan Nager, Sanjive’ Peddy
‘Negar P.0., Hyderebad-500 038,

"

K+V.Mohan,

'S8/0 P.K. «Veratharajalu
Retired,, Driver 'A'f épl
S.No.PTJ 10372, 19/8,
Mariemmankéil Street,
Salem, Pin-636 00S.

[e) N“’-.
sel’/ 4 steht,

jrugasaﬁ, Retired.,
a .No.16321, 46,
\Anna St ee«, 01d Suramangaldm,

Qaageg;éééé |

ety »mr/"

'S1,No,556 to 570 are

applicants in 0.k.72/93.

. ++.. RPPLICANTS.
..sBontd, /-



574,

575,

570,

577

5784

579.

581.

[ 3] 72 LR ]

KuH.Rahima,
W,s Late C,Nagasundaren,
Retived Diesel Assistant

S No.3/m 497, 30, Nehru Street,

01d Suremangalam, 3alem-5.

Krishnammel,

W/e Leté Konthan, .
Retireds, Fssistant Guard,
5,No.6058, O,No,3, Mejee’h
Street, 0ld Suramengalef,
Salem-5. ,

Cateerene,

U/Q Late D.K.Pcter
Retired,, Driver ‘A‘,
Spec¢iel, S.No.P 1796,
130 h &nthonilspuram,
Suramangalam, Salem,

N,Gepalasamy, \
S/e Nareyanasemy Rzju,
Retired., Guard,
5,No,1300&, HIG 238 F
Hausing Unit, hknna Nagen,
Trichy-620 01S. '

No. Kuppzn,

5/c Nerayana Naiker,
Retired,, Firemen,
S.No.F 2429, ~z/4b2,
Sivathpuram P.0., =
Salem, Fin.636 3C7,

®5vindemmel

W/o Late K;irumugam,
Retired., II Firemen,
S.No, PTJ 17449,
Ammapelayam, Salem.

Warayee Fmmal, '

W/o Late R.Thangamutiu,
Retired., Driver tg! Grade,
S.No. P 9437, 60 Z, 33R,
5.K.C.Retad, Erode-638 COS,

Kousalya,

W/ Late C,Ponnusemy,
Retired,, CGuard 'R,

Spl. SQNO.15313, 30,

LIC Nagar, Meslapelavam Fele;
Erode-2.

$1.Ne,571 to 579 are -
applicants in 0.k,73/93

bt el s e L S
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582,

583,

’ 75:’4"

-5555.

586,

58%"

‘508,

. Narakods,

 J 0730'3

E Raman S/o E Sami
Retired., Driver 'C),
S.No. P. 4242, Edethottethil

House, P.0,Kadelundi Negeram,

Malappurem Distfict,
Pin-676 312, Kerala.

K.Reman,: S/e Chandu,
Retired,, First Fircman,
S,No. P 7147, Vakeeri
leethal House, F.0-
Palath, (Via)KaPkodi

Pin - 6 2 611,

Mrs,B Saroginl W/ L t
23 Middle Streét,/° °
£1d Nidamangzianm,
Nidemangalam P«0.

L.Vasudevan Nair, -

8/- N.Gopelan Nair,

. Gyard 'A', S, Nn, 7319
“Sohhalayam ’ C’ atat1cn
-Master, Vanilyamkalam v.0.,
Malspuram District,

Pin - 679 336G,

M Kutty Nalu,

S/n Lete .R.Senkaran,
Retired,, Oriver,

. 9,No,5707, Madathil House,
EremuAlad zm Veyal, P.0.
Frakkinar, Kozhikode

Retived,

Sha K,y B“ddlachglam,

"81,No,580 to 584 are
applicants in 0.A. 74/93,

Pin « 593 028 (3+9fP Nn:41"3'\

M. Schuthan Nair,

S/. M.Krishnan Nair,
Retired,, Guerd 'A'
Kariyatkunl House,

PO Keezhariyoor,
anhikode - 673 324,

KeNoSankunni Menon,

S/6 V,Madhava Menon
Retired., Driver ‘A‘
S.Np. 6966, Rohini’ Ulhar,

P U Chettipadi Fin-676 219,

D;strict.

S/. P Rénan, Retired.,
Firémag_‘ﬁﬁ, S.No.P 8177,
P-kkeéavﬁth House,

;4B§H]gri¥@ly,r,

S1,No.585 to 588 are

applicants in 0.k.75/93,

veeo APPLICANTS,
4.0.0C0ntdQ/-



‘ -U/o Late F.N.Thendan,'
Retired., Loco Shunter,

594,

587,
5973,

598,

597,

598,

-,;P Me Kumaran., .
Retired,, Driver, .
“Sputhern Railuay,

S.Ne,P 8183, v
‘dhikarimanamal House%v
4.1.

. . P.0.kriyallur - 673:3

c. K Velayudhan,

Retired,, Shunter/EHTS
*Nuzhithottu Parembi!
"Ezst of Cemethari Roed
'Cnchin - 13, v

in 0.A

Puzhekkel House,

‘Mudeppalore, (via) s

ﬁlathure, Palghat District.

M.Moses,
Retired 'r' Graiu/uJ"Ld/hid

- Mathel College,’

Memmeth. Vayel

Pattathanem,.builoﬁ; R

_U,ﬂfﬁunah, : o
Retireq,, Driver 'B'/QLN,
Karmaleyerm,

Pattathenam, uuiloﬁ.

P Mercita

~ ¥/o Late Shri Donminic ssbastian,
‘Retired., Driver 'A’ JULi,

Pathan Parambae, .
Near Transpert Office,

_Quilonn

MsKeGanesan,

_5/0 M.N.Krishnemoorthy,

29, Ramapujem Street,
Kalljkuzhi Triciy:-2C
Retired Guard/Special Grafa,
Southern Railuay.

.M.S.Thangaﬁra agam,
S/o Michel, 2 h/4-B,
First Street '
Annail Nager Nalligaipuram‘
Trichy-1., ﬁetlred Oriver 'RA!
Grade, Southern nailway.

i

e Uincent,

S/o K.J.Ambrase,

27, Ponnthottam, ;

Kemp'!s Town, Trichy

Retired Guard/Speciel h Greade,

V/Southern_ﬂailuay.

bl Np,q91 & 592 are epplibents

31 No 589 & 590 are applicenta
1n 0 5016/93.

"7/93

.

c1, No.393 to 595 are
applicants in 0.k 78/53

W e APPLICANTS. :
' _i..uCOntd / :
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600,

601.

sz,

603,

604,

605,

V,Subramanian

S$/o E,Venkatraman,
21, Thondaman Colony,.
Met3r Factory Road,
K.K.Nagar Post,
Trichy-21. Retired
Passenger Guard,
S.Railuay,’

“3,Antony,

/o Sovrimuthu Piliag,

41, Mall Jyapuram,

Maln Read, Trichy-1. :
Retired,, Shunter 'B' (:ade,
Southern Railuay.

R Gopalan,

s/o D «Ramaghandrar;

125, Mariemmarn Koil S*reet,
Pcnmalélpauty, Goldan Rooxk,

Trichy-4, Retired,

Passenger uuaru, Scuthern
Rallwav. :

FuKe Srinivasan,
'o/o T.V.Krishnasemy,

131, East Chittrse &treeb,
Srirangem p.0., Trichy,
Retireo Gustd/Sreciel
Grade, Southern Reilway.

R ﬁlagarsamy,

S/o Rengasamv Naidu,
328/B, Railway Coloay,
Trlchy-ZU Retired Laco
Shunter 1B Grade,
Scuthern Railuay
(Trichy.Division).

M, Issae Chelllah

$/o S.Manuel (late),
Retived 'R' Giede Cuard,
Southern Railway, 19,
Keela Kesa Street,’
Beemanagar,-T;ichye1.

S. M. Kasim, -

S/o Sheik Nasthan,
39/8/17-E, Innamthar
Thoppu, . Tennur Poet,
Trichy-17, Retired Driver,

_A.Grade, Southern Railuey,

reral. Bazaar Strest,
Post, Trichy~17,
Driver/B G:ede,-
REilUE‘yo

daram, S/o0 Naga Pillai.

ess RPPLICANTS

" ..Contd./-’



LT

" 607,

. 608,

608,

610,

612,

614,

!
E, Abdul Razak N
_S/o Mohamed Esuff, i

- 55, Moolakollel Street,
:Tennur Poet, Trichyd17,

Np.13, Pensioner

e,

‘S/o K.Subramanian, ) T
.| Plot No,E, Thaimanavar Strest, .
~ Iyyappa Nager, TrlChV-?l.

_ Seuthern Railuay, .

5 EF NG A" PR GRR TN T e, TR TS T T

Retired Shunter/s Crade,

Southern Ralluay. -E .
I. Innasimuthu, ;:
S/o Inresimuthu, i

Kalkothanur Villege
Purothavkudi Post- 621 3ne
Ilénga KLchj Trlchy Qictzize
Retired Driver/ B ﬁfaCF, '
Seuthern Railuay. :

S, Ruben Gregory,

_S/o D.T.,A.Sundaram pli*&_."

5/A, Convant Ryad, }

.Contonﬂment Trichv4'

Retired Guard/Specdq~ Gred

vSouthern Railuay,

M,Kareem Saig, !
S/o V.8unveer Bczg ;
at

KLJapet Trichy-1,
Retired Guerd/A araQB,
Southern Railuay. .

SRR A Antonlsamy,_
CBVE |

S/o 8,0oreisami PiJﬁpi

“7=B, .18t Streset,
‘Duraisamipﬂthm,

Ttichy-1, Retired briver,

| B Grade, Southern Railuay.

T.R.Ethirajan, i"
S/u Thiruvengadathan

53, North Chithre Street, .

Srirahgam, Trichy—oJ
Retired Passenger Guerd,
Southern Railway,

Koh., RaghaVaSimhan, !'

AS/o C.hnaenthachar{sr,

1, South Devi Streef,
Ranganagar Srirangam,
Trichy-86, Retired Guerd/

R Graﬁe, ’Southern Reiluay.

S NuruQesah,

Retired Pessenger Gub rd,

¢
t -

s ',1 -
SR
sk
55

:?:'_,"TI 4‘: '

(
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...Contd /

SR T TRemL L L The i

f
i
o,



LA ] 77 40

R.Visuanathen, :
S/e N.R.Radhekrishnan,

615. . 5.t, Sastha Street,
Baleji "Nivas, Ayyarpa wNauar,
Trichy-21., Retired Guard/
Specia. Grade, Southern
Railuay. )

Gergld Eduerd Rodrigues,
S/e Gereld tduerd, -
24/A Ardhi Bhaguen Street,
Tendral Nager, - '
KeKeNager Fost;

Trichy--21.

E1F

*

. R,Rengasamy,
§17.° /o Ramesamy Kevander,
o 62, Railway Celeny,
Bells Ground,
Trichy-1., Retired,
Shunter B Grade,
Seuthern Railuay,

~ P.Raman, S/o Pitchei,
618, 118, P2ris Meloupsrai,

~ Trichy-1, Retired,,
Eireman/A Grade,
Scuthern Reiluay,

- G.Sethuraman,
61, S/0 Gopelsamy MNaidu,

' Craufotd Reilugy Cnlony,
Trichy-20, Retired
Driver/& Grade, Southerr’
Railuay.

S.Thangeraj, _

S/e.M,Sebastian,

5/24, Thirunsgar, ,

Pepmalai, Trichy-4. , .
Retired, Shunter/8 Graae,

Southern Railuay.

620

, D.Devadoss Alfred,

€21, - S/o B.P.Devasirvatham Pillei,

" 1537, Muthureja Street, '
Mudeliar Chatraem, Trichy-1i. 4 .
Retired Guard/Passenger, .
Southern Railuway.

Z "ﬁ?%%iinisamv
i24“51§Z§%$§%§pevi’Naidu,
m61;\§7f§§Thanamani Culiny,
~Doraikamypuram, Trichv-i,

Retired Driver, Scuthern

P ORI, ~ ... APPLICANTS
. L‘;»{N/-N{%’ )))‘u "v;l o ) o.s .CDntdo/"
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623,

A24

625,
. Retired Guerd/B Grade,

626, |

6274
2.
: éé?ﬁ}
630,

- 631,

e 78 4.

S, Krishnan,

S/o T.E.Sarangspani Neldu,

61 Dagevathi Amman Koil Street,
Srirangam, Trichy-6,

Reti~ed Guard/k Special Grade,
Southern Reiluay,

T.V.Naganathan,

136, North Chithirai-
Stzeet, Srivangam,
T-ichy-6, Retired,
Guard/R 3pecial Grade,
Scuthern Reailuay.,

R.Narayanasamg, T
187, Chitrai Street,
Sripangam, Trichy-6

Southern Railuay.

KeN.Subramanisn,

Nerth Chithiral Street,
Srirangam, Trichy-€
Retired Cuand/R Gtade,
Scuthern Railuay.

LsM.Rangenathan,

S/o T.Lechumanan;
71, Kandi Street,’
Srirangam, Trichy-6

‘Retirsd Guard/B Grade,

Snutheran Railuay.

S.R.Yemunachari, '
S/e T.Rengasuamy Thethacuasiex,

.83, Uest Uttre treet,
"-Srirangem, Trichy-6,
’Rétirgdwﬁuard/A grade,

Soisthern Railuays
3,Veerappan, .

S/o -G.Soundarara Pillsai
143, Main Road,
Sangiliendapuram,
Trichy-1. Retired Driver/

A Special, Southern Railuay.

H

AA.N,Joseph,.S/o A Abrose,
. No,18, Potteakara Street,
'‘Palakkarai, Trichy-1.

Retired Guard/R

- Southern Railuay.

8.A.Adaikalasamy,

-5/0 8,Arul Pillei,

26, Sekkasdi 'Street,
Palakkarai, Trichy-1.
Retired- Guard/B, '

Southern Railusy.

S5 ppeLICANTS.
....Cohtdc/‘
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632, MNo.ds, Palayakevil Street
Y Palakkarai Trichy

Retired Spe01al Greds ﬂuard,'

Southern Railuay,

- - C, Antunyaamy,
633 S/I P.S.Chinniah Udayer,
- Sugadoss Mandy Street,
Baéu Road Trichy-2,

I Syed Jaffer,
3/- Syed ﬁhpmnd

634, 6, North SUankara ctreet

Near Bahn: Road
Trichy-8, Retired Uriver/
A,,Southern Railuay,

- V,Periyasamy,
635, 5/0 G, Veithiallngam,

‘ 32, -Kazapettal Line,
BGZaar Street,
Trichy=-1, Ret*rej uerf
A, Southern Railuay,

0V, RlaglriBUamv
636, S/o N.S.Veeracuam: Naid,
’ 8, Dcctor Issac Lane,
Sanglliandapuram,
Trichy-1, Retirsc Gocds
Guard, Southern Railuay,

e 5 .Abdul Subhan,
637, S/o Shaik Babjze,
- 38, Sathyamoorthy Street

Senthanneerpurem
Trichy-4, Retired Guard
. R Grede, Southern Railuay,

3‘.‘ H.Ammer Basha,

€38y - S/r id. Hassaln, 23-A,
'Varathamasemet Street
Sanglliandapuram
Trichy-1, Retired Driver/
A, Southern Railuay.

L

D Dhanapal
639, S/o R DurairaJu Chettiar,
' 15 Kajapettai Main Road
l. Retired Guarﬁ/ﬁ
, alluay.

‘l ™~ ¢
@ 4 5ﬁ@braﬁhm~h,*h
’!, it MaK\ Eolonv

ﬁ%gﬁ< Cﬁ&&M ‘e Road, :
m\ C% ‘h ate,
% yﬁgﬁy-@ Retired Driver/
\ ‘~ 4;3 So u'e’ jn Reiluay,
a;}’»"/ N s |

X -APPLICA NTS
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- A,Ramu, .
641 S/o Appevu Karukachi,
* 69, New Street,
8lkakedsi, Contonement,
Trichy-1. Retired Driver,/
B, Southern Reilway

- R.Kaliemoerthy, ‘ S
642;. S/O K.Ramasamy, 1.,
v Kannagl Strest,
- Subramsilwouram,
Trichy-20,, Retired »
| Shunting Driver, ;
: Southern Reiluay, )

.. M,Deraisamy
643, s/ V.Narutﬁamuthu,
3 23-C, knna Nagsr, .
~ Subrameniapuram,
Trichy~20., Retzrad
Driver/®, Southern Railuay,

>
8

i
- E T AR

o R.Mazharul Haq,
644, /o S.3hcul Razek, 24,

j Syeda Mohamed Rouwtker Streci,
Beemenagar, Trichy-1,,
Retired Guard-R, Southern
Railuey.

R N e P B PR R S
T e e EICRY.

! A.knthony Loulis,

645, 9/w C,Rrckiasami Pillzr,

‘91, Keele Pedayachi Streset,
Near Eda Street,
Palakkarai, Trichy-1

- Retired Guard/A, Southern

i Railuay#

Dy i

«. . PaVenkatesan,

646. $/o C.Perumal Naidu,
65, Highuays Cclany,
Subremaniapurem, Trichy-20,
Retired Driver/ Spl,
Southern Railuay,

.i . K.Meenakshisundaram, ‘
647, - S/o M.Kumeresamy P:illai, -

- Si, Rnnamalei Street,
Erode, Retired Guard-A,
Southern Ruiluay,

P.Arputham, S/e A,Peter,
648 47“8, Al"nen Illam,
* PBzad Nagar, _
Suramangalam Post
Saelem-3, Retired 6river/ PR W
B, Southern Reiluway iso RPPLICANTS
v . oo .'Cont,d';;-/-




649,

650,

651,

652,

655,

653,

654,

_‘QV'O‘ 8‘1 ..dv

K.Periasamy,

S/e E.Kolandan, 23,
VOC Street,
Kollampalayam, .

~Ersde-638 002.
Periyer District,

Retired Guard/k,
Southern Railuay,

| V.Palanisamy,

S/e N.Velu Paknadi, S
10/92-C, Nanjundepuren Ruid,

Podanur, Ceoimiatcrs Cistirict,
‘Retired Guard/R &j1.

Southern Railuay,

R.Venkatachalam,

S/e K.,Ramasamy “idayar,
117-A4, 01d Pagnur,

Remjee "Nagar Post,
Trichy-8, Retirec 3hunter-.
Briver, Scutherr Raiiusy.

S.309saimary,

- 8/0 G,Saveriiuthu,

5/218, Muthukulem Villegs, -
N.Kettupatti Post, '
Via. Ramies Nager,

Trichy-9, Retired Urivez/

R, Southern Reiluay,

B;G.Ramanéthén,

"3-A, Pachaippps Mudali Streat,

Kumbakenam, Thanjavur District
Retired Guard/A, Southern
Railuay..~ _

Kofbdul Wahe, -
S/o Khader Shaw Rowther

32, Periyar Street,
Subramaniapuram, = -
Trichy-20, Retired Shunter/
B, Seuthern Railuay.

S Gepalan,’ —

§/& R,Grinivasan
64-C, Railuay Quarters,
Kumbakonam-612 001.,

Retired Guard, Southern

fag., T

 Inasimuthu,
. Xalkpthkncor,

ku41 Post,
igakurichi, .

... APPLICANTS,

S 0';._&. ntd._ /"’



. . A,Jacannathen,

657.i 5,'q A,Arakiyam, 11/.“,
Savariarkoil Street,
Woraiyir Post,

~ * Trichy-3, Retired

i 'Fireman/k, Seuthern Railuey.

S,Abdul Kereem Sehib, . ;

. S/w Sheik Rhmed, 73, . :

658 . Centval Bazar, Tennur Posty. : . K

. Trichy-17; Retired., ' ) ‘ B

Special Ditres/B | | o :
Southern Railuev.

R.Soundersrajulu,

5/o G,Rajemannar Naidu,
659. 25, Generel 3azzar Strecy,

Tennur Pest, Trichy=i7 -

Retired Guavdsh 3dpecivi,

Ssutherr Railuav,

~ * R,Vairaperummal,
660, S/o Ramasamy Piliei,
' 28, Krishnspurarr,
Middle Street, Tharanei.w,
Thanjavur Roed, Trichy--8,
Retires Driver/C, |
Scuthern Railuay. '

.. M.,8ivasubramanian,
661, ~ S/o S.lMenickam pitiai,
House Ne.20/C-1,
knna Nager,
Subramaniapuram,
Trichy-20, Retired Shunter/
B, Scuthern Railuey. '

_ ‘#,Padmanathan, .
662, $,/o K,Parthasarathi,
'21/3, Poonnaiye Ccleny,
| Devaraya NageT,
. Trichy-21, Retired Mail
" Guard/R.Spl. Southern,
Railuay.

S §,Md,Mahboob Ali Khan,
663. ¢/o b Sher hli Khan,

' 16/5, Fourth Street,
Renganagar, Trichy-21
Retired Passenget GUars;
‘Southern -Reilvay.

S,Dekshinamocrthy,
6es. /o K.Somesundarain ~illai. ' B
» 17, E.B.%olony, Khajemalai, _ _ 5
Trichy-23, Retired Guard/A
- W Scuthern Reiluey. . s  ees APPLICANTS

i .,.gontd,,/_—




Cr V Krlshnamurthy,

665, S/n C. Venugopel Raju,
14, Kumaran Street,
Melakaikandarkottai
Trichy-11, Retired
Gusrd/A, éouthern Railway,

R.Amalanathan,

S/o Rayappa Asariyas,

70, Krishnamoorthy Nager,
Meter Factory Road,
Trichy-21., Retired drivesr/
R, Southern Railuav,

666,

T. K Rajeqopalen,.
' S/o T.V.Krishnasamy Iyengar,
667. 2, First Street, Kallulwuwhi,
Illupur Roed, Trlchy-ZO
Retired Paespnger Guard,
Southern Railueay.

‘KsKarumbairam, © &81.,M0,596 to 668 are
668 $/6 S.Kumbalingam Sillsi, applicanis ep 0.k.79/93,
*  46-B, Ramakrishne Nagar, . ‘
KalTukuzhi Trichy-2G,
Retired lever, Scutheln
Rallua/.

" G,Kuppusemy
660 $/o Gevinda Rsary,:

: 6/R, Samynathan Streat,
Melakalkandhar<ottal Poust,
Trichy-11,, Re<ired DrJUP“/
A Sruthern Ra‘luay.

T U ArUnachalah
"~ S/6. Tep.Venkats “halam Pillai,
670, 56-h, Mudaliar Ztreet,
Uur1vur Fost, rlchy-S.,
Retired Guard/§
,Southern ?allua/.

R.Krishnasamy, : '
671. 5/0 A,Ramassmy Ayyanger,
C 3, SrianaSa Piilai Street,
‘Near Satyanarayana Temple,
West Mambalem, Msdras - €00 033
Retired Passenge: Guard,
Sothérn Railuay,

\T\

X Ramasamy‘Nalcrer,
‘870 Thiromelai Maicker,
No. 75, Flrs+ ‘Street,
e Vadugapatt1 Village,
2. K.Sathanur, Tricr u*strict.,
‘%f%“ Retired Fﬂreman. cythern. S .
R Ra11u8y..'¢ R - .... RPPLICANTS,
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673,

675,

675,

677,

673,

679,

6¢04|
. Edamalaipatii Pithyr,

T ey [F T e PRI T S

o.rpa L 3N

K.M.Abdul Majeeth,

S/c K.Thangemeera Mohideen,
B.249, B.H.E,L, Tounship,
Ranimet-632 406, Nerth Aocot

‘Distrist, Retired Shunter,

Southern Reiluay,

N, Krishnasamy,

S/e Narayanasamy Pillai,

27/3; Sakthi Vinayaoar Streer,

Crauford, Trichy-12.

‘Retired Driver/R, Swuthsrn
: Ra ilU’ay.

G.Amirthalingam,
S/o M.Ganapathy,
Periyar Street,

*Kelakalkandarkcttai,

Trichy-11., Retirad Driver/A,
Scuthern Railusay, ‘

S.Andrew, S/c S.Samized,
‘Guru Illem, 3rd Sireet,
-E(E.Colony, Maherajapuran,
Villupuram, Ssuth Arcot

Disirict,, Retired “assgnaer
Driver, Southkern Railway,

T.Rérgasamy, = .
5/s 3,Thangavelu Rsari,

25, Syndaram Pillai Thottam,

Edameléi;atti'FuLhur,
Irichs-12,, Retired Shurtes,
Southern‘Rsiluay,

‘M.Gpvindaraju;

8/0 Mutrukrishna Naidu,
Natharsa;alliVasal,

Samyaar “hoppu, House No.37,
Trichy-8, Retired Shunter,
Southern Railuway,

A.kbdul Ravraman, -

-8/o G.Abdu. Kareem,

6/8, Jalla. Pakkiri Street,

- Madurai Road, Trichy-8,

Retired Dr:ver/Special Grada,
Southern Ralluay,

'K.Réfagopal,
5/0 E.Krishnasamy~Naidu,

91, SINCO Zolony,

Sundaram Pillal Ttottem,
Trichy-12, Fetired Shu&tef,
Southern Railway,

vvoo APPLICANTS.
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681,

682,

683,

684,

E 4
685,

{.

686,

4

607,

. 8.D.Ra3;

oo B5 4,
G +Kuppusamy Nalcker,
5/o M.Gengathara Naicker,
69, Illangao Street,
Pinmalalpatty, Trlchy—
Retired Shunter/B
Southern Réiluay.

C.Andi, S/i Chinnaiyan,
N,Kuttappattu,

Ramjee Nagar Post,
Ambedkar Negar, Trichy-Y,
‘Retired Shunter, ¥
Southern Railuay.,

R.0.Skill, S/0 E,3kili,
124, Crauford Colony,
Crauford, Trichy-12,,
Retired éhunter,
Southern Railuay,

S, Bbdul Kareem, -

$/o Sheik Ibrahim,

5"/P4 S*ngarathropu
Trichy-l Retirec hhunter
Driver,/B, Southesn Ruiivay, .

3. Issac, §/8 R,Jz2geph Pilicy,
36, RaghBVachary Street,
Semblaﬁ Post, Peranbur,
Madraes-600 311 FPeviied
Driver/spl. Scuthern Reilway.

R, Gopalakrlshnan,A

S/o S.i Rathakrishsen, 273,
Sethurama Pillai Zolony,
Trlchy-QD Retired Shunter,
Southern Ralluay. _

N, Jayaraman,

3/c «K.L.Naresa Ayyar, :
98-80, Narasimma Ahﬁary Colany,
Nanjikottai Road. Thanjavur --

613 001., Retired Fass., Cuerd,
/,{5$muthern Ralluay.

P
.—».“\

:3}7'R Joseph,;s/o B.h.Requ

Chettial, -8-A, Uecan=Vagdm
Cnetty Street Vth Line,
Nagapattlna—611 oc1, .
Retired Driver/A Sp*.

-

"<Scuthern Rallua,.

o

, 45/0 Kb Sadeya Mude 119-,
321, Vendiyar Colony,
Thillat Naygar, Velar Read,
Thanjavur, Rebired Guard/A,

v/Southern Ralluay.

& . APPLICANTS.,
«sContd, /-
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692,
653,

694,

655,

697,

v

ﬁ.VelaKutham,
$/a R,Annamelai,
12/VI 2364, Pookkara

- Vastha New Street,

Thenjasur - 613 .001,
Retired Driver/A
Southern Railuay,

R.Murugaiyan,

S/o Ramasamy Konar, -

Nenin Nagsr,
Udeyamarthandapuram Pcst,

- 614 706, Thiruthureiponnul,
Taluk, Retired Suzrd/C,
Southern Reiluay., '

R.Gopulekrishnan,

S/a K.Remanujam Naidu,

Plot No,19, kbreham Pandither
Nagar, Via. Sivaji Nazcar,
Thanjavur - 1,, Retired

Driver/A, Southern Pajiuay. -

‘P.Srinivasan,

S/o Pacheiyappa Mudaliyer,
112, B/4, Mudalivar Streot,
Mudeliyar Chethiram, ,
Trichy-1, Retired Guard/A,
Southern Railuay,

G.Kalysnasundaram,

8/0 M,Gcvlndasamd Pills!,
Mocoppanar Street,
bmmanpetei, Vediapuzam 2c3:
Pin.~ 613 205, Thanjsvur
District, Retired Guard/A,
Southern Railuay,

i

K.Senniyasi, . :

5/c Kesave &adayachi,"
18, Kamper Street, ’
Senthaneerpuram, Trichy-4,
Retired Driver/C, '
Southern Railuay.,

B

K.Sankaranarayanhan, -

$/0 V.Lnganethan, )
C.99/R, North East Extension,
7th Cross, Thillei Nagar,
Trichy-18, Retired Guard/Sgl,

Scuthern Railuay,

S.Periyasamy, S/o Sangili,

Docr No,.59/9, Mudaliyar

Chetram, Muneeswarsn Koil
Qtrest, Tiichy-1., Retired
Driver, Southern Railuay,

e oo RPPLICANTS

:. ...;_Contd./—
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. M, Nazir Ahamed, .
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.K.Nandégopal,“-

- § 0 i.Krishr.asamy,

43, Brindavan Strest,

Indira 'Nager, LIC Colony,
Trichy-21,, Oriver/k.Spi,
Retired, Socuthern Railway,

T.R.Balasubramanian,
S/o Rathinam, 168,
North Street,
Tiruvaiyeru .613 20¢
Retired Orlyer/#k
Southern Railway,

S.Masthan,

5/0 R, -Babu Sahib,
Retired Passenger Oriver,
Southern Reiluay,
Meenkara Street, Ternur,
Trichy-17, :

P.Gourisundaram, :

S/o §,Periasamy, 106-4,
Manickapucem Nadu "Strset,
Melapuour, Trichy-1,,
Retired Guerd/A,
Southern Raiivay,

T¢Ramacliardran, = .
§/e M,Thangavelu, 5,
BharathV Dgsen Streei;
Kilpérumpakkam, - - ‘< .#
Viilupuram - 665 602,
Retired Driver/s,
Seuthern Railuay. °

F.Ganesan, .

'5/0 ‘Packri Thevar,

2/257, ‘Teluk Office Road,
Yhiruthureipoondi 614 713,
Retired Driver/A,

Southern Reiluay,:
ViBrumugam, S/6 Veiyapuri,

*FjléﬁisandaVar Koil Street,
,fgéﬁk9£

Retirgd, Shunter, Southern
L \_“ ' Railuay,
AN |

5/0fRbdA1 Gafor Sahib,

\Fpor 137=R, JFund 0ffice, .

| _"w\:g\ ,\é}

N 57

é;*/:.

» T S :
Vo v Thennur, Trichy=-17,

xﬂéfifgg? riVer/Spl.,
;outﬁé}n‘Railuay.

oo A7 4,

athur, Trichy District,

" vees APPLICANTS

go-Contd{/-
¢ :
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V., Velu, '
8/0 Veiyapuri,
frathiyur, Iniyanur Road
House No,33, Trichy-9,
Retired Shunter,
Southern Railuay,

- 4906,

. 2.Marimuthu,
267, S/o M Singara Padayachi,
e Z”I/Q, Railway Colany,
Kaellukuzhi, Trichy-20,
Retired ohunter,
Southern Railuey.

P,Mamundy, '
708, S/o Palanlyandl, 47.- A
* Mudukkupatti,
- Yudukottai Read, ~ 4
Trichy-20 Rﬁtlred Shunter,
Scuthern éaliusy.

T, Innasimuthu, -
- 8/c S.Thomas, 13,
708, -West Mariyanathanuvam,
, Dindigul, Retirec Shur-err
Southern Ralluay. !

15 Savarimuthy,
710, VTS/o Arulsppan, 9/5,
. NiM.Caliny 6th "raqs,
,Trlchv-?O Retived &hurdcr,
Southern Ralluay,

X A Nuthusamy,
711%.  -S/o B,Thanarikevander, 31,
: A¥8.5.Colany; Pudukottsi
" R&ad, Trichy-20, Retired
Shunter, Southern Railuay,

s, Palanlyandl, -
7124 _5/0 Sataiyan, 31/3,
~" "+ -Palahiyandavar Koil Street,
Ifinemkolathur, Trlchy District.
Retlred Shunter, ‘Southern
: ' * Ralluay.

e, M Arumugham
713,.. . 5/0 Kuthian elias Nalayen41,
S 4f93, ‘Palaniyandsver Koil
Street, Innamkolathur,
“Trichy. ‘Retired ShuntOI,
'fSouthern Ralluay. o
. S Kandaaam‘

71, 370 Subbaraga Gavander,
v “Kadechanallur Pocst,
42, Fast Thottipelayan,

.

Erode 6, ;Retiréd Shunting | | | ¢ -
V/Drlver,,30uthern Railvay., ees RPPLICANTS
’ eve e CDntdo/"

N

I



7164 V.Thiagerejen,
' 8/0 Venketachelam,
136' RoMnSnCDlony.
Nenjeekottel Reed,

+ 489,

Trichy - 6, Retired Draver/.
k.Speciel, Southern Reiluey,

716, #keG.Rouse, 5/0 Sentel Rouse,

35, Kenadi Street,
Subremeniepurem,

Trichy - [0,Retired Shunter,

Southern Railuay,

717. RV .Ponneiyan,
$/0 R,Vadivelu, 14<F,

Saint Fntony's Uhurch ton-,
Nagepattinam =~ 517 "UCA '

Retired Driver/A,
Southern Reiluey.

718,  N.Rejamanickam,

$/0 Nereyenasemy Pillei,

18, Nethajl Street,
Kamereajepurem,
Rajakilpakkam Fost,
Madres - 600 073
Retired Driver,
Soltharin Reiluey,

S1,Nos¢ 669 to 718 ere
spplicents in O,k, 80/93

By kdveocete Shri KeSupbs Rﬁu,,in O.koNos. 995 to 403/91,
57/90,416/90, 320/92, 298/S2 and 377/92, :

By kdvocete Shri R.Bheskeren in O.k.Nos, 44/93 to 76/93,

By huvocete Shri P‘ShiVEﬁ fitiad in OoacNOS{ 77/93 &‘78/93,

By kdvocate Shri Vijeyenm veysn in G, Nos, 79/93 & 80/93

1. Chéirman,

Reilu®y Board,
Reil Bheven,

New Delhi.

2, ~The ‘Unioh of Indie
.~ rtepregented by the
J < Spcretityy. ,
o, Ministry of.Rrilueys,
~ ¢ Reil - Bh*veh, '
"~ ¢ Neuw Delhie -

B 2
T J.: =
\

Versus

Respondent = 1 in O.f.Nos,
395 to 403/9%, 79/93 & 80/93

Resuondent = 2 in D.h.Naos, 57/90,

416/90,320/92,298/92,377/92 and

44 tb 76/934
Pesnondent - 1-1in O.h.Nos. 57/90,

415/90,320/92,298/92,377/92 and
44 o 76/93

and.Respondent - 4 in Déf e NoS 4

395 to 403/91,

s«+« Respondents,

-

Contd, /-
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Union of Indie

Respondent - 1 in O.ANos

- 77/93 end 78/93

Respondent - 2 in O.R.Nos,
395 to 403/91,79/93 & 80/93,
Respondent - 3 in O.k.Nos,
57/30,416/90,320/92,298/92,
©377/92 and 44/93 to 76/93.,

through . the General
Mapeger,Southern Reilurys,
Perk ‘oun, Madras = 3

The Chief Personnel Officer,Respondent - 2 in 0.A.Nos,
Southern Railuay, .77/93 -and 78793
Park Town, Madras - 3 ' T o

Qesnondent - 3 in 0.k Nos.
395 4o £03/91, .
Roerncvdent - &4 in OskhJNos,
¢7/90,416/90,320G/92,298/92
and 377/92

Divisional Railuey
Maneger,Sovthern Railuweys,
Mysore.

Senior Pivisicnel
BsrgRanglpltlicers
Palghat

The Divisional Perscnrel
- Officer,Southern Reiluay,
Madurei Division,

Recpandent - 3 in 0. <No.77/93

Kespongsnt - 3 in O.k.No. 78/93

Madurai.,

The Divisicnal Respondent - 4 in O.h.Nos.
Sunevintendent, 447/3% 5 76/93

Southern Reailuwey,

Divisional Office,Pelghrt,

‘The Division2l Reiluey . Resnondent - 5 in 0.F.Nos, -
fansger, o 320/32,298/92 and 377/92. -

Scuthern Reiluey-,

Bengeiore, «.se.0 Respondents,.

(By hdvocete Shri K.R.D.Kerentt for Shri kE.N.Venugopala
Gowds, Reilusy Advocete for rispondents in all the
epplicetions). |

v

cos Contdfm. .
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ORDER OF THE FULIL BENCH

Shri Justice V.S. Malimath, Chairman:

ﬁleseweeshavebeenplacedbeforetheFuIIBenchasper
the directions made by the Chairman by his order dated 23.10.1992
"in exercise of the .powers conferred by Section 5[4)[d]} of the

Admmistrative Trlbunals Act ’ 1985 , after’ transferrmg the cases'

of the thras and Ernakulam Benches and clubblng them with the

" cases of the Bangalore Bench The reason for the reference is

the conflicting v1ews taken by differen t;. benches, one view having

been taken by the Ernakulam Bench in its order made in application

K-269/88 Gated 20.4.1990 and a contrary view taken by the Princj-

pal Bench and the Ahmedabad Bench in O.A. No.1572/88 and O.A.

~ Nos. 351 to 423/88 respectively. We -shall now proceed to state

briefly' the relevant facts as follows:

2. -The applicants in ell these cases are employees of the Indian
Railways serving in different Divisions as Drivers, Guards, Shun—-
ters, etc. who 'belong to the category called the running staff.
The applicants retired from sernice ‘between 1976 and 4.12.1988,
They have in these cases prayed for difections to the respondents

"to grant them pension and other retlrement beneflts by taking

/" %allms
x\‘* .
f/ount fon %omputmg retlrement benefits to those who have retired

mto account runnmg allowance not exceedmg 75% of their may.

The respondents oppose the applications contendmg that running ’

SN
/ ‘\._\ z/’( \:\\\

before 1. .;1979 and not exceedmg 55% of the running allowance

forﬂthése&re’!ﬁrmg after 1.4. 1979, To appreciate the rival con-
‘<7~

7is

tentvmqs* is necessary to advert to the relevant provisions

govermng the applicants conditiors of serv:.ce in regard to pen510n
and other retirement benefits. ¢

not exceeding 45% of their pay can be taken into acc-
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3. In pursuance 6f the reoam‘ehdations of. the Third Pay Commi-
ssion the pay scales of the employees of the Indian Railways
including those of: the rumming staff were revised with effect
fron 1.1.1973 by the rules ca'l'led 'Railway Servants Revision
- of Pay Rules, 1973' [hereinafter referred to as the 'Revision
of Pay Scale Rules'] made by the President in exercise of t.he‘
powers conferred by the pl_'oviso to Article 309 of the Constitution
of India. It is enough to state that there‘ was . considerable
increase in the substantive pay of all the members of the running
,s.'taff'. So far as the grant and~quar41tum of pensién ié concerned
the same is mgulatéd by statutory provisions made under 'the
proviso to Article 309 of the Constitution. Pension and pther
retirement benefits Gepend upon the average emoluments that the
retiring employee was drawing before his retirement. Statutory
rules govern <=xx determination of  average emolument. for grant
of pension and othér retirement benefits. The relevant statutory
rules that were in force ﬁuen the revision of pay scale rules '
came into force on 1.1.1973 are extracted as follows:

%2544, [C.S.R. 486] - Bmlmnents. and Average Broluments: The
term "Broluments", used in these Rules, means the emoluments

which the Officer was receiving imnediately before his retirement
and includes:- . :

[a] Pay other than that drawn in tenure post;

{b] Personal allowance, which is granted [i] in lieu. of
loss of substantive pay in respect of a permanent post other
than a tenure post, or [ii] with the specific sanction of the
Government of India, for any other personal considerations. .o

Note: Personal pay granted in lieu of loss of substantive pay
in respect of a permanent post other than a tenure post shall
be treated as personal allowance for the purpose of this article.
Personal pay granted on any other personal considerations shall -
not be treated as personal allowance unless oth@rwise -directed
by the President. : o
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{c] fees or comission if they are the authorized emoluments
of an appointment, and are in addition to pay. In this case
"Emouments" means the average earnings for the last six months
of service; v

(d] acting allowance of an Officer without a substantive
appointment if the acting service counts under Rule 2409 [C.S.R.
371], and allowances drawn by an Officer appointed provisionally
substantively or appointéd substantively pro tempore or in an
officiating-capacity to an office which is substantively vacant
and on which no Officer has a lien or to an Office temporarily
vacant in consequence of the absence of the permanent incumbent
on leave without allowances or on transfer to foreign service;

[e] deputation [duty] allowances;

[f] duty allowances [special payl; and

[g]fi] For the purpose of calculation of average emoluments:
Actual amount of running allowances drawn by the Railway servant

during the month limited to a maximum of 75% of the other emolu-
. ments reckoned in terms of [a] to [f] above. :

[ii] For the purpose of gratuity and/or death-cum-retirement
gratuity: The monthly average of running allowances drawn during
the three hundred and sixty five days of running duty immediately

- preceding the date of quitting service limited to 75% of the .
monthly average of the other emoluments reckoned in terms of
items [a] to [f] above drawn during the same period.

Note: In the case of an Officer with a substantive appointment
who officiates in another appointment or holds a temporary
appointment, "Emoluments'' means: . :

[a] the emoluments which would be taken intd account under
this Rule in respect of the appointment in which he officiates
or of the temporary appointments, as the case may be, or

[b] the emoluments which would have been taken into account
under this Rule had he remained in this substantive appointment
vwhichever are more favourable to him.

2544-A, [C.S.R. 486-A]: Same as otherwise provided in Rule: 2544-B
[C.S.R. 86-B]. 1In respect of Officers retiring from service
p-anafter the 1st November, 1959, the term '"emoluments" means

Rigents which the officer was receiving inmediately before
et and includes:-

\s Stantive pay in respect of a permanent post, other

ﬁ)l*% \la tenure post, held in a substantive capacity;

special pay attached to a post other than a tenure
post, when the special pay has been sanctioned perma-
nently and the post is a held in a substanfive capacity;
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[d)1[1] For 'the purpose of calculation of average emoluments:
With effect from 1st September, 1962, save as otherwise provided
in Rule 2544-B [C.S.R. 486-B] one-half of: '

i. thé differehce between the total emoluments referred to
in items [a], [b] and [c] above and the pay actually drawn
in higher officiating or temporary appointments;

ii. Special pay other than that referred to in clause [c] above.
iii. pay drawn in temporary or officiating appointments; |

iv." personal allowance other than that referred to' in clause
[b] above; _ , ,

v. the difference between the substantive pay and the pay actu-
ally drawn in higher tenure appointment{s], whether held
in substantive or officiating capacity, provided that ser-
vice in the tenure appointment[s], does not qualify for
the grant of a special additional pension.

[2] For the purpose of emoluments for [ordinary] gratuity and/or

- death-cum-retirement gratuity. The difference between the average

emolurents in respect of items [a] to [d][1] above calculated
upon the last one year of service and the last substantive emolu-
ments as per items [a] to [c] above.

[el[1] For the purpose of calculation of average emoluments:
The actual amount of the running allowance drawn during the month
limited to a maximum of. 75% of other emoluments reckoned in terms
of [a] to [c] and [d][1] above.

[2] For the purpose of emoluments of fordinary) gratuity/death--
cum-retirement gratuity:- The monthly average of running allowance
drawn during the 365 days. of running duty immediately preceding
the date of quitting service limited to 75% of the monthly average
of other emoluments reckoned in terms of [a] to [c] and [(d}l2)

- above drawn during the same period.

Note[1]: If immediately before his retirement or death, an officer
has been absent from duty on leave with allowance CE his emolu- .
ments for the purpose of calculating ordinary gratuity and or-
death-cum-retirement gratuity should be taken at what they would
have been had he not been absent from duty.

Provided that the amount of gratuity is not increased on’
accomt of increase in pay not actually drawn and that benefit
of higher officiating or temporary pay is given only if it is
certified that he would have continued to hold the higher officia-
ting or temporary appointment but for his proceeding on leave,

Note [2]: In case where a temporary officer who quits service
after completing three years' service is appointed substantively
to a permanent post any time during the last three years of his
service the emoluments drawn by him after completion of three
years' service during the period he was not holding a permanent
post shall be treated as if drawn in a permanent epost held in
substantive capacity. ' ' :
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2544-B [C.S.R. 486-Bl.[1]): If an officer holding a pernanent
post 1in swostarﬂ:lve capacity:-

[a) officiates in a higher permanent post [other than a tenure
post] or holds a higher temporary post [other than a tenure
post] borne on a cadre which includes permanent post on
the same time scale as the temporary post, continuously
for not less than three years, and retires or dies while
so officiating or holding the higher post; or

[b] is confirmed in such higher permanent post at any time during
the last three years of his service after having officiated
in that post continuously for three years or more.

his emoluments for pension in respect of the higher post for
any period beyond three years continuous service in that post
shall be determined under Rule 2544-A [C.S.R. 486-A] as if he
held in substantive capacity a permanent post on a time scale
1dent1cal with that of the hlgher post.

[2] For computing the length of continous service in respect

- of the higher post under clause ‘[1], all kinds of leave all

periods . during which an Officer officiated in a permanent post
‘or held a temporary post on identical or higher time scale and
the time spent on deputation and foreign service shall be inclu-
ded, provided that it is certified that but for his proceeding
on leave or serving in other post. or going on deputation or
foreign service as the case may be, the Officer concerned would
have officiated in or held the higher post. ’

‘['I‘his will take effect from 1s£ september 1962].

2544-C [C.S.R. 486-C] - In respect of Railway servants quitting

service on or after the 15th June; 1968, "emoluments' shall mean

the "pay" as defined in Rule 2003[21], which the Railway servant

was receiving immediately before quitting service. '~ Provided -

that- the benefit of higher officiating pay for [ordinary] gra-
tuity/Death-cum-retirement gratuity will be given only if such
pay was/would have been drawn continuously for a period of not
less than' 22 days. "Average emoluments' shall mean the average
of the emoluments as defined above calculated upon the last three
years of service. o .

~fiiskhe case of running staff emoluments for [ordlnary]/Gra—
\\th—cum-retlrement gratuity will also include the monthly

tm:,raverag'e\ofﬁ F‘*unnmg allowance drawn during the 365 days of running
'P

y me‘cilaﬁ%ly preceding the date of quitting service limited
% of ‘thel emoluments as defined above. For the purpose of
“latwn of, average emoluments the actual amount of the runmng

-

"«

{ ;'5\ allowan drawn during the month limited to a maximum of '75%
RS ﬂ‘gther Lyoliments as defmed above shall also be taken into

AR J .

- O \1 ccount ./, o‘2

W e/
Note[lJ==If a Railway servant, immediately before his retirement
or death, etc., has been absent from duty or on leave with allo-
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wances [including leave preparatory to retirement] or on foreign
service or having been suspended but .reinstated without forfeiture

of qualifying service, his emoluments should be taken at what
they would have been had he not been on such leave or foreign
service or suspension.

Provided that the emoluments shall not be increased on acc-
omt of increase in pay, not actually drawn and that benefit
of higher officiating or temporary pay is given only if it is
certified that he would have continued to hold the higher officia-
ting or temporary appointment but for his proceeding on leave.

{2] Pay drawn in tenure appointments will count for p‘ersohs
governed by the Railway Pension Rules, 1950.

It is clear from Rule 2544[g] that one of the camponents that

constitutes average emoluments is the actual amount of running

allowance drawn by the Railways servant during the month, limited

to a maximm of 75% of the other emoluments reckoned ivn terms
sub-clauses ,
of /[a] to [f] of the said rules. The expression ‘emoluments'

used in the rules includes pay and some other allowances. When

' the revision of pay scale rules were pramlgated and brought

into force with effect from 1.1.1973 in the light of the recommen-

dations of the Third Pay Commission ,no steps were simultaneously

taken to amend the statutory rules regulating grant of pension.

| Persons retiring after 1.1,1973 who had received the benefit

of increase in pay in accordance with the revision of pay scale

rules were entitled to claim computation of their pension taking

into account the revised pay and the actual amount of running

! ~ previous . :
| allowance drawn during the /month limited to a maximum of 75%

of the emoluments which included the enhanced revised pay. On
i 21.1.1974 the Railway Board by their letter No. PC I11/73/RA

directed as follows:

"The question of revision of rules for the regulation of
various allowance consequent upon the introduction of Revised
Pay Scales under Railway Services [Revised Pay] Rules, 1973 is
under consideration of the Board. Pending final decision, there-
.on, the Board have decided as under:- - '
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[i]} Treatment of Running Allowance for various purposes 'in case

of Running Staff:

The existing quantum of Running allowance based on the pre-
vailing percentages laid down for various purposes with

reference to the pay of the Running Staff in Authorised

Scales of Pay may be allowed to continue.

[i1] Payment of Incentive Bonus:

The payment of Incentive Bonus to various categories of
Railway employees at present eligible for the same, may
be allowed to be paid at the existing hourly rates laid
down for each category based on their Authorised Pay Scales,

2. The payments as above w:Lll be provisional subject to adjust-
ment: on the basis of final orders."

It is clear fram this order that pending decision to revise the
rules regulating grant of pension,-the existing-‘ quantum of running
allowance based on the prevailing percentage laid down for various

purposes with reference to the pay of the running staff in various

scales of pay was allowed to continue. Thus the limit of 75%

prescribed by Rule 2544[g}li] was directed to be continued.

The expression ‘authorised scales of pay' in the context of the

revised pay scale rules which came into force on 1.1 1973 has

to be understood as pay authorised by the statutory rules that

//w»/i‘:we\g\;m force on the date of the order y 21.1.1974. The order
Ivge
€éd 2

.1.1974 dld not, therefore, in any manner affet the statu-
\grlptlon requlatingcomputation of emoluments and average A

¢ contained in Rule 2544 for the purpose of grant of

Any decision to modify the same would have
'é‘ge/ only when the relevant statutory rules are amended in

accordance with law. But what the Railway Board did was to

attempt to modify the statutory rules by an executive order made

on 22.3.1976 bearing No.PC II/75/RA/I paragraphs 1 ‘to';S of which

read as follows:
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The question of revision of rules regarding treatment of
Running Allowance as pay for certain purposes oconsequent upon
the introduction of revised pay scales under Railway Services
[Revised Pay] Rules, 1973 has been under consideration of this
Ministry. It has now been decided that the existing rules in
this respect may be modified as follows in the case of Running

staff drawing pay in revised pay scales:

i, Pay for the purposes of passes and PTOs shall be pay plus

40% of pay.

ii. Pay for the purpose of ILeave salary, Medical attendance
and treatment, Educational Assistance and retirement benefits
shall be pay plus actual amount of runmning allowance drawn
subject to a maximum of 45% of pay.

iid, Pay for the purpose of fixation of pay in stationary posts,

Campensatory [City] Allowance, House Rent Allowance and
rent for Railway quarers shall be pay plus 30% of pay.

2. These orders take effect from 1.4.1976.

3. The payments already allowed on provisional basis in terms
of para 2 of Railway Ministry's letter No. PC III/73/RA dated
21.1.1974 for the period from 1.1.1973 to 31.3.1976 shall be
treated as final. '

4. The above has the sanction of the President.

5. Hindi version of this letter will follows"

The limit of 75% of the actual aMt: of running allowance drawn
in the preceding month for the purpose of computation of emolu-
ments for @Jantifying pension was reduced from 75% to 45%. The
statutory rules préscribing the maximm limit of 75% were, however

not amended.

4. But as the authorities threatened to give effect to the
Railway Board's order dated 22.3.1976 in preference to the statu-

.tory rules Shri Dev Dutt Sharma and other aggrieved persons chall-

enged the Railway Board'sorder dated 22.3.1976 in the High Court

of Delhi in C.W.P. No.915/78. Consequent upon the establishmehg

of the Central Administrative Tribunal with effect from 1.11.1985

the said case stood transferred to the Principal Bench of the
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Tribunal where it was renunbered as T No.410/85. | The said appli-
vcationvwas allowed by the Principal Bench by its order dated
6.8.1986 and the impughed orderof the Railway Board dated 22.3.76
was quashed. The respondents were directed to continue to make
payment beyond 31.3.1976 all retirement benefits in accordance
with the Railway Board's letter dated 21.1.1974 till such time
as the relevant rules in this regafd are amended in accordance
with law. The Railway Board's letter dated 21.1 1974, as already
stated, {4id not affect the étatutory rights regulating pension.
On a proper consideration of the order we have noticed that it
in terms states that the limit prescribed by the rules shall

continue until modifieﬁ in acco_rdancé with law.

5. We should advert, at this stage, to another order made by
the Railway Board by which the statutory limit which was reduced
to 45% by the Railway Board's order dated 22.3.1976 was enhanced
to 55% wityh‘éffect from 1.4.1979. This order also suffered from
the same infirmity from which the earlier order dated 22.3;1976
suffered it being in conflict with the statutory rules. Tt could
not, therefore, have the legal effect of reducing the statutory
limit of 75% fixed with relation to the furming ailowance by

Rule 2544(g].

. hri M.C. Sri‘nivasén and 23 others filed an applicati'on>

) %8 before the Ernmakulam Bench of the Tribunal in O.A.
~ (/ ",‘ :

.K—2637(§38r a direction to grant them pension by adding runn-

3 2 - iH .
@_‘}@ﬁéﬁéc upto a maximum of 75% of their pay for computation

|\
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of the power conferred by Article 309 of the Constitution. By
the said amendment said rule g[i] and g[ii] of Rule 2544 were

amended firstly with effect from 1.1.1973 reducing the limit
of rumning allowance for the purpose of calculating the average
emoluments from 75% to 45%. On the same day, a further amendment
was made with effect from 1.4.1979 increasing the maximum from
45% to 55%. Whereas the first amendment was given retrospective
effect from 1.1.1973 the second amendment was given retrospective
effect fram 1.4.1979. For the sake of convenience we shall
extract the amendments as follows:

"Subject: Amendment to Indian Railway Establishment Code-
Volume I & II.

In exercise of the powers conferred by proviso to Article
309 of the Constitution of India, the President is pleased to -
direct that Rule 1302, 1309, 1502 and 2544 of Indian Railway
Establishment Code, Voluwe I & II [First reprint and Fifth reprint
respectively] be amended as in the Advance Correction Slips
No.428, 429 & 430 R.I. and 405 R.II enclosed as Annexures ‘A'.
'B', 'C' and 'D'.

2. The amendment will be effective from 1.1.1973.

3. This issues with the concurrence of the Finance Directorate
of the Ministry of Railways. »

4, Hindi version is attached.

N Sd/~-[K.Venkatesan ]

, Director, Establishment [P2A]

DA:As above ' Railway Board.
No.E[P&A]JII-86/RS-15 New Delhi, dated 17.12.1987"

“ANNEXURE 'D'

ADVANCE CORRECTION SLIP NO.405 R.II

RULE 2544 ‘
Sub-rule g[i] and g[ii] may be substituted by the following:

¥
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gli} ~ "For_the purpose of calculation of average emoluments:-

: actual amount of running allowance drawn by the railway
servant durmg the month limited to a maximum of 45%
of pay, in the rev1sed scales of pay".

gl[ii) "For the purpose of gratuity and/or death-cum-retirement
gratuity: the monthly average of running  allowances
drawn during the 365 days of running duty immediately
preceding the date of quitting service limited to 45%

of average pay drawn during the same period, in the
revised scales of pay."

(Authority: Ministry of Railway's letters No.PC III/75/RA/1

dated 22.3.1976 as amended by “‘letter of even number dated
23.6.1976].

1! EXPLANATION: The Rule 2544 of Indian Railway Establishment Code,
Volume II [5th reprint] has been modified through administrative

\ instructions issued with the President'’'s approval effective from

| 1.1.1973. These instructions were necessitated by the introduc-

] ' tion of the revised scales of pay recommended by 'the Third Central

|

|

|

Pay Comnission. The purpose of this amendment is to give statu-
tory force to the administrative instructions with effect from
the same date on which the instructions were issued. It is certi-
fied that retrospective effect given to these rules will not
adversely effect any employee to whom these rules apply.

1 : | | S3/-[K.VENKATESAN ]
g | Director, Establishment[P&A)
: Railway Board.”

"Subject: Amendment to Indian Railway Establishment Code-Vol.I&II.

In exercise of the powers conferred by Proviso to Article
\ 309 of the Constitution of India, the President is pleased to
direct that PRules 1302, 1309, 1502 and 2544 of Indian Railway
Establishment Code, Volume I & II [First reprint and Fifth reprint
\ respectively] be are*ned as in the Advance Correction slip No.437,
| 433, 439 R.I and 407 R.II, enclosed as Annexures 'A', 'B', 'C'
“ and 'D' respectively. -
|
|
|
l
|
l
|
|

/}»:’?.’LThe amendment will be effective from 1.4.1979.
,;y;' 4’ P “ l I\'/h

‘ \; &3 ‘Thl@/ \1ssues with the concurrence of the Finance Dlrectorate
.\&\ 4 @f__the Mrnls{‘_\;%y of Railways.

e

4}% P_{lnd%\, Ezers;lon is attached.

Sd/-[X. VENKATESAN )
Director, Establishment [P&R]

N \:hs ol C ' - Railway Board.
No.E[PEA]II-86/RS/15 New Delhi, dated 17.12.87"
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"ANNEXURE 'D'

ADVANCE QORRECTION SLIP NO.407 R.IX

RULE 2544
Sub-Rule g[i] and g(ii) may be substituted by the following:
gli) "For the purpose of calculation of average emoluments:-

55¢ of basic average pay, in the revised scales of
pay, drawn during the period;"

glii] "For the purpose of gratuity and/or death—-cum-retirement
gratuity: 55% of basic average pay, in the revised
scales of pay, drawn during the period.:

AUTHORITY: [Ministry of Railway's letter No.E[P&A]II-80/-
RS-10 dated 17.7.1981)

EXPLANATION:

The Rule 2544 of Indian Railway Establishment Code, Volume
IT [5th reprint] has been modified through administrative instruc-
tions issued with President's approval effective from 1.4.1979.
These instructions were necessitated by the Government's decision j
on the recomwendations of 'Rumning Allowance Committee [1980]"'. '
The purpose of this amendment is to give statutory force to the ;
administrative instructions with effect from the same date on
which the instructions were issued. It is certified that retros-
pective effect given to these rules will not adversely affect
any employez, to whon these rules apply.

Sd/-[ X VRIKATESAM )

Director, Establishient [P&A]

Railway Board."

The amendment to the statutory rules having been effected during

the pendency of the OA the applicants amended their application

on 20.9.1989 challenging the two amendments in so far as they
were given retrospective effect from 1.1.1973 and 1.4.1979 respec-
tively. Their principal contention was that they, as pensioners,
have acquired vested rights to receive pension in acoordance

with the rules in force on the dates on which they retired and

that those rights of theirs cannot be taken avay by the subsequent

amendments made to rules on 5.12.1988 by giving retrospective

RIS I TH] s S Wi e 7 oot et

effect to the same. This according to them is unjust, manifestly

w2
s

unreasonable and arbitrary and thus violative of Article 14 of
¢
Y,t‘ne Constitution of India. The Ernakulam Bench consisting of



i 5w i

-103-

Vice Chairman S.P. Mukerji and Judicial Member A.V. Haridasan
by their order dated 20.4.1990 _allcjwea the said application,
quashed the notification dated 15.12.1988 to the extent the amend-
ment to the rules were given retrospectivé effect and issued
a consequential direction to the resporﬁeﬁts' to .grant or refix
pension and other retirement benefits .to the applicants as if
the amendment to Rule 2544 had not been effectéd till 5. 12 .1988.
The clear effect of the decision is to declaree/‘i)nvl;u}chat portion
of the amendment which gave retrospective effect, preserving
the prospective effect to the amendment with effect from 5.12.1988.

Therefore, those who retired befare 5.12.1988 were entitled to

‘count the running allowance subject to a maximum of 75% of their

pay and allowances for {:he purpose of computing their pension.

7. The aféresaid decision of the Ernakulam Bench in 0.A. No.K-
269/88 was' challenged by the Union of India and others in Review
Application No.72/90. That Review Appllcatlon was rejected by
a speaking order made on 25.7. 1990

8. Shri C.L. Mallick and others in O.A. No.1572/88 and connected
appliéations challenged the Railway Board's order dated 22.3.1976
and the amendments to Rule 2544 before the Principal Bench of

the CAT at New Delhi. They also prayed for a direction to campute

pondents thér in viz., Union of India represented through the

,sfe”"}i

dialgaan, Iiéllmy Board and the General Manager, Northern Railway.

"3

~

@ JQ‘
\Iét is sdvr@r sing that these respondents did not bring to the
otit “G://{

Otlgg, e Principal Bench that the validity of the amendment
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to Rule 2544 was challenged before the Ernmakulam Bench and that

a decision has been renderéd on 20.4.1990 striking down the amend-

‘ment to the extent they gawe retrospective effeét. On the date

%

on which the applicants presented their applications before the
Principal Bench, the Ernakulam Bench had not yet rendered its
decision. But the Ernakulam Bench had rendered its decision
long before the Principal Bench decided the - cases on 23.10.1991.
The applicants were obviously unware of the decision. That may
be the reason for their not bringing the decision of the Einakulan
Bench to the notice of the Principal Bench. But the conduct
of the respondents is inexcusable as the Union of India was a
party to the proceedings before the " Ernakulam Bench. Thus the
Principal Bench did not have the benefit of the decision of the
Ernakulam Bench when the O.A. No.1572/88 and other connected
cases wer2 heard and disposed of on 23.10.1921. All these appli-
cations were disnidssed repelling the challenge to the amendment
to the rules. The Principal Bench took the view that the vested
rights of the pensiocners vere not affected by the amendment of
the rules on the ground that the total amount of pension and
retirement benefits they would have received before the amendment
ware not redwjéed by the amended rules. Following this decision
of the Principal Bench applications No.351 to 423/88 filed by
similarly situated persons before the Ahmedabad Bench were dis-
missed on 28.2.1992. It is surprising i:hat the Union of India
which was one of the respondents before the Armedabad Bench d%d
not bring to the notice of the said Bench the decision of the

Ernakulam Bench in O.A. K-269/88 to which it was a party.
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9. It is for the first time after all these cases were referred
to th2 Frull Bench, transferred and clubbad together that .the
Union of India and 4 other contesting respondents in these cases -
brought to the riotice of this Full Bench the fact that Union
of India has challenged the decision of the Ernakulam Bench in
SLP No.10373/90 filed on 24.7.1990. The counsel for the respon-
dents also informed us that the Special Leave Petition and the
application for stay are omding and tnat the Supreme Court has
not granted any interim order staying the operation of the order

of the Ernmaxulam Bench.

10. ' It was contended by the learned counsel appearing for the -
Union of ‘India and other contesting respondents in this batch
of casss that we should defer consideration of all these cases
and await the authoritative pronouncement of the Supreme Court
where they had challenged the decision of the Ernakulam Bench
In this comnection reliance was placed on the decision of the
Supreme Court‘reported in ATR 1986 SC 1323 D.K. TRIVEDI AND SONS
V. AMBALAL, MANIBAT PATEL Af’D OI'HERS mat was a case in which
the Gujarath Hich Oourt had dismssmi the writ petitlons challen-
ging tﬁe validgity of- certam statutory provisions and directed
the petitioners to approach the Supreme Court as sii'r1ila.: matters

Stpading there. It is in these circunstances that the Supreme

: ed that the course adopted by the High Court was
land that if the High Court thought that the point

¢ appellants was the same as was pending in the Sup-
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These observations, it is obvious, were made having regard
to the context and the circumstances of the case. Vhat binds
the Tribunal under Article 141 of the Constitution of India is
the principle of law laid down by the Supreme Court. It is not
possible to understand the decision of the Supreme Court as laying
down the principle that if an appeal is pending before the Sup-
reme Court in which the validity of a particular statutory provi-
sion is challenged, that the High Courts where the same provisions
are challenged in other cases, should defer consideration until
the Supreme Court tenders the decision. The question whether
the hearing of the case before the High Court should be stayed
awailting the decision of the Supreme Court depends upon the facts
and circumstances of each case. In the present hatch of cases t
we are concerned with the wvaluable rights of the aprlicants who
have retired between 1976 and 1988. These cases relate to re-
tirement benefits and any delay in disposal of these cases would
cause great hardship and prejudice to the old and retired pension-
ers. The SLP is pending before th.e Supreme Court from 24.7.1990

and the operation of the order of the Ermakulam Bench has not

been stayed. Even then the applicants herein have not been given 1

the benzfit of the decision of the Ernakulam Bench in regard

to computation of their retirement benefits. Having regard to

‘all these circumstances we do not consider it just and proper
to stay the hearing of these cases and to await the decision
of the Supreme Court.

11. Onrbehalf of the applicants it is contended that we should
dispose of thesz cases in the light of the decision of/ tEl‘lrila‘\ulam
Bench which has struck down the amendment to Rule 2544 to the
extent retrospective effect has been given affecting the rights

of the applicants. On behalf of the respondents¢ however, it

* is maintained that the Principal Bench and the Ahmedabad Bench
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havingv taken a contrary view and upheld the validity of the
amendments we should dismiss these applications following the
said decisions. They further contehd that on merits the decision
of Ernakulam Bench is wrong and that the view taken by the

Principal Bench and the Ahmedabad Bench is sound.

12. At the outset we must observe that the respondents are
taking advantage of their own lapse in not placing the decision
of the Ernakulam Bench when the Principal Bench and the Ahmedabad
Bench decided the two sets of cases where the same statutory
provisions were challenged. It is well settled that a Division
Bencn 1is bound by judicial discipline to follow the earlier
decision of another Bench vide: ALR 1989 SC 1933 UNION OF INDIA
AND ANOTHER v. RAGHUBIR SINGH AND OTHERS wherein it is observed:
"We are of the opinion that a pronouncement of law by a
Division Bench of this Court is binding on a Division Bench
of the same or a smaller number of Judges and in- order .
that such decision be binding, it is not necessary that
it should be a decision rendered by the Full Court or a
Constitution Bench of the Court."
1f only the respondents had fairly placed tne decision of the
Ernakulam Bench before the Principal Bench and the Ahumedabad
Bench, those Benches would not have examined the validity of
the impugned statutory provisions, the same having already been
struck down by the Ernakulam Bench which had the competence
to do so. The respondents are now trying to take advantage

of the failure on their part of performing their duty of placing

respondean had acted fairly and dlllsently,

#ions would have been avoided.

now examine the contehtion of the respondents

ers of the Principal Bench and the Ahmedabad Bench
that

have the effect of declaring /the impugned amendment to: the Rules

N ,
4h/to- the extent that they give retrospective effect are valid.
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At the outset we would like to say that the épplications filed
by the aggrieved parties having been dismissed by the Principal
Bench and the Ahmedabad Bench, those orders cannot be under-
stood as declaring that the impugned provisions-of the rules
are valid. The decision of the Ernakulam Bench which ;truck
down the amendment to tne rules in so far as they gave retrospec-
tive effect is not an order in personem. The Ernakulam Bench
has held that under the proviso to Article 309 of the Constitu-
tion the President has power to promulgate rules with retrospec-
tive effect. 1It, however, struck down the amendment of the
rules to the extenL they gave retrospectiVe effect on the ground
that it is arbitrary and violative of Article 14 of the Constitu-
tion to deprive the pensioners of the rights which vested in
them as on the dates on which the& retired,by amending the rules
subsequently with retrospective effect. As the impugned provi-
sions were struck down as violative of Article 14 of the Consti-
tution the legal effect is that the impugned amendments were
void ab initio vide DEEP CHAND v. STATE OF UITAR PRADESH reported
in AIR 1959 SC 648. Once a competent court declares a statutory
provision as void as offending the fundamental rignts coﬁferred
by aArticle 14 of the Constitution that decision binds every
one and not merely the parties to the proceedings. The effect
of the decision of the Ernakulam Bench is that the amendments
giving retrospective effect was not in existence from its incep-
tion. In Black's law Dictionary, 5th Edition, it is..stated
that Judgment in Rem is:-

"An adjudication pronounced upon the status of some parti-
cular thing or subject matter, by a tribunal having compe-
tent authority."
In Halsvury's Law of England, 4th Edition, Vol.l6 the meaning
of "Judgment in Rem" is given at para 1522 as below:-

"1522.  Meaning of "Judgment im rem". A judgment in rei
may be defined as the judgment of a Court of Competent

H
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jurisdiction determining the status of a person or thmg,
or the disposition of a thing, as distinct.from the parti-
cular interest in it of a party to the litigation. Apart
from thc appllcatlon of the term to persons, it must affect
the 'res" in the way of condemnation, forfeiture, declara-
tion of status or title, or order for sale or transfer".
(Emphasise supplied)

As the decision of the Ernakulam Bench declares the status of

the impugned statutory provision, it is a Judgment in rem.

14, - As on the date on which the Principal Bench aﬂd ihe
Ahmeaabad Bench disposed of the apphcatlons before them -the
amendment giving retrospective effect to the rule having already
been declared void 'by the Ernakulam Bench, the - tribunal
cannot be asked to strike downthe statutory provision which has
already bee;l struck down or declared as void by a court of compe-
tent jurisdicti‘on. The orders of the Principal Bgnch and the
Ahmedabad Bench dismissing the applicatibns cannot in the circum-
stances have the effecﬁ of puttipg life into the rules which
have already been declared void by the Ernakulam Bench. When
a statutory pfov,ision is declared as void or struék down, the
same can be revived by getting the said decision reversed
by way of review or on appeal to the highef" court, Tné only
other way to resurfect such a provision is by resorting to appro-
priate amendment of the Constitution or modifying t.ne statutory
provision as to render it intra vireé. The Supreme Court has
held in AIR 1989 SC 1933 UNION OF INDIA.V. RAGHUBIR SINGH AND

OTHERS -

: pr@r g, statute is declared invalid in India it cannot
S fbe’\—r,ethed unless constitutional sanction is obtained
a constitutional amendment or an appropriately
ion of the statute is enacted which accords
stitional prescription'.
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been resurrected either by an appropriate amendment to the Cons-
titution or by suitable modification of the statutory provision
to bring it within the constitutional prescription. ‘The applica-
tion for review challenging the decision of the Ernakulam Bench
has been dismissed. Though an appeal has been filed against
the decision of the Ernakulam Bench to the Supreme Court no
decision has as yet been rendered by it reversing the decision
of the Ernakulam Bench. It is admitted that the Supreme Court
has not so far stayed the operation of the said decision. Hence,
we have no hesitation in holding that the order of the Principal
Bench and the Ahmedabad Bench do not have the legal effect of
resurrecting the impugned statutory provisions which have been
already declared void by the.earlier decision of the Ernakulam
Bench. In the liéht of our above findings it follows that there
is only one decision which holds the field viz., that of Erna-
kulam Bench which has declared the impugned provisions as void.
As the decisions of the Principal Bench and Anmedabad Bench
do not have the effect of declaring the impugned provisions
as valid, it follows that thérg are no conflicting decisions

requiring resolution of the conflict.

15. Assuming that there are two inconsistent decisions,
we shall examine as to which decision can be regarded as a prece-
dent binding in subsequent cases. It is obvious that the Prin-
cipal Bench and the Ahmedabad Bench have rendered their decisions
without ﬁoticing the earlier decision of the Ernakulam Bench.
In such a situation it is well settled that the later decision

rendered in ignorance of the earlier decision has to be regarded
as per incuriam and not binding on the court in a susbsequent
case. This principle has been succinctly stated in Salmond
on Jurisprudence, 12th Edition, page 151 at “para (5) as

follows:- ¢

e K 1% e - calinte & o b Cie qh o
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"(5) Inconsistency between earlier dec181ons of the
-same rank. A court is pot bound by its own previous deci-
sions "that are in conflict with one another. This rule
has been laid down in the Court of Appeal [{Young's case
(1944) K.B. at 726, 729], Court of Criminal Appeal [R.
v. Power (1919) 1 K.B.572 (CCA)] and Divisional Court [R.
v. De Gray (1900) 1 Q.B.521)]), and it obviously applies
also to the House of lords. There may at first sight seen
to be a difficulty here; how can a situation of conflict
occur, if the court is bound by its own decisions? At
least two answers may be given. First, the conflicting
decisions may come from a time before the binding force
of precedent was recognised. Secondly, and more commonly,
the conflict may have arisen through inadvertence, because
the earlier case was not cited in the later. Owing to
the vast number of precedents, and the heterogeneous ways
in which they are reported - or are not reported - it is
only too easy for counsel to miss a relevant authority.
Whenever a relevant prior decision is not cited before
the court, or mentioned in'the judgments, it must be assumed
that the court acts in ignorance or forgetfulness of it.
If the new decision is_in conflict with the old, it is
given per incuriam and is not binding on a later court."
(emphasise supplied)

In Raghubir' Singh's case it has been laid down that a decision
of é Bench of two judges is binding on the .Division bench consis-
ting of the same number of judges and that, therefore, the prin-
ciple laid down by a Bencu of two judges does not get reversed
or superseded by a subsequeut -‘deci'sion of a Bench of the same
number of judges. Applying this principle it has to be ‘held
that what holds the field as a binding precedent. is the dec131on
of the Ernakulam Bencn and that the subsequent, dec131on of the
Principal Bench and the Ahmedabad Benchhave to be regarded as
per incuriam and not binding in subsequent cases. This being
the legal p051t10n the decisions of the Pr1nc1pal Bench and

the Ahmedabad Bencnh have to be ignored and the Ernakulam Bench

/mlone should be regarded as holding the f1e1d as a

%,
pwecedeﬁ‘t\ 1n\ regard to the validity of tne 1mpugned rule in
N

T asxilt® glves retrospective effect.
a P .

Sy

js’:ft‘m‘é Full Bench is not bound by either of the deci-
__/ N

Oﬁ,ao‘n&%hall now examine as to which of the dec151ons lays
s Y e

down the law correctly. The Ernakulam Bench has r-ightly proceed—

¢
y/ed on the basis that the President has under the proviso to
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Article 309 of the Constitution power to promulgate rules with
retrospective effect. This, however, is subject to the condition
that the rules do ﬁot offend any of the fundamental rights con-
ferred by Part III of the Constitution. Wnat the Ernakulam
Bench has done is to examine as to whether retrospective effect
given to the amendment violates Article 14 of the Constitution.
It has held that it does, on the ground that the vested rights
of the applicants in the matter of receiving pension and other
retiral benefits have been affected by the retrospective opera-
tion of the amended rule. It is well settled that pension 1is
a valuable right which a Governiment servant earns. It is neither
cnarity nor bounty. Governmént servant acquires right to pension
and other retirement benefits on the date he retires from ser-
vice. Deprivation of such a valuable vested right after retire-
ment, in our opinion, is manifestly unreasonable, arbitrary
and therefore violative of Article 14 of the Constitution.

That is precisely what the Ernakulam Bench nas said in its deci-

sion. The Principal Bench and Ahmedabad Bench have not taken

the view that such vested rights can be taken away by a subse-

quent amendment to the rules by giving retrospective effect

to the same. Wnat they have said is that the vested rights

of the applicants before them have not in any manner been cur-
tailed by the impugnea amendiments to tne rules. By the revision
of Pay Scale Rules the pay scales of tne members of the running
staff were enhanced with effect frdm 1-1-1973. - Under Rule 2544
the nwmoeré of the Running staff were entitled to computation
of their pay and retirement benefits taking into account the
running allowances wnich tney were receiving subject to a maximum
of 75% of their pay and other allowances. Rule 2544 was amended

by notifications dated 5-12-1988 prescribing the maximum at

L
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©4sg from 1-1-1973 to 1-4-1979 and 55% from 1-4-1979° onvards.
Those who retired from 1-1-1973 to 4-12-1988 were, ih accordance
with Rule 2544 as it theh»stood, éntitled to take into account
running allowance in the matter of computation of pensionvaﬁd
retirement benefits upto the maximmnlof 75% of their pay and
other ailbwances.' Aé their pay was revised with. effect from
1-1-1973 ‘the limit of 75% had to be worked out with reference
to the enhanced pay and.other allowances that they became
entitled to receive in accordance Qith fevision of Pay Scales
Rules wnich cawme into effect from 1—1—1973. When the maximum
is reduced from 75% to 45@ upto 1-4- 1979 or at the rate of 55%
from 1-4- 1979 1t requires no argument to convince that the vested
rlghts of all those who retired between 1-1-1973 and 4-12-1988
in tne matter of receiving péhsidn and retirement benefits were
adversely affected. The Principal Bench wnose decision has
been followed by the Ahmedabad Bench'has, thever, held that
the amendment with retfospective effect _haé not adversely
affected the quantum of pension etc. What the Prlnc1pdl Bench
has done is to compare the pen51on one would get taklng into
accpunt,the pre revised scale of pay immediately before 1.1.1973<
and the running allowance limited to a maximum of 75% of pay
and allowances, with the pension which -he would get :after
1-1-1973 taking into account tne higher revised scale of - pay
and the running allowance subject to a maximum of 45% or 55%
£Ma£he éase may. We are ctoncerned witn 'persons who retired

Tive
}ii;betue 1973 and 4-12-1988 thereby earnlng a rlght to compu—
. B%\¥

nsion in accordance with the statutory rules then

that was*requifed\to be taken‘inpa;écﬁpunt, This réight whicn
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raccrued in  their
and 4-12-1988 was sought to be affected by amending the rules

favour on their retirement between 1—1—1973

on 5-12-1988 with retrospective effect reducing the maximuin
limit of running allowance that qualifies for pension. When
the maximum limit of running allowance is reduced from 75% to

45% or to 55% it automatically reduces the pension and retirement
penefits that stood vested on the date of retirement. It is

impossible, therefore, to agree with the view taken by the Prin-

cipal Bench tfollowed by the Ahmedabad Bench that the vested

right of the pensioners who retired between 1-1-1973 and

4-12-1988 in regard to pension and other retirement benefits

have not been adversely affected by giving retrospective effect

to the amended rules. We have, therefore, no hesitation 1in

holding that the decisions of the Principal Bench and the Ahmeda-

pad Bench with great respect are wrong and that the decision

of the Ernakulaw Bench is right. The Ernakulam Bench has, in

our opinion, rigntly declared the amended provisions to the

extent they have been given retrospective effect as void as
offending Article 14 of the Constitution.

17. As the decision of the Ernakulam Bench is in appeal before

the Supreme Court we would like, in the interest of justice

and to avoid multiplicity of proceedings, to direct that the

present applicants shall be bound by the directions of the

Supreme Court and that the payments made 1in pursuance of our

directions in all these cases shall be liable to be suitably

ad justed.

18. For the reasons stated above, all these applications

are allowed with the following directions:
1) Tne respondents shall recompute the pension and
other retiral benefits of the applicants or their

L.Ks in accordance with Rule 2544 as was in force
Notificationg dated

before it was amended by

A%
5-12-1988.

e
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(2) The arrears due to the applicants/L.Rs on the
basis. of the recomputation as aforesaid shall

be calculated and paid.

(3) These directions shall be carried out within
a period of three months from the date of recelpt

of the ~copy of this order.

(4) If the amounts due to the applican;s/L.Rs are
not paid within the prescribed time,the amounts
due shall be paid with interest at 12% per annum -
from the date of this order till the date of

payment.

N
L
~

The applicants shall be entitled to costs at

the rate of Rs.500/- in respect of each applica-

tion.

in accordance with the orders
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